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Tuesday, August 27 1991/Bhadra §.
1913 (Saka)

The Lok Sabha met at Eleven of the
Clock

[Mr. SPEAKER in the Chair]

ORAL ANSWERS TO

QUESTIONS

[English)

Waiting List for LPG Connections in
Andhra Pradesh

*569. SHRI SOBHANADREES-
WARA RAO VADDE- Will the
Minister of PETROLEUM AND
NATURAL GAS be pleased to
state :

(a) the number of applications for
LPG connections Pending in
Vijayawada, Visakhapatnam and
Hyderabad cities of Andhra Pradesh
respectively, and

. (b) the time by which all the

applicants on the waiting list are
likely to be provided with LPG
connections ?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND NATURAL GAS AND
MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
S. KRISHAN KUMAR):

(a) Name of cities Waiting list as
on 1-7-1991

Vijayawada 11.181

15.335
79.991

Visakhapatnam
Hyderabad

(b) Efforts are on to give LPG
connections to as many applicants as
early as possible.

SHRI SOBHANADREESWARA
RAO VADDE : Mr. Speaker, Sir. you
will agree with me that the answcr to
part (b) of the question given by the
hon. Minister is very vague. 1 would
like to know from him how many new
LPG connections are being given per
year in these three cities respectively
and whether it is not a fact that Bharat
Petroleum had invited in October.
1989 applications for LPG dis-
tributership under physical handicap
catcgory at Vijayawada to replace the
previous dealer whose dealership was
cancelled because of malpractices
and if so.

Mr. SPEAKER - This is becoming
to specific relating to only one
agent

SHRI SOBHANADREESWARA
RAO VADDE : The question relates
to the city of Vijayawada.

Mr. SPEAKER - you are going to
one agent now.

SHRI SOBHANADREESWARA
-RAO VADDE : Similarly about Gan-
navaram also, few days back when a
question was answered, the hon.
Minister had said that because of the
constraints of production of LPG,
new dealership could not be given at
several places where 20000 or more
population was there. Bharat Pet-
roleum had previously. around two
years back. invited applications in
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some places. For example. I men-
tioned of one “place. Similarly. in
Krishna District at Gannavaram also
applications were called for. But till
now no action has been taken. I would
like to know from the hon. Minister
when a decision is going to be taken so
that the consumers in the respective
areas which are intended to be served
will be served effectively in the com-
ing future.

SHRI S. KRISHAN KUMAR : Sir,
there are a total of 17 million LPG
consumers in the country now and 7
million potential consumers are on
the waiting list. As per the projected
programme of the oil companies, only
5 lakhs or half a million applicants
can be satisfied this year depending
upon the indigenous production and
import of LPG.

As regards the dealership, for the
last three or four months the question
of dealership or implementation of
the 1987-88 marketing plan as per
which dealerships are given for LPG,
tor motor spirit. high speed diesel oil
and kerosene, is under review because
of various considerations which I do
not want to mention here now. We
want to take a quick decision on this
matter and the implementation of the
backlog as determined by us. will start
as soon as possible. within a few
weeks. It is not possible for me to give
the details of each agency in each of
the districts of the country. But we
have a set procedure for determining
the demaad and guidelines for deter-
mining the potential fo: 2 new agency
in a given district. We also have a pro-
cedure for replacing and punishing
agents against whom complaints have
been brought and the complaints
are established

AUGUST 27. 1991
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SHRI PIUS TIRKEY : Sir. the hon.
Minister is answering not only of
Vijayawada and Hyderabad but of the
entire country

SHRI SOBHANADREESWARA
RAO VADDE : Sir. the hon. Minister
is again saying that the criterion will
be taken into consideration. I do agree
with it But that exercise was already
done. In respect of some places,
invitations were already called for as

- farback as in 1989. In Hyderabad City

also, where nearly 80.000 consumers
are waiting to get a connection.
applications were called for in 1989
itself in places like Alwal and other
places in the City. I would like to
know from the hon. Minister why the
applications were called for long back
in respect of these three cities for
which I have specifically asked the
question. That exercise was already
done and applications were called for.
I would like to know whether the hon.
Minister will take suitable steps so
that a decision will be taken as early
as possible to effectively cater to the
needs of these three cities.

Mr. SPEAKER : This is restricted o
three cities.

SHRI S. KRISHAN KUUMAR - Sir.
the applications are called for much
in advance. There is a long process of
verification and I would like to assure
the hon. Member that as far as the
three cities mentioned by him are con-
cemed, we will have a close look at it
and seec that the sanction for
legitimate applicants is expedited.

SHRI D. D. KHANORIA: Sir. I
wish to ask the hon. Minister about
the supply of cooking gas in the hill
districts. In the hill districts the basic
cooking fuel has been firewood and in
view of the environmental require-
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ment firewood cannot be cut from the
forest. In view of the above. would the
hon. Minister kindly assure whether
he has any special provision for pro-
viding cooking gas in the hill districts
and also open more number of outlets
for gas agencies.

SHRI S. KRISHAN KUMAR : Sir,
the hon. Member would he pleased to
know that as far as hill distrigts—as

determined and listed by the Planning

Commission—are concerned. a sub-
sidy is given for the hill districts.- The
subsidy for the LPG is more for the
hill districts. The freight is" not
charged from the storage point in the
plains to the distribution point in the
hills. The extra expense goes into the
oil pool account. This is to encourage
greater utilisation of LPG in the hill
districts which are essentially in, the
environmentally fragile areas so that
we can replace the use of firewood
which would cause denudation of
forests. Giving spccial preference to
the hill districts is a part of our oil dis-
tribution policy.

[Translation/

SHRI DATTA MEGHE: Mr
Speaker. Sir, as the hon. Minister has
Just now said that there are seven lakh
consumers on the waiting list and
there is a plan to release five lakh con-
nections, Will the waiting list always
continue ? Whether Government pro-
poses to start another plan after clear-
ing the waiting list? The waiting list
still exists and latcr on more people
will apply. Whether Government pro-
poses to continue the waiting list
for ever?

[English)

MR. SPEAKER : Not a question
like this.

(Interruptions)

BHADRA S. 1913 (S4KA)
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Mr. SPEAKER : You please ask
the question.

[Translation]

SHRI DATTA MEGHE : [ am ask-
ing whether there is any plan to clear
the waiting list?

{English]

SHRI S. KRISHAN KUMAR : Sir.
I have answerd in the main question
that it is the determined effort of the
Governmeat to reduce the waiting list.
But there is a gap between the demand
and the supply. There is a constraint
in the production of LPG indi-
genously because the LPG is pro-
duced from the gas in gas breaking
wells and the oil in the refineries.
There is a constraint in the imports
due to foreign exchange as well as the
infrastructural facilities for imports.
Therefore, the availability of LPG can
be increased only at a certain rate. The
waiting list will, therefore. always be
there because only five lakh connec-
tions are being given now. Ten lakh
connections would be given next year.
From 1995 onwards, we hope to
increase the rate of giving connections
to forty lakhs per year. At that time we
hope the waiting list can perhaps
be eliminated.

[Translation]

Tourism Development at places of
Kumbh Mela

¢570. SHRI SATYNARAYAN
JATTYA : Will the Minister of CIVIL
AVIATION AND TOURISM be
pleased to state the special arrange-
ments being made for development of
tourism at places where ‘Kumbh
Mela’ is being held and specially for
the ‘Singhasth Kumbh' to be held in
Ujjain in April. 19927
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[English]

THE MINISTER OF STATE IN
THE MINISTRY OF CIVIL AVIA-
TION AND TOURISM (SHRIM O.
H. FAROOK): Development and
promotion of tourism is primarily the
responsibility of the State Govern-
ments. However. the Department of
Tourism provides central financial
assistance on specific proposals in
consultation with State Governments.
subject to availability of funds. their
merit and inter-se priorities.

In connection with Singhasth
Kumbh Mela scheduled to be held in
Ujjain in April, 1992. the Central
Department of Tourism has san-
ctioned a 60-bedded Yatri Niwas to be
constructed at Ujjain

Besides, funds have been ear-
marked for printing of publicity
material for the Singhasth Kumbh
Mela being held in Ujjain in April.
1992.

[Translation]

SHRI SATYNARAYAN JATIYA -
Mr. Speaker, Sir, ‘Kumbh Mela’ is a
great festival of national integration
and culture. People gather there
without any invitation. Crores of peo-
ple assemble there on their own. Such
a place becomes self developed tourist
spot. I would request the hon. Minis-
ter through you that Haridwar,
Prayag.....

Mr. SPEAKER - You kindly ask
the question.

SHRI SATYNARAYAN JATIYA:
You also bélong to Maharashtra. Such
a festival is also held at Nasik. My
submission is that millions of people
are likely to throng Ujjain in April,
1992 on the occasion of Singhasth.

AUGUST 27 1991
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The Minisiry has given approval for
Yatri Niwas.....

Mr. SPEAKER : You ask the ques-
tion as to what arrangements are
being made by the Government for
such a great festival.

SHRI SATYNARAYAN JATIYA :
It is better that you are asking the
question on my part.

Mr. SPEAKER : As your question is
lengthy, I am trying to make it
shorter.

SHRI SATYNARAYAN JATIYA - 1
would like to submit whether there
would be airstrip facility for tourists
and what specific efforts are being
made for them.

Mr. SPEAKER ' The hon Member
is asking whether specific efforts are
being made in this regard.

[English]

SHRI M. O. H FAROOK: Sir,
nothing is being done on the air
strip side.

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): Sir. as
far as the airstrip is concerned. it does
not pertain to the Ministry of Tourism,
and I will request the hon. Member to
ask the Minister of Civil Aviation
about this in future. But certainly
what the hon. Member desires to be
totally fulfilled and whatever projects
the Madhya Pradesh Government
sends to us, we will sympathetically
consider them because we understand
the importance of this occasion and
we would like to do all we can to help
and make the occasion successful.
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Mransiation]

SHRI SATYNARAYAN JATIYA :
There are so many places which could
be developed as tourists spots.
Whether the hon. Minister would pro-
vide special financial assistance for
the development of those places ?

SHRI MADHAVRAOQO SCINDIA :
_Kindly give me your suggestions. We
would try to cooperate to the fullest
extent.

SHRI DIGVIJAYA SINGH : Apart
from ‘Kumbh Mela’ there are many
places in the country where the fes-
tivals of Hindus, Muslims and Sikhs
are held Whether the hon. Minister
would like to perpare a plan for the
whole country keeping in view the fes-
tivals of different religions organised
in the country.

SHRI MADHAVRAO SCINDIA :
This question relates to Kumbh
Mela only.

SHRI DIGVUAYA SINGH: Mr.
Speaker, Sir., Kumbh Mela is or
ganised at four places only.

SHRI MADHAVRAO SCINDIA :
You have talked of all the festivals.
But, if you want to get the information
about the four places only. I can cer-

" tainly furnish it to you. I wanted to
give you more information but if you
want to make the question limited. 1
would give you information about
four places also. I have a detailed list.
If you desire. I would give it to you.
There are 47 items in the list.

SHRI PHOOL CHAND VERMA -
Mr. Speaker, Sir. hon. Minister of
Tourism has just now assured that he
would consider all the suggestions
and proposals given by us sym-
pathetically-to make the ‘Mela’ a suc-
cess. Mr. Speaker, Sir. through you I

RLIADRA §, 1913 (SAKA)
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would request that we would ury
submit proposals but the all over res-
ponsibility rests with the Government.
Kumbh Mela comes once after 12
years whether it is Allahabad or
Nasik.... .

[English]

Mr. SPEAKER: Don't quarrel
with him .. .. (Interruptions)

[translation|

SHRI PHOOL CHAND VERMA :
That is why I am asking. Just now the
hon. Minister has said that they are
preparing. It has been said that 60-
bedded Yatri Niwas is being construs-

ted and some publicity material is
being printed but that would not do.
Because 50 lakh people are expected
to reach there. The government of
Madhya Pradesh is making arrange-
ment for them at their level best But
what assistance is being provided by
Central Government so far as fa-
cilities like medicines. drinking water,
transport, railway. tourism. bus. etc
are concerned. I would like to say to
the hon. Minister that it would be a
great achievement if an airstrip is con-
structed there og the occasion of
Kumbh.

[English]
Mr. SPEAKER ‘- This question is

‘already replied. Now. Shrimati Malini

Bhattacharya.
[Translation]

SHRI MADHAVRAO SCINDIA:
Mr. Speaker. Sir. as I have already
said that we usually accord our
approval after considering the pros
posals received from the State
Government and the proposals
received by now involve Rupees 22
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lakh of which we have sanctioned Rs.
10 lakh. Apart from this. we have
already released grants of Rupees 23
lakh to C. P. W. D. for the ‘Yatri
Niwas’ to be constructed at the cost of
Rupees 45 lakh. The project is under
construction. I want to say only that
we would definitely consider the pro-
posals received from the State
Government but the primary respon-
sibility rests with the State Govern-
ment. As far as State Government is
concerned. I hope. it would make all
out efforts. I have some apprehension
on the completion oi ‘Dharamshala’
and convention Centre near
Mahakali Temple by Aprcil. 1992 as the
pace of the work is very slow and
merely concrete pillars have been
errected so far. Apart from this. the
ghats are in dilapidated The State
Government has not even started
work there. I am telling all these
things just for your :nformation

[English]

SHRIMATI MALINI BHAT-
TACHARYA - M) question pertains
not only to the places of Kumbh. but
also to different places of pilgrimage
all over the country.

Now, the people who go to these
places of pilgrimage are not affluent
people, but mostof them are ordinary,
poor people many of whom come
from the villages. Now it seems that
our tourism industry is more geared to
earning foreign exchange and accom-
modating upper class tourism than for
developing facilities for ordinary poor
pilgrims.

Now, the question that I would like
to ask the Minister is whether the
Indian Tourism Decvelopment Cor-
poration and the Ministry would con-
sider providing arrangements where.
you know. the conditions are

AUGUST 27. 1991
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absolutely appalling in most places
of pilgrimage.

MR. SPEAKER - This is restricted
to Kumbh Mela.

SHRIMATI MALINI BHAT-
TACHARYA - [s anythins considered
for providing food, transport and also
clean accommodation for them? 1
want to know whether the profits
made from the tourism industry by
way of foreign exchange will be
ploughed back to provide these
fcilities to ordinary people

SHRI MADHAVRAO SCINDIA:
Sir, this question really pertains to
Kumbh Mela But I would like to set
the record straight The Tourism
Ministry is certainly assisting the
State Governments All the projects
come to us fiom the State
Governments and we are assisting
them in low budget tourism I have got
all the information in my office I can
meet the hon. Member and give her
all the information on this This is not
just five star tourism In fact, I would
like to place a major emphasis on low
budget tourism As far as pilgrimage
areas are concerned. we have got a
whole list of places numbering about
47 which we are going to take up for
promotion in this year. I am very
serioulsy considering a major scheme
to improve all the wayside facilities to
major pilgrimage centres like Bad-
rinath and other places which we are
actively considering and the Tourism
Ministry ould be likely to promote
these areas. But, we will be requesting
the State Government to send us more
proposals and cooperate with us in
trying to improve the facilities on the
way to Badrinath and other pil-
grimage centres.

SHRI RAM NAIK - Sir. at present
in Maharashtra, Kumbhmela is going
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on at Nasik. Iy has started only this
month. The ‘Maharashtra Govern-
ment has said that the Central
‘Government had not given them suf-
ficient assistance.

MR. SPEAKER : This may need a
separate notice.

SHRI RAM NAIK : No. Sir. He has
got information about all the
Kumbhmelas. That is what he has
said. In case it is not available. he cah
say that. So, I just want to know the
amount involved in the schemés pro-
posed by the Maharashtra Govern-
ment. | also want to know as to how
much had been approved by the Cen-
tral Government.

SHRI MADHAVRAQO SCINDIA:
Sir, the only proposal that we have
received from the Maharashtra
Government is the proposal to help in
certain specific items., mainly for
printing of materials. brochures,
pamphlets etc. The amount involved
is Rs. 5.74 lakhs of which we have
agreed to the extent of 50 per cent and
that amount has already been
released in January of this year.
Beyond that we have not received any
proposal from the Maharashtra
Government.

SHRI RAM NAIK : Have you nto
geceied any proposal regarding drink-
ing water facilities?

SHRI MADHAVRAO SCINDIA :
We have only received the proposal
for printing of certain broucheres
and pamphlets.

[ransiation]

SHRI UPENDRA NATH
VERMA : Mr. Speaker. Sir. generally
three problems are experienced in a
‘Mela’, viz,, drinking water. lavatory
and housing. 1 want to know whether

2259 LES/ND/SY
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there is any policy of the (Government
t0 provide facilities of drinking water,
lavatory and housing at such places
where big fairs are organised.

MADHAVRAO SCINDIA :
It is fhe responsibility of the Govern-
ment of Madhya Pradesh.

[Engtish]

Development of Peripheral Areas
sround Coalficlds

*4571. SHRI PIUS TIRKEY: Will
t'he Minister of COAL be pleased
ta state :

(3) whether the Government pro-
pose fo increase the area of peripheral
development around the coalfields,

(b) if so, the details of the develop-
ment projects taken up by Central
Coialfields Limited during each of the
last three years, and the number of
beneficiaries therefrom: and

(c) the details of Scheduled Castes
and Scheduled Tribes beneficiaries in
the Central Coalfields Limited?

THE DEPUTY MINISTER IN
THE MINISTRY OF COAL (SHRIS.
B. NYAMAGOVDA): (a) 0 (c) A
Statement is laid on the Table of the
Lok Sabha.

STATEMENT

(a) o (c) Peripheral development

ds is primarily the res-

ty of the concerned State

ts. The coal companies

pay sizeable amounts of cesses and

ies 10 the State Governments,

can be utilised for peripheral
development.
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The coal companies. however. con- 1989-90 — Rs. 495.00 lakhs
tribute to peripheral development 1990-91 — Rs 571.12 lakhs'

around coalficlds through Five Year

Plans, 20 Point Programme. Special - '

Component Plan for the benefit of Th-e details of projects of Com-
Scheduled Castes. Tribal Sub-Plan for munity Development taken up by
the benefit of Scheduled Tribes and ~ CCL during the last 3 years are fur-
Community Development Plan for nished in the Arnnexure The number

the benefit of the general population. of beneficiaries of the Community

The funds earmarked for Community ~ Development projects in respect of
Development by Coal India during Central Coalfields Ltd 1s indicated as
the last 3 years are - about 1 lakh. out of which about
50,000 belong to Scheduled Castes
1088-89 — Rs. 271.12 lakhs  and Scheduled Tribes
ANNEXURE

The details of projects of Community Development taken up by CCL dur-
ing the last 3 years 1988-89 to 1990-91 are at under-

1988-89 1989-90 1990-91
No Expdt No. Expdt No Expdt
{Lakhs) (Lakhs) (Lakhs)
1. Const/Extn/Repairs of 92 4596 72 3283 103 37.26
School Buildings. :
2. Installation/Repair  of 9 1193 22 1085 43 0907
Hand Pumps, Wells.
Tubewells, Ponds.
Dam
3. Construction/Repairs of 19 05.88 17 12,63 25 1369
Roads/Culverts.
4. Const. of Health centres. 8 0585 9 0501 18 0354
supply of Medicines.
Family Welfare Camps.
5. Self employment and 13 0625 4 056 12 05.38
training
6. Construction of Com- 6 385 9 04.54 8 0710
munity Centres.
7. Tree Plantation 3000 0038 21,000 003] 90 00.10
8. Sports and Cultural and - 1066 05.15 07.95
others.

90.76 76.58 84.09
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SHRI PIUS TIRKEY: Sir. my
question is:

(a) whether the Government pro-
poses to increase the area
of peripheral development
around the coalfields: yes or
no, if no, why?

(b) whether the Coal India has any
moral duty to fill up the open
casting mines or underground
mining after its completion of
mining of certain areas before
it can be used for anyother
development scheme for public
use; and

(c) whether the land acquired for
mining operation is returnable
to the original owners of their
land for their use.

THE MINISTER OF STATE IN
THE MINISTRY OF COAL (SHRIP.
A. SANGMA) : Sir. as of now, when
we say periphery area, we normally
mean that this should be within a
radius of 10 kms. As I said in the main
answer, it is primarily the respon-
sibility of the respective State
Governments to develop the peri-
pheral area and actually we cannot
afford to take up this responsibility.
being a commercial organisation. But
we do it because we more or less feel

we must do something for the people
living around these areas. The
amount allocated is not very much. It
is Rs. 5 crores this year. I propose to
increase the amount for the pur

pose.

I have more or less covered the
second point.

As regards the land acquired
whether it is returnable or not, [ am
not prepared to answer this. I request
some time to reply to this.

BHADRA 5, 1913 (S4KA4)
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SHRIPIUS TIRKEY : My question
(b) is whether the Coal India has not
the moral duty to fill up the open
cast mines.

MR. SPEAKER: It is a question
op opinion.

SHRI PIUS TIRKEY : I request the
hon. Minister to get the answer for me
in writing, if possible.

My second supplementary is (a) the
number of displayed persons given
employment; (b) the number and per-
centage of displaced people among
the beneficiaries: and (c) The details
of future plans for self-employment of
the displaced. especially the SCST
communities.

SHRI P.A SANGMA - Actually
when a project is cinceived and when
a particular area is to be acquired.
normally the understanding is that
every displaced family should be pro-
vided employment. It is the
underssemding. In many cases, I know
it does not happen. Then I feel quite
upset about it. We are coming out with
a new policy of rehabilitation. I am in
the process of finalising a new policy
of rehabilitation. I can assure the
House that it will be quite effective. I
hope to go the Cabinet very soon on a
new package and. in case hon. Mem-
bers want to give suggestions. you are
most welcome to give suggestions
within a week’s time. After that. I pro-
pose to go to the Cabinet.

SHRI BASU DEB ACHARIA : Itis
not correct to say that the peripheral
development of coal field area is
primarily the duty of the State
Governments because land is ac-
quired by coal field for the purpose of
extracting coal. We have seen in
Raniganj coal field which is the oldest
coal mine in our country. the sub-
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sidence of land because of unscien-
tific mining and also because of
mining before nationalisation.

MR. SPEAKER ‘- You are given
time to ask question please

SHRI BASU DEB ACHARIA ' In
the amount sanctioned for peripheral
development. I do not find anything
for reclamation of the land After
extracting the entire amount of coal.
the land is to be reclaimed and
utilised for agricultural purposes. I do
not see any amount sanctioned for the
reclamation of the land and also for
restoration of the land in sub-
sidence area.

May I know from the hon Minister
whether the plan which has been sub-
mitted by the State Government three
or four years back for the restoration
of the entire subsided land in
Raniganj coal field area will be
approved and whether the Govern-
ment will sanction necessary amount
to tackle the subsidence problem and
will take measures for the restoration
of this amount and for the reclama-
tion of this amount and for the
reclamation of the land where the
entire coal has been extracted.

SHRI P. A SANGMA What 1
have stated in the answer is outside
the scope of rehabilitation package. It
is outside subsidence package. This is
what we are doing on voluntary basis
as moral responsibility. This is what |
have stated in my main answer.

SHRI BASUDFEB ACHARIA:
Why do you say you are doing it nn
voluntary basis? It is the responsibility
of Coal Indja Limited. It is your own
responsibility because coal is being
extracted and because of that, the land
is being subsided. So, restoration of
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that land is your own prunary respon-
sibility. [Interruptions/

SHRI P. A. SANGMA: Shri
Basudeb Achria. vou have not lis-
tened to me fully. I am saying that the
amount that I have entioned in my
main answer is what we are giving on
voluntary basis. We have a separate
fund for subsidence. Further. the
question does not relate to this par-
ticular item at all Wec have got a
separate amount for that I think it is
roughly Rs. 40 crores which we have
set apart

As far as Ranigan) is concerned. we
have been. I think. discussing this pro-
blem for a long time We have
impressed upon the State Govern-
ments to legislate in this regard and to
create a body. We are preparced to fund
it and do whatever 1« required Now,
we cannot take the responsibility of
developing the Ranigan; area. I am
again writing to the Chief Ministers
and requesting them to create an
agency. We are prepared to fund itand
you can do whatever you want to

SHRI MANORANJAN BHAKTA -
Sir, I would like to know from the hon.
Minister whether it is a fact that in the
name of cess different State
Governments have collccted money
for the development of peripheral
areas around the Coalfields and if it is
so, | would like to know from his that

during the last three years States iike
West Bengal and Bihar. how much
money they have collected and how
much money they have spent. for the
development of peripheral areas.

SHRI P. A. SANGMA ‘- The State
Government used to impose cess. (M
course, it has now been struck down
by the Supreme Court. Whenever the
State Governments impose cess. they
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impose it for a specific purpose. I have
got the specific purposes for each
Government For example, West
Bengal has imposed cess specifically
for education, for the construction of
roads. The concept of cess was that the
money which was collected out of the
cess should at least be—may be a sub-
stantial amount—spent for the
development of coal mining areas and
also for the development of the
peripheral areas. The State Gov-
emments have collected large
amounts of money. I have got the
figures with me. If you allow me, I can
give the figures for West Bengal and
Bihar. Regarding West Bengal the
amount collected during 1987-88 was
Rs. 187.88 crores; during 1988-89, it
was r3. 261 48 crores; during 1989-90 it
was Rs. 27949 crores. In the case of
Bihar, the amount collected during
1987-88 was Rs. 402.34 crores: dudng
188-89 it was Rs. 642.64 crores and
during 1989-90, it was Rs. 648.59
crores. These are the substantial
amounts of money spent for the
development of those areas. It is
meant for that Whether they have
spent it or not, [ am not going to pass
any judgement. Now that cess is not
these. So, we have revised the rate of
royalty on coal. I have written to the
State Governments and I appealed to
them that a substantial amount
should be spent for the development
of the peripheral areas also

[Mranslation]

SHRIMATI RITA VERMA: Mr.
Speaker, Sir, when the Central
Government is responsible for collect-
ing revenue from coal-mines then
how it can escape from the respon-
sibility of development of peripheral
areas. As a result of acquisition of
land poor farmers have to face lot of
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hardships. They do not get drinking
water as the water level goes down and
they have to face various other pro-
blems due to coal mines. I want to
know from the hon. Minister why the
Central Government does not take the
responsibility of development of
peripheral areas though revenue
collection from coal mines is its
responsibility.

[English]

SHRI P. A SANGMA : There are
two aspects of this. There are villages
which are in the peripheral areas and
which are there because they have
been displaced. As far as the displaced
villages or people are concerned. [
would like to say that we have got a
separate package of rehabilitation
and the Government is now consider-
ing a new package which 1s going to be
quite attractive and much better than
what we have now. There are areas
where there are not displaced persons
but the village happens to be within
the peripheral area. We have taken
care of that also. It is on that point that
the question has been asked. And our
contention is that the development of
peripheral area should be primarily
the responsibility of the State
Governments and whatever possible
help is required from us. we will
extend that

[Transiation]

SHR!I TEJSINGHRAO BHON-
SLE : Mr. Speaker. Sir. I would like to
ask the hon. Minister that the entire
area of collieries faces in my con-
stituency and there are a number of
good collieries.

MR. SPEAKER : No. you are com-
ing to a specific subject and this is not
the proper procedure.
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SHRI TEJSINGHRAO BHON-
SLE: Allright Sir. I sak a general
question. The hon. Minister has made
a mention of infrastructure and
general development. The develop-
ment work has blocked the footway
used by farmers.

[English]

MR. SPEAKER ‘I am not allowing
this type of question. (Interruptions)

MR. SPEAKER ‘ 1 cannot allow
such questions about Raste

[Translation{

SHRI DATTA MEGHE- Mr
Speaker, Sir, thee are a number of coal
mines in Vidharbha region in
Maharashtra. The hon Minister has
just now stated that budget proision is
being increased. As good quality coal
is found in the area, is the provision in
the budget being increased for mining
coal of good quality to make is avail-
able to thermal power plants ? I would
like to know from the hon, Minister
whether the Government of
Maharashtra has sent such a proposal
to the ministry, and if so. what decisin
Centre has taken thereon?

[Englishf

MR. SPEAKER: This is also
unconnected.

SHRI P. A SANGMA : The main
question pertains to the development
of peripheral area in the Central Coal
Fields. I do not have the information
about this.

MR. SPEAKER ‘- You can supply
that

SHRI P. A, SANGMA : 1 will sup-
ply that information later.

§HRI S. B. SIDNAL : The hon
Minister has mentioned about the
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package deal which he is going to sub-
mit to the Cabinet within a very short
time. Since he has disclosed the pac-
kage deal, may I know what are the
salient features of the package
deal ?

SHRI P. A SANGMA : I will dis-
cuss with the concerned hon.
Member.

SHRI SRIBALLAV PANIGRAHI :
I would like to know from the hon.
Minister whether there is increasing
pressure on the Government of India
or. as the case may be. on the Coal
India Limited or any subsididry coal
company for spending much more
than what they are spending on the
peripheral development since the
State Governments are not spending
the considerable amount which they
receive out of the cess or royalty. I
would like to know whether the
Government of India will take up this
matter with the concerned State
Governments for release of more fund
for the peripheral development since
the villages which are located in the
coal belt are subjected to a great
environmental hazards.

Secondly, they have earmarked Rs.
S crores for 1990-91. What are the
guidelines given to the prospective
coal companies for putting a project
and also to ensure about peoples’ par-
ticipation? I would like to know
whether they have plans to involve
people ? Who is monitoring this and
how will it be implemented since there
is lot of misuse of this fund ?

MR. SPEAKER : The question is
getting confused.

SHRIP. A SANGMA : There is lot
of pressure from the Vvillagers.
Whenever I visit the coal mines ares,
the villagers have been pressing me
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that the Government should take up
the responsibility of deweloping those
areas more and more. As I have
already assured the House. I am going
to step up the allocatien for such
activities. I will be very happy if such
projects can be implemented with the
peoples’ participation. And if people
form their own committee or if volun-
tary agencies are available, I am will-
ing to fund them for the development
of this area. (Interruptions)

SHRI SRIBALLAV PANIGRAHI -
Will you associate MPs also ?

SHRI P. A. SANGMA . Yes. cer-
tainly. OQur priority areas are educa-
tion, drinking water and health.

Gas-based Products in Amlapuram.
Andhra Pradesh

*572. SHRIGM.C BALA YOGI-
Will the Minister of PETROLEUM
AND NATURAL GAS be pleased
to state -

(a) whether the Government pro-
pose to set up any gas-based indus-
tries and storage projects in
Amlapuram area of Andhra Pradesh
in view of the availability of large
quantity of natural gas;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND NATURAL GAS AND MINIS-
TER OF STATE IN THE MINISTRY
OF DEFENCE (SHRI S. KRISHAN
KUMAR): (a) to (c¢) No. Sir. Avail-
able natural gas has already been
allocated for use to industries located
in the region.

SHRI GM.C. BALA YOGI : Hon.
Speaker Sir, I am a new Member and
for the first time, I am asking a ques-
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tion. So please help me. Before putting
my first supplementary. I would like
to know the answer from the Minister,
with regard to the main question. The
hon. Minister has not replied anyth-
ing to the question about the setting
up of gas-based storage projects in
the region.

As far as my first supplementary is
concerned, I would like to know
whether the ONGC is going to allot
any funds for the laying of roads. con-
struction of bridges at Vedurulanka.
Yanam, Kotipalli. Mukteswaram.
Bodasakurru and strengthening of
flood banks, in order to protect flood
banks and develop the Amalapuram
area. Because, it is an Island having a
population of about 20 lakhs and the
ONGC is using the Roads. bridges
and flood banks for running their
heavy vehicles and causing damage

SHRI S. KRISHAN KUMAR - As
regards the first part of the sup-
plementary, the question could not
have been answered in any other
manner, because the ONGC or the
Oil companies or for that matter the
Oil Ministry do not set up any gas-
based industries. The setting up of the
industries is the responsibility of
public and private sectors. including
the State industrial promoting agen-
cies. We only allocate the gas, when it
is available.

As regards the second part of the
question, the ONGC had asked. as
part of its efforts for oil exploration
and development in the region. the
Government of Andhra Pradesh to
take up the improvement of roads and
bridges. The Government had in turn
asked the ONGC to give them a loan.
And we have recently negotiated and
agreed to give them a loan of Rs. 4
crores, for the improvement of roads
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and bridges, to be identified jointly by
the State’s PWD., and the ONGC
and to recover this loan at 15 per cent
interest later.

SHRI GM.C. BALA YOGI 1
would like to know whether the
ONGC is going to supply gas to the
gas-based projects of Amalapuram,
Jegurupadu and Kakinada, in the
region as asked by the Government of
Andhra Pradesh.

SHRI S. KRISHAN KUMAR:
Amalapuram forms part of the
Krishna-Godavari sedimentary basin,
where we hope to generate 6 million
cubic meters per day of gas, when our
present programme is completed
within one or two years. Already. 6
million cubic meters of gas stands
committed to 17 industries, identified
in the region only. I have the list of
those 17 industries. Since this gas has
already been committed, there 14 no
scope for giving gas to any other
industries, unless at some future time,
the gas supply can be increased or
some of these industries are replaced
by others, due 0 non-offtaking of
88s.

SHRIDIGVLIAYA SINGH : Outof
the total availabilify of gas allocated
or committed, how much of it is being
actually used by these industries
today?

MR. SPEAKER: You are going
from a specific question 0 a general
one. The question is related to Andhra
Pradesh.

SHRI DIGVIJAYA SINGH : No,
Sir. This is a very specific question. He
said 6 million cubic meters of gas has
been allocated out of the svailable
gus. Out of, the to0tal allocated gas in
that ares, bow much § actually being
used or is it being fGared up?
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SHRI S. KRISHAN KUMAR: 04
million cubic meters of gas per day is
being used by the Vijjeswaram Powef
Plant. The 6 million cubic meters of
gas stands committed. 1 would like to
explain or clarify to the hon. Member
that 6 million cubic meters of gas is
projected, when the project is
completed.

SHRI DIGVUAYA SINGH : How
much gas is actually being used ?

SHRI S. KRISHAN KUMAR: 04
cubic meters of gas is being used.

SHRI DIGVIAYA SINGH : Or is
it being flared up ?

SHRI S. KRISHAN KUMAR : No.
The gas is not being produced. This is
non-associated gas. Only that much is
taken and the rest is in the reservoir. It
is not flared up.

SHRIBOLLA BULLIRAMAIAH :
Sir, out of the gas allocated for the
industries in Andhra Pradesh. how

- many industries have refused %o take

or disconnected due to the unilateral
power rate which you are in-
creasing,

How much power is required for
Andhra Pradesh for power genera-
tion? You would not allocate even
though there is more potentiality.

SHRI S. KRISHAN KUMAR : This
um;meuhmttuwry&t-
ficult to answer it

SHRI BH. VHAYAKUMAR RAJU :
M. Speaker, Sir, they ate already sup-
plying 0 some industries. The Hon.
Minister says that he has allocated for
17 industries. But now because of rate
increase from Rs. 900 t0 Rs. 1,400, the
industries are 2ot coming forward 1
take the gos. Is there any proposal
with the Goverament 1o give itas they _
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gave previously at Rs. 900 per thou-
sand cubic metre ?

SHRI S. KRISHAN KUMAR : The
existing price of gas is Rs. 1.400 per
thousand cubic metre for a long num-
ber of years. The rate of Rs. 900 was
much before that. So, all these indus-
tries had come up when the price of
gas was Rs. 1400 per thousand
cubic metre.

As per the report of the Kelkar
Committee, which has gone into the
issue of gas prices, the Government is
considering to revise the price of gas.
But we have proposed a price which is
much lower than the global norms or
economic price which will be
economical for the oil producing
countries companies and which is less
than what was recommended by the
Kelkar Committee.

We have not finally taken a view in
this matter. It is pending for a decision
with the Government.

MR. SPEAKER: Question No.
573.

SHRI BH. VUAYAKUMAR RAJU :
How much time will it take, Sir?

MR. SPEAKER: Now we have
gone to the other question.

Upper Kolsb Power Project

*573. SHRI ARJUN CHARAN
SETHI : Will the Minister of POWER
AND NON-CONVENTIONAL
ENERGY SOURCES be pleased to
state :

(a) whether the installed capacity
of Upper Kolab Power Project in
Orissa is under utilised;

(b) if so. the reasons therefor:
and

(c) the steps proposed to be taken
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for optimum utilization of its installed
capacity ?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI):(a)to(c) A staternentislaid on
the Table of the House.

STATEMENT

(a) and (b) The present installed
capacity of Upper Kolab Power Pro-
ject of the Orissa State Electricity

-Board is 240 MW (3 X 80 MW). Unit-I

is under forced outrage since March,
1990 owing to operational problems of
excessive vibration. The capacity pre-
sently available for generation is
160 MW.

. (c) Based on investigation done by

the Bharat Heavy Electricals Lid. in
association with other experts and
project authorities. it has been
decided to make certain design
modification of the tailpool. These
modifications are expected to take
about 8 months. Rectification of the
generating equipment of Unit-I and
its re-erection would also be com-
pleted by then. It is expected that all
three machines would be available for
operation thereafter.

SHRI ARJUN CHARAN SETHI :
Mr. Speaker. Sir, in the statement laid
on the Table of the House. the Hon.
Minister has stated that one of the
units of the Upper Kolab Power Pro-
ject is closed since March. 1990 and it
will take another cight months to
commission this unit.

May I know from the Hon. Minister
when was this fact brought to the
notice of the Central Government ?

Secondly, what are the specific
reasons that this much time will be
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consumed when we are badly in need
of power for everything in our
developmental process?

SHRI KALP NATH RAI: mr.
Speaker, Sir, when this matter came
before the Government of India,
immediately a committee inclusive of
the Central Electricity Authority was
constituted to rectify the mistake. It
was found out that there was a design
mistake. It was referred for modifica-
tion. This unit will be corrected within
eight months.

SHRI ARJUN CHARAN SETHI :
My specific question is that the time
consumed has been very long. In
March, 1991, it was brought to the
notice of the Government.

MR. SPEAKER : It was a design
defect.

SHRI ARJUN CHARAN SETHI :
If it is a design defect, may I ask the
Hon. Minister. who has supplied the
design ? Is it not Bharat Heavy Elec-
tricals Ltd—a company of the
Government of India ? If it is so. is it
not possible on the part of the Bharat
Heavy Electricals to combine itself
with the loss and to replace the
machinery within the shortest
possible time ?

If so, may I ask what is the loss
which the State has suffered during
this closure. Will he specifically
assure this House that by this time,
they are going to replace the design
and this unit will start functioning ?

SHRI KALP NATH RAI : Sir, the
State has not suffered energy loss. It
has suffered only in the matter of
demand of that area. Now, this defect
took place because of excessive vibra-
tion and the Central Electricity
Authority, the BHEL and the Central
Water Commission together found
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out the defect. They are going to
rectify it in the next eight months.
When this defect will be rectified. it
will come into operation.

DR. KARTIKESWAR PATRA:
What is the normal installed capacity
generation of the Upper Kolaba
Power Project and what is the capacity
after the defect has occurred since
March, 1990? How are you going to
meet the power shortage arising out of
this defect?

SHRI KALP NATH RAI: Mr.
Speaker, Sir, 240 MW is the installed
capacity of the Kolaba Power Project.
And 30 per cent is the energy shortage
in the entire Eastern Region and in
Orissa. To meet this energy shortage,
Government has set up several pro-
jects which have come into existence.
Talcher is one of the projects which is
under construction and 3000 MW
power generation will take place after
its completion. Thus, the problem of
power shortage will be solved after
this project will be completed.

SHRI K PRADHANI: Mr
Speaker, Sir, the Hon. Minister has
told in his reply that due to two defects
Unit-l is not working since March
1990. T would like to know from the
Hon. Minister whether there were
only two defects only, that is, in the
tailpool and the generating equip-
ment, or not. If there was a defect in
the generating equipment. was the
defect there in Unit-l only or
everywhere in the project where that
equipment was used ? If so, why was
this sort of equipment constructed
and why no dction has been taken to

rectify it earlier?

SHRI KALP NATH RAI: There
are three units of the project and each
unit has the capacity of 80 MW. There
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is no defect in two units. The tailpool
dam defect took place and the BHEL
and the CEA investigated into the
matter and have found that the defect
is there. They are trying to rectify
the mistake.

Funding of Sub-stations by Rural Elec-
trification Corporation

*574. SHRI J. CHOKKA RAO*
Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state :

(a) whether the Union Govern-
ment have formulated any scheme for
the funding of 132 KV sub-stations
by the Rural Electrification Cor-
poration;

(b) if so, the guidelines thereof and
the details of such sub-stations
sanctioned so far, State-wise:

(c) whether any such proposal of
the Andhra Pradesh State Electricity
Board has been pending; and

(d) if so, the reasons therefor and
when it is likely to be sanctioned

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) to (d) A Statement is laid
on the Table of the House.

STATEMENT

(a) to (d) 132 KV sub-stations are
funded by both REC and PFC. A
decision was taken in March. 1990
that 132 KV sub-stations serving pre-
dominantly rural loads. would be
funded by REC and the rest by
PFC.

The details of such sub-stations
sanctioned since March. 1990 by the

BHADRA 5.1913 (S4K4)

Oral Answers M

REC, state-wise, is given below :—

1. Andhra Pradesh 1
2. Rajasthan 2
3. Orissa 4
4. Uttar Pradesh 4

11

Apart from the sub-station of
Andhra Pradesh indicated above,
another 132 KV sub-station proposed
by Andhra Pradesh Electricity Board
for being set up at Madikonda in
Warangal District has been approved
for inclusion by the REC under the
Overseas Economic Cooperatinon
Fund Credit of Japan.

[Translation/

SHRI J. CHOKKA RAO: Mr
Speaker, Sir, 1 have asked from the
hon. Minister as to what are the
guidelines for sanctioning sub-
stations but he has not replied to it. He
has sanctioned eleven sub-stations. I
would like to know from the hon.
Minister as to what are the guidelines
laid down for sanctioning sub-
stations ?

SHRI KALP NATH RAl‘- Mr
Speaker, Sir. the Ministry of Power
had taken a decision in 1990 that 132
KV sub-stations serving rural loads
would be funded by the Rural Elec-
trification Corporation and the rest
serving urban loads would be funded
by Power Finance Corporation.
Guidelines laid down in this regard
are that when State Electricity Boards
make recommendations. the Central
Government take suitable decision on
them.

SHRI J. CHOKKA RAO*' Mr
Speaker, Sir, he has mentioned in his
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reply that eleven sub-stations have
been sanctioned. I would like to know
from the hon. Minister the number of
proposals received from all over the
country and out of these how many
have been sanctioned. and how many
proposals from Andhra Pradesh have
been received and out of these how
many are pending with the
Government ?

SHRI KALP NATH RAI' Mr.
Speaker, Sir, a proposal to set up 132
KV sub-station in Hyderabad has
only been received from Andhra
Pradesh and it is under consideration.
A decision on it will be taken in the
near future.

SHRI RAINATH SONKAR SHAS-
TRI : Mr. Speaker. Sir. the hon. Minis-
ter has stated in the reply that since
March, 1990 out of the total sub-
stations sanctioned statewise 4 pro-
posals from Uttar Pradesh have been
sanctioned under REC. I would like to
know from the hon. Minister whether
Saidpur district in eastern Uuar
Pradesh has also been included in
these 4 places or not If not, then has
the Government its own proposal for
sanctioning 132 KV sub-station in
Saidpur under REC Scheme to meet
the power crisis there.

SHRI KALP NATH RAI' Mr.
Speaker, Sir, the Central Government
takes action on the proposals submit-
ted by the State Governments to meet
power crises in rural areas. There is an
urgent need to set up one. 132 KV sub-
station at Saidpur. but if the hon.
Member approaches the State
Government to send a proposal in this
regard then the Central Government
will definitely take 2 decision on it

SHRI DAU DAYAL JOSHI: Mr.
Speaker, Sir, it is true that the Govern-
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ment is aware of the interrupted
power supply for months in rural
areas. Today's report speaks of disrup-
tion of power supply in Gokul for
three days and that too when the
Janamashtmi festival is approaching.
Rural areas are facing power crisis
and during the lastone and a half year
only 11 sub-stations have been set up
under rural electrification scheme. In
Rajasthan only 2 sub-stations have
been sanctioned. So. does the hon.
Minister realise the need for greater
allocation of funds to REC under
rural electrification scheme to solve
rural power crisis. If the hon. Minister
feels concerned about the problem
then by what time a decision will
be taken?

SHR1I KALP NATH RAI: Mr.
Speaker, Sir. the responsibility to pro-
vide electricity rests with the State
Government. I would convey the feel-
ing of hon. Member to Kalyan Singh
Government and request him to make
efforts w0 solve this problem....
(Interruptions)

SHRI DAU DAYAL JOSHI : Ade-
quatate funds are not being allocated
to the State Government.. .(Inter-
ruptions)

MR. SPEAKER : Otherwise all the
powers of the State Governments will
also have to be transferred to the Cen-
tral Governement.

[English]

SHRIMATI BASAVA RAJE-
SWARI : 1 would like to know whether
it has come to the notice of the
Government that due to non-
availability of fund by the State Elec-
tricity Boards for setting up sub-
stations, farmers are being put to a lot
of inconvenience. They are not in a
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position to draw water for their fields
due to continuous interruptions and
load shedding Non-availability of
power for days together is posing a
great problem. People in the villages
are not even getting drinking water
due to power shortage. So. will the
Government consider providing suffi-
cient funds for the Corporation to set
up sub-stations irrespective of
demands by the State Govern-
ments ?

SHRI KAIP NATH RAI: It is an
admitted fact that there is power shor-
tage in the country. But if the State
Governments are prepared to recom-
mend the cases for the construction of
more sub-stations, the Government of
India will consider them sym-
pathetically to do whatever it can

Mranslation]

SHRI CHANDRAJEET YADAV:
Mr. Speaker, Sir, till date Rural Elec-
trification Corporation has set up just
11 sub-stations of 132 KV each to help
the State Governments. This has not
been of much help in improving the
power supply position in villages of
backward areas. Will the Central
Government give priority to the mat-
ter of setting up of sub-stations in
backward areas while allocating
funds to the corporation on receipt of
proposals from the State Govern-
ments ?

SHRI KALP NATH RAI: Mr
Speaker, Sir, the question of the hon.
Memberis quite relevant [ assure him
that the work of electrification of
backward areas need to be taken up
on warfooting and it will be definitely
taken up.

[English]

SHRI SOBHANADREESWARA

RAO VADDE : Sir. in view of the fact
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that nearly 3 lakh agricultural pump-
sets’ energisation is pending with the
State of Andhra Pradesh. will the
Rural Electrification Corporation
provide more funds to see that at least

a lakh of extra connections are given
by the APSEB?

SHRI KALP NATH RAI : Sir, REC
will consider this question when a
proposal will come from the State
Electricity Board.

WRITTEN ANSWERS TO
QUESTION

[Translation]
Criteria.for allotment of Petrol/Diesel/
LPG Agencies

*575. SHRI VIJAY KUMAR YA-
DAV: Will the Minister of PET-
ROLEUM and NATURAL GAS be
pleased to state :

(a) the State-wise number of pe-
trol/diesel retail outlets and L. P. G.
agencies at present. and

(b) the criteria adopted for their
allotment ?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND):
(a) As on 1-4-91 there were 15056
retail outlet dealerships and 3902
LPG distributorships in various
States and Union Territories.

(b) The allotments were made on
the basis of marketing plans and
policy from time to time.



39 Wnanen Answers

[English]
Power Load Despatch Facilities

*576. SHRI AJOY MUKHOPA-
DHYAY: Will the Minister of
POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES bhe
pleased to state -

(@) whether the Government have
%y proposal to augment the existing
load despatch facilities including grid
management and communication
facilities to avoid recurrent gnd
disturbances.

() if so, the dectails thereof. and

(c) if not. the reasons therefor”

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH

RAI) ' (a) Yes, Si

(b) The Load Despatch functions
are organised in a two-tier manner, in
every region The States have State
level Load Despatch Centres. these
State level Centres are linked to the
Regional Load Despatch Centres to
carry out their operations The State
Load Despatch Centres are operated
by State Electricity Boards The
Regional Load Despatch Centres are
operated by Central Electricity
Authority. The Load Despatch Cen-
tres basically deal with supply and
demand management of power and
maintain system parameters like fre-
quency, voltage, etc. within limits. The
Government is taking steps to aug-
ment these facilities at Load Despatch
Centres and to improve communica-
tion facilities. In addition, steps are
also being taken to improve the grid
management technique which is an
on-going process. Schemes to aug-
ment the above facilities at the Load
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Despatch Centres. both at the
Regional and State level. have been
drawn up for the Northern. Eastern,
Southern and North-Eastern regions
Similar exercise has been initiated for
the Western region While the scheme
for the Northern region is under
advance stage of implementation, the
schemes for Eastern. Southern and
North-Eastern regions are under
various stages of processing

(c) Does not arise

Counference of Power Ministers of
States

*577 SHRI ATAL  BIHARI
VAJPAYEF Will the Minister of
POWFR AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state

(a) whether a conference of State
Power Ministers was held in New
Delhi in February 1991,

(b) if so, the subjects discussed at
the Conference and the suggestions
made; and

(c) the steps proposed to be taken
to implement the suggestions?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL FNERGY
SOURCES (SHR!I KALP NATH
RAI) (a) and (b) A Conference of
Chief Ministers and Power Ministers
was convened by the then Prime
Minister on the 19th February, 1991 to
discuss the role of the State Electricity
Boards (SEBs) in power development
and the measures that need to be
taken to improve their performance
and financial viability.

The main suggestions made at the
Conference related to making the
SEBs function on commercial lines to
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ensure that the statutory 3% rate of
return per annum on net fixed assets
is earned. In order to achieve this
return, it was suggested that :—

— the capital base of the SEBs
should be increased to achicve a
debt : equity ratio of 1-1.

— tariff should cover generation
costs fully:

— State Governments must pay
Rural Electrification (RE) sub-
sidy regularly, and

— State Electricity Boards should
be compensated when they have
to supply power to the con-
sumers at a cost less than the
cost of generation.

{c) The State Electricity Boards are
autonomous organisations under the
State Governments and the initiative
in these matters has to be of the State
Governments/SEBs concerned How
ever, it is gratifying that in response to
constant persuasion several State
Governments/SEBs have taken steps
to implement the suggestions by rais-
ing tariffs; by modifying the capital
base; and by paying RE subsidy to
State Electricity Boards.

Foreign Tourists in
Region

*578. DR. JAYANTA RONGPI"-
Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased
1o state :

(a) the amount of foreign ex-
change earned from tourism in North
East region during each of the last
three years;

(b) whether the regulations for the
visit of the foreign tourists to North
East region are not at par with the rest
of the country: and

(c) if so, the details of disparities

North-East
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existing in this regard and the steps
taken to increase the foreign exchange
earnings from tourists visiting this
region ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAQO SCINDIA) - (a) Es-
timates of foreign exchange earnings
from tourism aie not compiled
separately for different States and
regions

(b) Yes. Sir

(c) Foreigners are not allowed to
visit most parts of North Eastern
States without special permission.
This restriction is being reviewed from
time to time and suitable relaxations
are made to increase the flow of
foreign tourist traffic to the region.
Other steps taken include improve-
ment of infra-structura! facilities and
overseas publicity of places of
tourist attraction

Rail Fare Concession to Handicapped
Persons

*579 SHRI N. DENNIS - Will the
Minister of RAILWAYS be pleased
to state :

(a) whether the Government pro-
pose to extend the rail fare concession
to physically handicapped persons in
the air-conditioned chair cars and air-
conditioned sleeper cars. and

() if not the reasons thereof?

THE MINISTER OF RAILWAYS
(SHRI C. K JAFFER SHARIEF):

(a) Such physically handicapped
persons who are eligible for conces-
sion by First class can travel by AC
Sleeper by paying the difference in
fare.

(b) Does not arise.
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Rural Electrification in Etah, Uttar
Pradesh

. *580. DR MAHADEEPAK

SINGH SHAKYA : Will the Minister
of POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state :

(a) the target fixed for rural elec-
trification in Uttar Pradesh during
1990-91;

(b) whether target has been
achieved and if so. the number of
villages electrified in Etah district:
and

(c) if not, the reasons for the work
being held up ?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) to (c) The target and
achievement for rural electrification
in Uttar Pradesh during 1990-91 were
as under :—
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Target Achicvement  Target Achicvewzent
2350 207 16100 18506
The shortfall in achievemént on
village electrification in Uttar Pradesh
was due to constraints of funds. In
Etah district of Uttar Pradesh. during
1990-91, 16
villages were electrified, bringing the
total number of villages electrified in
Etah to 1088.

Impact of increase in Royalty of
Coal

Village
lectrificats

*581. SHRI HARI KEWAL
PRASAD : Will the Minister of
COAL be pleased 10 state :

(a) the extent of financial burden
likely 10 be borne by the Government

Written Answers 4“

due to the recent increase in the rate of
royalty of coal:

(b) whether price of coal is likely to
go up as a result of increase in the
royalty; and

{©) if so, the details thereof ?

THE MINISTER OF STATE OF
THE MINISTRY OF COAL (SHRIP.
A. SANGMA) :"(a) The royalty on
coal is payable by the consumers. It is
collected by coal companies and
passed on to the State Governments.
Therefore, there is no financial bur-
den on the Central Government due
to increase in rate of royalty.

() and (c) The pit-head price of
coal fixed by Central Government
will not increase as a result of increase
in the rate of royalty because the pit-
head price is exclusive of royalty and
other taxes. However, the consumer
price will increase in the States where
the cesses were low and will decrease
where the cesses were higher as com-
pared to the revised rates of royalty. In
respect of coal produced in States of
West Bengal and Assam. there is no
change in price of coal as the revised
rates of royalty have not been made
applicable to these States so far.

[English)

World Bank Assistance to Kerala State
Electricity Board

*582. SHRI V. S. VIAYA-
RAGHAVAN : Will the Minister of
POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state :

(a) whether the World Bank has
called for a hike in power tariff as a
pre-condition for extending financial
assistance to the Kerala State Elec-
tricity Board; and
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[Translation]
(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALPNATH
RAI): (a) and (b) The World Bank
has asked the government of Kerala
for an increase in power tariff as one
of the options for achieving a rate of
return of 30%. This is one of the pre-
conditions for extending financial
assistance to Kerala state Electricity
Board. The suggestion of World Bank
is under consideration of Kerala State
Electricity Board.

[Translation]
Workshop at 1zzatnagar

*583. SHRI SANTOSH KUMAR
GANGWAR - Will the Minister of
RAILWAYS be pleased to state

(a) whether loco carriages and
light and heavy cranes are being
manufactured in the Loco Workshop
of North Eastern Railway in Izzat
nagar (Bareilly);

(b) if so. whether there has been
some decline in the production of
these items during the last three
years; and

(c) if so. the reasons therefor”

THE MINISTER OF RAILWAYS
(SHRI C. K. JAFFER SHARIFF)-
(@) Only Metre Gauge light and
heavy cranes are being manufactured
there and no loco or carriage were
ever manufactured in 1zzatnagar.

(b) 2cranes were manufactured in
1988-89 and 6 in 1990-91 During 1989-
90, there was a gap since in 1988-89,
the cranes turmed out were only

prototypes.
(c) Does not arise

4-289 1 SS/NDMI
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Development of Paittan as a Tourist
Centre

*584. SHRI MORESHWAR
SAVE : Will the Minister of CIVIL
AVIATION AND TOURISM be
pleased to state :

(a) whether theie is any scheme of
the Union Government to develop
Paittan in Aurangabad district of
Maharashtra as a tourist centre:

(b) if so, the amount sanctioned
for the scheme;

(c) the extent of work done: and
(d) if not, the reasons therefor ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAQO SCINDIA - (a) No,
Sir, No scheme to develop tourisor in
Paittan has been sent by State
Government of Maharashtra.

(b) to (d) Does not arise

Urban Transport System

*585. SHRI RAM SARAN
YADAV - Will the Minister of

RAILWAYS be pleased to state :

(a) whether any progress has been
made to solve the traffi¢ problem in
the speed transport system in trains in
urban areas of the country:

(b) the total amount allocated in
the current year for renovation. main-
tenance and operation of trains based
on urban transport system: and

(c) the total expenditure incurred
in this connection duting 1990 and the
names of cities benefited ?

THE MINISTER OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF):

(a) Yes, Sir.

() Expenditure on various ser-
vices—commuter, passenger, freight
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and parcel is incurred jointly. This
expenditure is later segregated
amongst different services. As such no
allocation*is made for commuter ser-
vices at the budgetary stage.

(c) Expenditure on rail based com-
muter services in Metropolitan area
was about Rs. 514 crores for 1989-90.
Information for 1990-91 is not yet
available.

Modernisation of Coal Mines

*586. DR. LAXMINARAYAN
PANDEY: Will the Minister of
COAL be pleased to state :

(a) whether the Government have
formulated any scheme for the moder-
nisation of the existing coal mines;
and

(b) if so, the details therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF COAL (SHRIP
A_SANGMA) : (a)and (b) The mod-
ernisation of the Coal Industry
including the present mines is a con-
tinuos process and is taken up pro-
gressively in both underground and
opencast mines. The modernisation is
being done gradually by introduction
of modern mining methods. Some of
the modern mining methods being
introduced are as follows : —

(i) Deployment of large capacity
shovels, dumpers and drag-
lines in opencast mines

(i) Inpit crushing & conwveying
system for overburden and
coal

(iii) Introduction of mechanised
Bord & Pillar system

(iv) Introduction of Side Discharge

Loaders/Load Haul Dumpers

(' Introduction of Continuous

: Miners such as Road

Headers
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(vi) Powered Support Longwall
technology

(vii) Augur-cum-Drills
(viii) Blasting Gallery method
(ix) Hydraulic mining

These modern methods are directed
primarily towards improving produc-
tion, productivity, recovery of coal
and safety of the miners. Selective
import of technologies to deal with
specific geo-mining conditions from
countries having long experience in
such technologies are also made. Coal
India Ltd. (CIL) have identified 39
mines for modernisation during 8th
Plan period. In addition. CIL have
identified 34 underground mines for
improvement in their productivity. A
proposal for financing of the scheme
for improvement in the productivity
of these 34 underground mines has
been posed for World Bank assi-
stance.

Comparative Performance of Loco-
motives

*587. SHRI TEJ NARAYAN
SINGH: Will the Minister of
RAILWAYS be pleased to state :

(a) the comparative quantity of
fuel used by steam, diesel and electric
locomotives separately during the last
two years and the cost thereof and the
quantity of goods transported by those
locomotives separately during the
same period; and

(b) the comparative details of cost
incurred on the operation of steam,
diesel and electric locomotives se-
parately in the same circum-
stances ?

THE MINISTER OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF):
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(a) Fuel consumed for traction purpose.
1988-89 1989-90
Steam (coal in Million Tonnes) 591 5.19
High Speed Diesel (Million Litres) 1652 56 1678.81
Electric Energy (Million Kilowatt 2863.59 3225.51
hours)
Cost of fuel consumed (Rs Crores)
Steam (coal) 32592 331.79
High Speed Diesel 599 77 62281
Electric Energy 350.11 434.78
Passenger & Goods transported (in
Bilhon Gross Tonne Kilomeires)
Steam locomotives 53.58 4697
Diesel locomotives 375.35 38263
Electric locomotives 223.74 245.80
(b) Comparative cost incurred in the opera-
tion of steam. diesel and electric
locomotives in rupees per 1000 gross
tonne kilometres.
Steam locomotives Does not now operate under cir-
cumstances similar to Diesel and
Electric locomotives.
1988-89 1989-90
BG MG BG MG
(in Rs) (in Rs) (in Rs) (in Rs)
Diesel locomotives 3148 4789 3041 51.03
Electric locomotives 27.95 42.83 3143 7198
[English] (b) if so. the details thereof: and
Replacement of Overaged EMU (c) if not. the rcasons therefor ?
Coaches THE MINISTER OF RAILWAYS
*588 SHRI SATYAGOPAL (SHRI C K. JAFFER SHARIEF)-
MISRA- Will the Minister of (8) Yes. Sir

RAILWAYS be plcased to state

(a) whether there is any proposal
regarding replacement of overaged
EMU coaches in the Howrah-
Kharagpur section of the South
Eastern Railway:

() There were 21 overaged trailer
coaches as on 1-4-91. 10 coaches are
programmed for replacement during
91-92. The balancc coaches will be
replaced progressively in future.

(c) "Does not arise.
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Functioning of DESU

4515. SHRI MADAN LAL
KHURANA : Will the Minister of
POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state:

(a) whether any study on the
working and functioning of the Dethi
Electric Supply Undertaking (DFSU)
has been carried out by the Depart-
ment of Administiative reforms aud
Public Grievances of the Ministry of
Personnel. Public Grievances and
Pensions:

(b) if so, the details thereof and
when the study report was received by
the DESU: and

(c) the action taken thereon”

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALPNATH
RAD): (a) to (c) According to DESU
the Department of Administrative
Reforms and Public Grievances had
conducted a study cn the simplifica-
tion of procedures for billing and
refund of security deposits by DESU
In their report received in Novembe:
1989, it has inter-alia ¥ ¢4, suggested to
follow a uniform procedu:c in all the
Districts for preparation o1 meter-
sheets: introductiorr o1 rotational
meter reading; identification of con-
nections where bills have not been
issued for more than a year: introduc-
tion of spot billing system on trial
basis: feasibility of issuing the first bill
on actual reading and the next bill on
assessment basis on monthly/bi-
monthly intervale dispensing with
the system of seccurity deposit for
Government accommodation and
transfer of security deposiis in casc of
private accommodation etc
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As a result of the implementation of
many of the suggestions of the Study
Team, and taking other measures to
improve and simplify the billing pro-
cedure in DESU and gradual
stabilisation of the computerised bill-
ing system. DESU has been able to
considerably bring down the in-
cidence of incorrect and delayed
billing.

Representation from london based
Air Hostesses

4516 SHRI SAIFUDDIN CHOU-
DHURY - Will THE MINISTER OF
CIVIL. AVIATION AND TOURISM
be pleased to state

(a) whether a nuinber of European
air hostesses based in L.ondon were
made redundant in 1989:

(h) if so. the reasons therefor.

tc) whether a number of air
hastes-¢s  have subsequently been
recruited in Paris by the Air India,

(1) if so. the details thereof and the
reasons therefor;

(e} whether the Union Govern-
ment have received any represcnta-
tion from the London based Air
Hostesses in this regard. and

() if so. the steps taken by the
(zovernment in the matter”

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA). (a) and
(b) Six Furopean Air Hostesses
voluntarily opted for the redundancy
scheme, formulated by Air India in
i9%% with a view to reduce man power
at London They availed of the com-
pensation provided under the scheme.
They were not compulsorily de-
tlared redundant.
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(c) and (d) With a view to make Air
India’s European passengers feel at
home and to further improve inflight
service and competitiveness of its pro-
ject, it was decided by Air India to
have European Air Hostesses on all
Air India flights to/from Europe.
Accordingly, nine French Air Hos-
tesses were recruited by Air India as
trainee Air Hostesses in July. 1990

(e) No. Sir
(D Does not arise.

[Translanon/
Andbau Airport. Ghazipur
4517. SHRI VISHWANATH

SHASTRI: Will the Minister of
CIVIL. AVIATION AND TOURISM
be pleased to state

(a) the present iirea of the Andhau
airport in Ghazipus

(b) the area of this airport at the
time of its construction and

{¢) the annual amount spent on
the maintenance of this airpoit”’

THF MINISTFR OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA)Y (a) 0o
(cy The airstip  at  Ghavzipur
tAndhau) belongs to the Governnrent
of Uttar Pradesh

Train between Roha and Bombay

4518 SHRI GOVINDRAO
NIKAM - Will the Minwter of
RAILWAYS be pleased to state

{a) the names of stations proposed
o he constructed by the Government
on Konkan railway line:

(b) whether it is proposed 0
mtroduce any train between Roha
and Bombay: and

(¢) if so. when '
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) The
names of stations have not been
decided.

(b) No, Sir.
(c) Does not arise.

LPG Agencies and Bottling Plants in
Rajahmnndry, Andhra Pradesh

[English]

4519. DR. KV.R CHOWDARY:
Will the Minister of PETROLEUM
AND NATURAL GAS be pleased
to state -

(a) whether the Goveinment pro-
pose 1o set up LPG bottling plants and
allot more LPG agencies in
Rajahmundry in Andhra Pradesh:

(h) if so. the dcteils thereof and
(¢) 1f not the rcasons therefor”

THE MINISTER OF STATE IN
THF MINISTRY OF PETROLEUM
AND NATURAIL GAS AND MINIS-
TER OF STATE IN THF MINISTRY
OF DEFENCF (SHRI' S KRISHAN
KUMAR) (a) to (¢) There is no
specific proposal in this  regard.
Whereas location ~f bottling plant is
decided on techno-cconomic con-
siderations, new [ PG distributorships
are allotted Jdepending upon product
availability cconomic viahtliy and
Government Policy #om time to
tune

Coal Suppiy tc  Satpura Power
Station

[Transiauce!

4320, SHRI SUSHIT CHANDRA
VERMA Wil the Minister of COAL
be pleased to state

(a) whether the Satpura Power Sta-
tion in Madhyva Pradesh s not
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generating power to its full capacity
due to shortage of coal: and

(b) if so, the reasons for short sup-
ply of coal and the arrangements
being made by the Government to
provide adequate quantity of coal to
this station ?

THE DEPUTY MINISTER IN
THE MINISTRY OF COAL (SHRIS.
B. NYAMAGOUDA) " (a) Accord-
ing to the information received from
Central Electricity Authority. Satpura
Thermal Power Station suffered
generation loss of 111 million units
during the period April-July. 1991 due
to coal shortage.

(b) The main reason for short sup-
ply of coal to Satpura Thermal Power
Station is less production in the linked
mines and inadequate movement of
coal by rail from Pench-Kanhan
Coalfields of Western Coalfields. In
order to provide adequate coal to this
power station, arrangements wcere
made to despatch coal from South
Eastern Coalfields Ltd during May
and June, 1991 to the extent of 27 30
thousand tonnes. Instructions have
been issued to coal companies to step
up production so that adequate coal
could be despatched to this Power
Station.

Air Taxi Operation in (ommercisl
Sector

[English]

4521. SHRI P. C THOMAS - Will
the Minister of CIVIL AVIATION
AND TOURISM bhe pleased 1o
state :

(a) whether the private companics
are proposed to be allowed to operate
m commercial air cargo scctor
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(b) whether the flights of the Asia
Asiatic Limited have been suspended;
and

(c) if so, the reasons therefor and
when these services are likely to be
restored ?

THE MINISTER OF CIVIL
AVIATION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a)
Private companies operating Air Taxi
Services. can carry cargo also.

(b) and (c) It has been reported
that flights of Air Asiatic Limited have
been suspended due to its own inter-
nal problems.

Air-bns on Gulf Routes
[Translation)

4522. SHRI RAM TAHAL
CHOUDHARY - Will the Minister of
CIVIL AVIATION AND TOURISM
be pleased to state

(a) the number of old ai:-buses in
operation under the Air India on the
gulf routes; and

(b) the comparative details in
regard to the percentage utilisation of
the aold and the new air-buses? .

THE MINISTER OF CIVIL
AVIATION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) Air
India operates three A-300-B4 aircraft
acquired in 1982 on the gulf routes

(b) The average daily utilisation of
A300-B4 aircraft and A-310-300 air-
craft during 1990 was 7.88 hrs and 8.49
hrs. respectively.

Passenger facilities st Uttar Pradesh
stations

4523. SHRI RAM BADAN : Wil
the Minister of RAILWAYS be
pleased to state :
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(a) whether complaints have been
received about the mismanagement of
the electricity. water and catering
facilities being provided to passengers
at various railway stations in Uttar
Pradesh; and

(b) if so, the reasons therefor and
the steps proposed to be taken to
improve and expand the passenger
amenities particularly at Shahgan;j
junction and Akbarpur stations and
to streamline their management?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN) (a) and
(b) No, Sir. However. therc have been
complaints of non-availability of elec-
tricity at a few stations due to power
supply interruptions from State Elec-
tricity Board. The stations where
power supply is from rural fceders are
prone to power interruptions Con-
cerned Railways take prompt action
by deputing their staff for follow up
with Uttat Pradesh Electricity Board
officers for restoration of supply in
each case. Regarding catering. some
complaints about quality of food and
service have been received. Steps
taken/proposed to be taken for
improving catering services include
modernisation of base kitchens/
refreshment rooms. training to the
staff, intensive inspections and penal
action against those found respons-
ible for lapses.

As regards Shahganj Junction and
Akbarpur railway stations the electri-
cal amenities provided at these
stations are as per norms and are con-
sidered adequate The work of
replacement of existing over head
tank with RCC over head tank at
Shahganj junction has been,taken up
to improve water supply. A decision
has also been taken to expand and
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relocate the refreshment room at
Shahganj. Catering facilities at
Akbarpur station are considered
adequate.

[English]
Conversion of Rupsa-Bangriposi Line

4524. SHRI BHAGEY GOBAR-
DHAN : Will the Minister of RAIL-
WAYS be pleased to state *

(a) the number of representations
received since 1989 regarding pro-
posed conversion of the Rupsa-
Bangriposi narrow gauge line into
broad-gauge and its extension to link
up the Tatanagar-Badampahar broad
gauge line at Gorumahisani railway
station of South-Eastern Railway;

(b) whether the proposed project is
situated in a backward area and
qualifies to be considered on grounds
of development of infrastructure of
backward areas;

(c) if so the reasons for its non-
inclusion amongst approved pro-
Jects; and

(d) the names of the railway lines
opened during the last five year plan
whose returns continue to be
uneconomic ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN) (a) 11

(b) Yes. Sit.

(¢) Unremunerativeness of the
project and constraint of resources.

(d) Of the new lines opened during
the Seventh Plan for which annual
financial review has been carried out,
Santragachi-Bargachia and Tup-
kadih-Talgaria have shown negative
financial returns.
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Japanese Assistance for Kathalguri
Thermal Power Plant

4525. SHRI UDDHAB BAR-
MAN : Will the Minister of POWFR
AND NON-CONVENTIONAL
ENERGY SOURCES be pleased to
state :

(a) whether approval has been
accorded to the Kathalguri thermal
power plant in Assam

(b) if so, the time by which the
plant is likely to be commissioned:

(c) whether there is any proposal
to finance this plant with Japanese
assistance:

(d) if so. the details thereof: and

(e) the impact of the present
devaluation of rupee on this pro-
ject?

THE MINISTER OY STATF IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAI FNFRGY
SOURCES (SHRI KALP NATH
RAID): (a) Yes, Sir

(b) Kathalguri Gas Based Com-
bined Cycle Power Project is likely te
be commissioned by August. 1994

(c) Yes, Sir

(d) The Overseas Fconomic ( o-
operation Fund of Japan has commt-
ted two loans extending o finanaial
assistance of Yen 43 552 hillion

(e) The impact of present devalua-
tion of rupee on this Pioject has hecn
estimated at Rs. 116.286 crores.

Allocation of Petroleum Products to
States

4527. SHRI RAMC HANDRA
VEERAPPA -
SHRI SYED SHAHABUD-
DIN:
Will the Minister of PET-
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ROLEUM AND NATURAL GAS be
pleased to state :

(a) the quantity of kefosene. petrol
and diesel allocated to various States/
Union Territories, and the actual sup-
plies made during 1990-91 sepa-
rately-

(b) the criteria adopted therefor:

(¢) the quantity of kerosenc and
diesc! tentatively allocated o various
States/Union Territotics for the cur-
reat finencial year ond the quantities
veleased du.ing the {irst quarter:

{(d) whether some States such as
Bikar have requested for an enhanced
quota in order to meet the local
demand. and

(e) if so. the
thereon ”

action taken

THF MINISTER OF STATF IN
THE MINISTRY OF PFTROLEUM
AND NATURAL (GAS AND MINIS-
TER OF STATE IN THE MINISTRY
OF DEFENCE (SHRI S. KRISHNA
KU'MAR) - (a) to (¢) SKO is allo-
cated to Statc’UT< on a historical
basis Petrol and Diesel are not
allocated to States'UTs but are off
taken on basis of sales

(Figs in TMT)

1990-91

Product Allocation Supplies/
Sales

SKO 8186 8415
MS - 3540
HSD - 21079
April-June, 1991

SKO 1963 1947
HSD - 5398
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(d) and (¢) Requests for additional
allocations of SKO have been re-
ceived. The difficult foreign exchange
position of the country does not per-
mit enhancement of allocations at this
juncture.

Railway Schemes in Bihar

4528. SHRI SYED SHAHABUD-
DIN: Will the Minister of RAIL-
WAYS be pleased to state:. the
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particulars of railway schemes in
Bihar presently under execution the
date of commencement of the
schemes and the likely date of their
completion ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): Par
ticulars of Railway schemes in Bihar

presently under execution are as
under:

S. Name of Scheme Year of Anticipated Likely date of
No. approval cost completion
(In Crores)

NEW LINE

1. Begaha-Chhitauni (28 kms) 1974-75 160 1994-95

GAUGE CONVERSION

1. Samastipur-Darbhanga (37 1974-75 34.58 Not fixed.
km)

2 Chhapra-Aunrihar (171 Km) 1989-90 85.13 1993-94

DOUBLINGS

1. Pitaunjia-Samastipur-Ujiar- 1987-88 21.31 Completed
pur (1649 Km) except few
Bachhawara-Barauni (1640 residual
km) works.

2 Ujiarpur-Bachhawara patch 1989-90 196 1991492
doubling between Siho
(excluding) Ramdayalunagar
(including) 24 kms Phase II

3. Kiuljjamalpur-Bhagalpur 1980-81 3220 199293
Patch doubling

4. Garwa Road-Sonnagar 1987-88 50.28 199293

(Phase II) Bishnupur

Privatisation of Small Power Station

4529. SHRI MANI SHANKAR
AIYR : Will the Minister of POWER
AND NON-CONVENTIONAL
ENERGY SOURCES be pleased ©©
state :

(a) whether there is any proposal
$--259 LSS/ND/SIL

%0 establish small power stations by
the private sector on the “Build
Operate and Transfer” system:

() if so, the details thereof:

(c) whether there is any proposal
o involve foreign companies in it
and
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(d) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) No, Sir.

() to (d) Question does not
arise.

Promotion of Tourism in Eighth Plan

4530. SHRI GOPI NATH GAJA-
PATHI : Will the Minister of CIVIL
AVIATION AND TOURISM be
pleased to state :

(a) the strategies adopted to prom-
ote tourism in the Eighth Five Year
Plan;

(b) whether master plans have
been prepared for every State and
Union territory to promote tourism;
and

(c) if so, the details thereof ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAQO SCINDIA): (a) The
Eighth Five Year Plan has not yet
been finalised.

(b) No, Sir. The Ministry does not
prepare such plans.

(c) Does not arise.

Vayadoot Service in Msharashtra

4531. SHRI ANNA JOSHI : Will
the Minister of CIVIL AVIATION
AND TOURISM be pleased to
state © .

(a) whether the Government pro-
pose to review the functioning of
Vayudoot services in the country in
general and Maharashtra in par-
ticular;
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(b) if so, the details thereof; and
(c) if not. the reasons therefor?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) to
(c) For commercial and operational
reasons, Vayudoot has been forced to
reduce its network drastically in
various States of the country. Various
options are under consideration of the
Government regarding the future set
up of Vayudoot

Appointment of Traffic Assistants in
Air India

4532. SHRI RAINATH SONKAR
SHASTRI: Will the Minister of
CIVIL AVIATION AND TOURISM
be pleased to state :

(a) whether an interview was held
in December 1990 for Traffic Assis-
tants in the Air India (Delhi region)
and a panel of successful candi-
dates formed;

(b) the number of candidates
appointed from that panel and the
aumber of persons appointed from
Vayundoot services;

(c) whether the panel has been
exhausted;

(d) if not, the reasons for outside
appointments; and

(¢) the time by which appoint-
ments are likely to be given to the
remaining candidates on the
panel ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) In-
terview was held, but the panel report
was not processed because of the ban
imposed by the Government on
fresh appointments.



[ Unstarred Questions

(b) None so far either from the
panel or from Vayudoot.

(c) As stated above. the pancl
report has not been processed.

(d) Government has directed the
airline to consider selection of suit-
able employees from Vayudoot.

(e) Does not arisc.

[Translation]

LPG Agencies and Petrol/Dicsel Retail
outlets in Bihar

4533. SHRI BHOGENDRA JlIA -
Will the Minister of PETROLFUM
AND NATURAIL GAS be pleaxed
10 state :

(a) the time by which the agencies
of petrol/diescl retail outlets and LPG
agencies are likely 10 be opened at Jale
and Bharvada in Darbhanga district
and at Benipatti. Jainagar and Jhan-
jharpur of Madhubani district:

(b) whether anv survey has been
conducted in this regard: and

(c) if so. the outcome thereof

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND NATURAL GAS AND MINIS-
TER OF STATE IN THE MINISTRY
OF DEEENCE (SHRI S. KRISHNA
KUMAR): (a) to (¢) Sufficient
potential has not heen established at
these locations for opcning a viable
retail outlet dealership or an LLPG dis-
tributorship at present.

Prices of Petrol and Diesel

4534. SHRIS. N. VEKARIA : Will
the Minister of PETROLFEUM AND
NATURAL GAS be plcased to
state :

(a) the existing ratcs of petrol and
diescl in major citics of the country
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and the reasons for differences in
the prices:

(b) whether the rates of petrol and
diesel are highest in Gujarat. par-
ticularly, in Rajkot: and

(c) if so. the reasons therefor and
the steps proposed to be taken to bring
uniformity in these rates ?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND): (a)
to (c) Prices of Pectrol and Diesel in
four major cities are given in the State-
ment enclosed. Price of Petrol at
Rajkot is amongst the highest. Prices
vary because of freight. local levies ctc.
Prices are uniform cx-storage point.

STATEMENT

Retail selling prices of petrol and diesel
in four Major citics.

Rs.Aitre

Petrol Diesel

(MS 87 (HSD)

Bombay 16.40 5.62

Calcutta 15.1R 321

Delhi 14.62 5.05

Madras 16.53 542
[English]

Manufacture of FMU Rakes
4535. SHRI RB. RAJA RAVI

VARMA: Will the Minister of
RAILWAYS be plcased to state

(a) whether there is any proposal
to manufacture and supply more
EMU rakes to Madras to cater to the
growing suburban iraffic there: and

(b) if so. the dctails thereof ?
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and
(b) 19 motor coaches are pro-
grammed for manufacture at ICF in
1991-92 for metre gauge suburban sec-
tion of Southern Railway.

Cancellation of Varanasi-Hatia Ex-
press

4536. SHRI KARIA MUNDA:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether Varanasi-Hatia bi-
weekly express train has been can-
celled and if so. the reasons
therefor:

(b) whether any alternate train
facility has been provided: and

(c) if so. the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN) - (a) Yes.
Sir. Due to extremcly poor patro-
nisation.

(b) No. Sir.

(c¢) Does not arise

Modification of AC-II Class

4537. SHRI SHRAVAN KUMAR
PATEL: Will the Minister of
RAILWAYS be pleased to state -

(a) whether there is a proposal 10
replace AC First Class with AC 11
Class (2 Tier):

(b) whether there is also any
scheme to modify the model of AC 1]
Class (2 Tier) compartment o provide
more privacy and sccurity 10 women
passengers: and

(cV if so. the details thereof ?
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) No.
Sir.

() and (c) In the M. G. A C. 1l
Class (2 Tier) coaches sliding doors
have been provided in the cabines. On
BG AC II Class (2 Tier) coaches.
however. curtains have been provided
as due to the provision of aisle side
longitudinal berths. sliding doors can-
not be accommodated.

There is no proposal to modify
these arrangements.

[Translation]
Reservation Quota for Kanpur

4538. SHRI KFSHRI [L.AL :Will
the Minister of RAILWAYS be
pleased to state :

(a) whether the Government have
curtailed the rescrvation quota of
Kanpur in Rajdhani Express:

(b) if so. the facts thercof and the
present quota of Kanpur in A.C.2 tier
and chair car in this train:

(c) whether there is any proposal
to increase the present quota: and

(d) if so. the details thercof and if
not. the reasons thcrefor?

THE MINISTER OF STATFE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARIJUN): (a) Yes.
Sir.

(b) The reservation uota at Kan-
pur has been reduced by 2 AC Slecper
berths and S AC Chair Car scats by
2302 UP Rajdhani Fxpress train. The
(uota availablc at prescnt at Kanpur
is as under :—
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2301DN 2302DN

AC 2—tier Nil 4
AC Chair Car 20 15
(c) No. Sir.

(d) 2301/2302 Rajdhani Express
trains are primarily meant for clearing
inter-city through traffic between New
Delhi and Howrah. Moreover. the
existing quota at Kanpur is adequate
to meet the present level of
demand.

Toarist Sports in Chittor. A.P.
[English]

4540. SHRI M. GNANENDRA
REDDY : Will the Minister of CIVIL
AVIATION AND TOURISM be
pleased to state :

(a) whether the Government have
received any proposal to develop
tourist spots in Chittor district of
Andhra Pradesh; and

() if so. the
thereon ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAOQO SCINDIA): (a) and
(b) Yes Sir. A project for construction
of a Tourist Bungalow at Thalakonda
in chittor district has been sanctioned
by the Central Department of
Tourism during 1991-92.

action taken

LPG Agencies in Goa

454]1. SHRI HARSH NARAYAN
PRABHU ZANTYE : Will the Minis-
ter of PETROLEUJM AND NATU-
RAL GAS be pleased to state

(a) the details of the I.PG agencies
in Goa:

(b) the number, out of them allot-
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ted to SC/ST. handicapped and
freedom fighters. separately: and

(c) the number of LPG agencies
proposed to be allotted during 1991-
92, category-wise ?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
SHRI B. SHANKARANANA) - (a)
and (b) As on 1-4-91 there were 28
LPG distributorship including 8 in
the reserved categories in Goa.

(c) LPG  distributorships  are
opened in different cities as per
marketing plans and poliy from time
to time.

Ban on Recruitment in ONGC

4542. SHRI BHUVAN CHAN-
DRA KHANDURI : Will the Minis-
ter of PETROLEUM AND NATU-
RAL GAS be pleased to state

(a) the number of technical and
non-technical staff at present in the
0il and Natural Gas Commission:

(b) whether recruitment of non-
technical staff is banned in the
ONGC since 1985:

(c) if so. the reasons therefor:
and

(d) when such a ban is likely to
be lifted ?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND): (a)
As on 1-4-199]1. there were 31.066
technical and 17.132 non-technical
employees.

() No. Sir.
(c) and (d): Do not arise.
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Power Failure at Patna Airport

4544. SHRI RAM NARESH
SINGH : Will the Minister of CIVIL
AVIATION AND TOURISM be
pleased to state :

(a) whether the government have
received any report about power
failure while executing security check
for late evening flights at Patna air-
port; and

(b) if so, the steps taken to prevent
recurrence of such incidents?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM(SHRI
MADHAVRAO SCINDIA):(a) No.
Sir.

(b) Does not arise.

Auditing of Accounts Vayudoot

4545 SHRI SRIBALLAV PAN-
IGRAHI : Will the Minister of CIVIL
AVIATION AND TOURISM be
pleased to state :

(a) whether the Government have
come across any case of misapprop-
riation of accounts in the Vayudoot:

(b) if so. the details thereof:

(c) whether the accounts were
audited during the last three years:
and

(d) if so, the details of the audit
objections ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) and
(b) Some cases of alleged financial
irregularities are under examina-
tion.

(c) and (d) The audited accounts of
the Company, for the period upto and
including the year 1986-87 have been
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laid on the Table of the Lok Sabha
and rajya Sabha. the accounts of 1987-
88 have been audited. The accounts
for the year 1988-89. 1989-90 and 1990-
91 have been prepared. but are yet to
be audited.

Tourism Projects in U.P.
[Translation)]

4546. SHRI BHAGWAN SHAN-
KAR RAWAT : Will the Minister of
CIVIL AVIATION AND TOURISM
be pleased to state :

(a) the details of tourism proposals
sent by the Government of Uttar
Pradesh which are pending for
approval with the Union Govern-
ment:

(b) the action taken so far in each
case; and

(c) the reasons for delay, if any?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHR!
MADHAVRAO SCINDIA) : (a) to (c)
The proposals for purchase of adven-
ture  sports equipment. tents,
floodlightingof monuments received
from the U.P. Govcrnment recently
are under examination. The proposals
for construction of Yatri Niwas at
Ayodhya and Chitrakoot have been
referred to Central Public Works
Department for preparation of
detailed estimates. Incomplete pro-
posals for construction of a tourist
complex and two wayside facilities
received from U.P. Government have
been referred back to them for getting
certain clarifications.
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Privatisation of Air Services

*4547. SHRI HARIN PATHAK:
Will the Minister of CIVII AVIA-
TION AND TOURISM be pleased
1o state :

(a) whether the government had
provided planes to political parties for
clection purposes:

(b) il so. the amount received from
the political parties:

(c) whether there is any proposal
to privatise the air services 1o render
better service to the public:

(d) if so. the economic viahility of
these air services: and

(e) the action. the Government
propose to take to modernise air
services ?

THE MINISTER OF CIVIIL. AVIA-
TION AND TOURISM (SHRI
MADHAVRAQO SCINDIA): (a) No.
Sir.

(b) Does not arise.

(c) Through the Air Taxi Scheme.
the Government has liberalised the
framework for the operation of
domestic air services by private
partics.

(d) It is for the private parties 10
assess the viabilityol the air services
they proposc to opcrate.

(¢) The fleet renewal programme
of the two national carrics is constan-
tly reviewed by the Government.

Production of Diecsel

4548. SHRI C. SRINIVASAN:
Will the Minister of PETROLEUM
AND NATURAL GAS be pleased
to state :

(a) the percentage shortfall in the
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production of diescl during 1991-92 as
compared to 1990-91

(b) the steps proposed to be taken
1o meet its demand in the country:

(c) whether the Government pro-
pose to introduce rationing in the sup-
ply of petrol and diesel: and

(d) if so. the details thercof?

THE MINISTER OF PET-
ROLEUM AND NATURAIL. GAS
(SHRI B. SHANKARANAND): (a)
and (b) As per original estimates the
production of HSD during 1991-92
was to be about 2.18 per cent lower
than during 1990-91. HSD is also
imported té6 meet the demand.

(c) No. Sir
(d) Does not arise.

Agreement  With  Portugal for
Tourism Development

4549. SHRI MAHESH KUMAR
KANODIA :
SHRI PRABHU
KATHERIA :
SHRI BALRAJ PASSI-

Will the Minister of CIVII AVIA-
TION AND TOURISM bhe pleased
o state -

() whether an  agrcement  has
been signed between India and Por-
tugal for the development  of
Tourism:

DAYAL

(b) if so. when and the dciails
thercof: and

(¢) the specific arcas in the country
which are proposed to be developed
and the targets flixed for their
development?
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THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAQO SCINDIA) : (a) and
(b) Yes Sir. The Agrccment on
Cooperation on tourism between the
Government ol Republic of India and
the Government of Republic of Por-
tugal was signed in Lisbon on Mon-
day the 29th July. 1991. As per the
Agrecment both countries will take
necessary measures 1o encourage and
stimulate the tourist traffic between
the two countries through mutual
exchange of knowledge and cxpe-
rience concerning various sectors of
tourism.

(c) The Agreement does not pro-
vide for development of any specific
areas in the country.

Railway Lines in Marathwada-Vidarbha
Region

4550. SHRI TEJSINGHRAO
BHONSLE : Will the Minister of
RAILWAYS be pleased to state :

(a) whether any proposal regard-
ing laying o new railway lines in he
hinterland of Marathwada-Vidarbha
region is pending with the Gov-
ernment:

(b) if so, the details thereof and
whether any survey has been made in
this regard;

(c) whether it is proposed to
include it in the Eighth Five Year
Plan;

(d) whether agy survey has been
conducted for a railway line between
Amravati and Narkhed: and

(¢) if so. the details thereof?
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THE MINISTER OF STATE IN
THE INISTRY OF RAIILWAYS
(SHRI MAILLIKARIUN): (a) No.
Sir.

(b) Does not arise.

(¢) Proposals for Eighth Plan have
not yet been decided.

(d) and (e) A survey for Narkhed-
Amravati new BG line has been taken
up. Further decision will be taken
based on the results of survey and
availability of resources in the
coming years.

Uniform Transmission Tariff

4551. SHRI P. M. SAYEED : Will
the Minister of POWER AND NON
CONVENTIONAL ENERGY
SOURCES be pleased to state :

(a) whether there is any proposal
to have a uniform transmission tariff
for certain States:

(b) if so. the details thereof: and

(c) the time by which a decision is
likely to be taken in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NONCONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) 10 (c) The Central Sector
transmission tariff covers annual
fixed charges comprising depricia-
tion. interest and O & M charges. and
payment towards transmission losses
incurred in transmission of energy
through the Central Sector transmis-
sion lines. These charges are being
apportioned to the beneficiary States
in proportion to their respective
drawals. on monthly basis. To this
cxtent. there already exists a unifor-
mity in regard to Central Scctor
transmission tariff regionwise for all
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the States/UTs in each of the regions
for each one of the Central Generat-

ing Corporations. This procedure is in
vogue in Northern. Western. Southern
and Eastern regions.

In respect of North-Eastern region.
the constituent States have agreed. in
a meeting held in July. 199, to the
charging of a uniform transmission
tariff for transmitting Central power.
as in the case of other regions.

Tourism Development in Orissa

4552: SHRI SIVAJI PATNAIK:
Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased
to state :

(a) the steps the Union Govern-
ment propose to take to assist the State
Government in developing tourism:

{b) whether the Govt. of Orissa has
requested for the assistance to the
Union Government to  develop
tourism in the State in general and in
respect of certan specific projects in
particular; and

(c) the name of these specific pro-
jects and the assistance the Union
Government propose to be ren-
dercd?

THE MINISTRY OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a)
Development of Tourisin is an ongo-
ing process. The Central Department
of Tourism extends financial assis-
tance to State Governments in respect
of specific proposals reccived from
them. subject of availability of funds
and inter-se priorities.

(b) Yes. Sir.

(¢) An amount of Rs. 247.80 lakhs
has been earmarked as Central assis-
tance to the Government of Orissa for

6239 LSS/NDM
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construction of five Visitor's Centres,
two Tourist Complexes. one Yatri
Niwas, Tourist Amenities at places of
Buddhist interest, purchase of adven-
ture equipments, development of Hot
Springs, establishment of Marine
Water Sports and provision of aircon-
ditioned coaches during 1991-92.

Waiting Room at Dhampur Station

4553. DR. LAL BAHADUR
RAWAL : Will the Minister of
RAILWAYS be pleased to state :

(a) whether Government propose
to construct a waiting room at Dham-
pur station on Jammu-Howrah scc-
tion (Norhern Railway):

(b) if so. the details thereof: and

(c) if not. the reasons thercfor and
the alternative steps proposed to be
taken to remove the difficulties of
passengers?

THE MINISTER OF STATE IN
THE MINISTRY OF RAII'WAYS
(SHRI MALLIKARIJUN) - (a) No. Sir.
An upper class waiting room alreadyv
exists at Dhampu: Station

(b) and (¢) Do not arise

JEnglish]
Bridge at Karimganj
4554. SHRI DWARKA NATH

DAS - Will the Minister of RAIL-
WAYS be pleased to state

(a) whether there is any proposal to
construct a railway overbridge at
Karimganj (station road) in Assam in
view of difficulties being faced by the
public due to density of traffic: and

(b) if so. the details thereof and if
not. the reasons therefor?
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS

(SHRI MALLIKARJUN): (a) No.
Sir.

(b) The Border Roads Task Force
Authorities have proposed a by-pass
road near Karimganj Station which
provides for construction of two road
overbridges at the points where the
by-pass road will cross the railway
lines.

Setting up of Bio-gas Plants

4555. PROF. ASHOK ANAN-
DRAO DESHMUKH: Will the
Minister of POWER AND NON-
CONVENTIONAL ENERGY
SOURCES be pleased to state -

(a) the number of bio-gas plants
set up in the country. State-wisc:

(b) whether the natinal pro-

AUGUST 27. 1991

Unstarred Questions 80
gramme in improved chulhas will be
given further boost: and

(c) if so, the details in this
regards ?

THE MINISTER STATE OF THE
MINISTRY OF POWER AND NON-
CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI) : (a) Information on State-wise
number of family type bio-gas plants
set up during 1981-82 to 1990-91 under
the National Project for bio-gas
Development is given in the
attached statement.

(b) Yes. Sir.

(c) More than 103 lakh improved
chulhas have been installed und ‘r the
National Programme on Impioved
Chulha till 31-3-91. and over 19 lakh
additional chulhas are proposed to be
installed during 1991-92

STATEMENT

State-wise total number of Bio-gas Plants set up during 1981-82 to 1990-91 under
National Project for Bio-gas Development

S. No. State/Union Territ ies

Total no. of Plants Set up during
1981-82 10 1990-91

Andhra Pradesh
Arunachal Pradesh
Assam

Bihar

Goa

Gujarat

Haryana
Himachal Pradesh
Jammu & Kashmir
10. Karnataka

11. Kerala

12. Madhya Pradesh
13. Maharashtra

14. Manipur

15. Meghalaya

WO E W

97905
52
9748
62866
1664
119449
20077
24490
893
72554
217
40969
421046
416
219
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S. No. State/Union Territoties

Total no. of Plants Set up during
19%1-82 to 1990-91

16. Mizoram
17. Nagaland

18. Orissa

19. Punjab
20. Rajasthan
21 Sikkim

22. Tamil Nadu

23. Tripura

24, Uttar Pradesh

5. West Bengal

26. Andaman & Nicobar
27. Chandigarh

28. Dadra & Nagar Haveli
29, Dclhi

30. Pondicherry

711
124
614
17195
38382
539
137079
164
197869
49176
98
18
143
600
an

Safety on Domestic Airports

4556. SHRI RAJENDRA
RUMAR SHARMA - Will the Minis-
ter of CIVIL. AVIATION AND
TOURISM be pleased 1o state :

(a) whether safety measures in
domestic airports are at par with
foreign airports;

(b) if not. the reasons therefor and
efforts made to improve upon the
safety measures;

(c) whether the allocation made
for the devclopment of airports are
satisfactory: and

(d) if not. the sicps taken by the
Government to revamp the air
ports ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAOQO SCINDIA): (a) and
(b) Safety standards at our domestic
airports are generally in consonance
with the recommended practices of
the International Civil Aviation
Organisation. However. there is scope
for further improvement.

(c) and (d) The upgradation of the
airports is a continuous process.
Within the constraint of available
resources. attention is being given to
the upgradation of our domestic
airports.

Farakks Hydel Power Project

4557. SHRI ZAINAIL. ABFDIN:
Will the Minister of POWER AND
NON-CONVENTIONAI ENERGY
SOURCES be pleased 10 state -

(a) whether the construction of a
hydel power project at Farakka West
Bengal is under consideration of
the Government:

(b) if so. the details thereof: and

(¢) when the project is likely to
be cleared”

THE MINISTER OF STATFE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAIL ENERGY
SOURCES (SHRI KALPANATH
RAI) : (a) to (¢c) The Project report for
Farakka Barrage llydro-electric Pro-
ject (5%25 MW = 125§ MW) was
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reccived in Coentral Flectricityy
Authority from General Manager.
Farakka Barrage Project. uadcer
Ministry of Water Resources in April.
1990. The appraisal of the project has
been completed in CFA/CWC. The
project is estimated to cost Ra. 44508
crores (at March "9 price leveh Tt
would be possible to take further
action on techno-economic clcarance
of the project after receipt ol updated
cost estimates and the concurrence of
the beneficiary States of the region to
purchase energy at the cost of 152
paisc KWH (March 90 price level
as updated

[Translution]

Modernisation of Paras Power Station
of Maharashtra

4558. SHRI PANDURANG
PUNDLIK FUNDKAR - Will the
Minister of POWFR AND NON-
CONVENTIONAL FNFRGY
SOURCES be pleased 10 state

(a) whether theie is any proposal
to modernise Paras Power Station of
Akola district in Maharashtra duning
the Fighth Five Yca:r Plan: and

() if so. the details thereof !’

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KAIP NATH
RAI): (a) Yes. Sir

(b) The proposal 10 modernisce
Paras Power Station Units [ & II of
Maharashtra State Electricity Board
with an estimated cost of Rs. 998 lakhs
has been included under Renovation
and Modernisation  Progiamme
(Phasc-1I) during the 8th Five Ycar
Plan.

YRS IEY iy b
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4559 SIIR1I ¢ P MUDAL A
GIRIYAPPA -
SIIRI HHANN AN
MOT T ATl

PROF. PRFM DIHUMAL -

Will the Minister of PETROI FU'M
AND NATURAIL GAS he pleased
o state -

(2) whether the Government pro-
pose to bring forward o  gas
utilization policy ?

(b) if so. the details thereof: and

(¢) if not. the recasons therefor®

THE MINISTFR OF PFT-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND) - (a)
to (¢) The matter is under the con-
sideration of the Government

[Translanon/

Acquisition of l.and for Barauni
Refincny

4560 SHRI SURYA NARAYAN
SINGH : Will the Minister of PET-
ROLEUM AND NATURAIL GAS be
pleased to state -

(a) whether the Government of
Bihat acquired land for Barauni
Refinery on payment of adequate
compensation to the land-owners:

(b) whether a contract was signed
by the Union Government with the
Government  of Bihat  in  this
regard: and

(c) if so, the details thereof and the
steps being taken by the Government
to implement the said contract?

THE MINISTFR OF PFT-
ROLFEUM AND NATURAI GAS
(SHRI B. SHANKARANAND) (a)
to (¢) Information is heing collected
and will be laid on the Table of the
House.
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[English]
Grounding of Airbus-300
4%61. SIHRI \Y SRIFNTIVASA
PRASAD -
SHRI M V. G;ITANDRA-
SHHEKARA MURTIIY

SHRI MUKLUI RA}L .-
KRISHNA WASNIK -
SHRI GURUDAS
KAMAT :

PROF. K V. TIIOMAS -

Will the Minister of CIVIL. AVIA-
TION AND TOURISM be pleased
to state :

(a) whether several Airbus-300 air-
craft of the Indian Airlines have been
lying idle for scveral months at
Bombay:

(b) if so. the reasons therefor:

(c) the remedial steps taken for
optimum operation of all the service-
able aircraft

(B the extent of loss suffered hy
the Indian Airlines on accoant of
grounding of these aircraft. and

(¢) the number of Airbus-300
available with the Indian Airlines and
its total seating capacity

THE MINISTER OE CIVII AVIA-
TION AND TOURISM (SHRI
MADHAVRAQO SCINDIA): (1) and
(b) On an average. 2 to 1 different
Airbus A-300 aircraft have been on
routine maintenance for major
inspection and repairs at different
times during 1991. Some delays in
completing the work occurred due to
the licenced aircraft engineers not
cooperating fully to carry out the tasks
in time.

(c) At present Indian Airlines is
operating 7 Airbus A-300 aircraft and
all necessary steps have been taken for
their optimum operations.

WHADRA S IWUS ALY
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(d) Since scheduled requirements
were being met by suitable deploy-
ment of the available flecet and
additional effort put in by the Fxecu-
tive Engineers in the licenced
category, there was no calculable
financial loss on this account.

(¢) There are 11 Airbus A-300 air-
craft in the fleet of Indian Airlines.
nine with a seating capacity of 273
cach and two with scating capacity of
271 each.

[Translation)

Power Supph to Sitamarhi District.
Bihar

4562. SHRI NAWAL KISHORE
RAI: Will the Minister of POWER
AND NON-CONVENTIONAL
ENERGY SOURCFS be pleased 1o
state -

(a) whether there is any proposal
to supply from surplus powerof Nepal
to Sitamarhi district of Bihar: and

(b) if so. the time by which it is
likely to be done and it not the
reasons therefor?

THE MINISTER OF STATF IN
THF MINISTRY OF POWFR AND
NON-CONVENTIONAL ENFRGY
SOURCES (SHRI KALP NATH
RAD: (a) and (b)Y Government of
India has conveyed its agrecement. in
principlc. to absorb surplus power
from Nepal. sabject 10 an agreement
on tariff and operational aspects. as
and when made available in future It
is for the concerncd States to dis-
tribute this power to different districts
including Sitamarhi District of Bihar.
According to Bihar State Electricity
Board. there is no proposal for supply-
ing power to Sitamarhi district from
Nepal.
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Development of International

Airports
4563. SHRI RAM PRAKASH
CHAUDIIARY :
SHRI PHOOI. CHAND
VERMA :
SHRI B. L. SHARMA
PREM:

Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased
to state :

(a) whether the Government have
chalked out a scheme to develop the
international  airports of the
country:

(b) if so. the details thereof and the
name of airports proposed to be
developed thereunder; and

(c) the details of targets fixed for
the purpose ?

THE MINISTER OF CIVIL AVIA-

AUGUST 27. 1991
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MADHAVRAO SCINDIA): (a) Yes.
Sir.

(b) An outlay of the order of Rs.
400 crores is envisaged by the Inter-
national Airports Authority of India
for expanding terminal facilities and
other supporting infrastructure at the
five international airports of Delhi.
Bombay., Calcutta. Madras and
Trivandrum over the next five years.
The long term development plans
beyond the period 1996 envisage an
outlay of the order of Rs. 900 crores at
these airports.

Government have-also approwcd a
project costing nearly Rs. 210 crares
for the modernisation of the Air
Traffic Control facilities at the
Bombay and Delhi airports.

(c) The target dates for completion
of some of the major projects in the
next two years are as undgr —

TION AND TOURISM (SHRI

() Completion & Commissioning of New — March. 1992
Domestic Terminal Complex (Phase I).
Bombay

(i) Completion & Commissioning of New Ter- + July. 1993
minal Complex (Phasc I} Calcutta

(iii) Expansion of Cargo Complex (Phase 1) — March. 1993
Sahar. Bombay

(iv) Upgradation of facilities at Trivandrum air- — March, 1992

port costing ncarly Rs. 8 crores

Rihand Hydro-clectric Project

4564. SHRI MOHAN ILAL
JUIKRAM :
SHRI RAMESHWAR
PATIDAR :

Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state :

(a) whether Madhya Pradesh is
not getting its share of fificen percent
from the Rihand hydro-electric pro-
ject: and

(b) if so. the steps taken or pro-
posed 1o be taken by the Government
1o provide Madhya Pradesh its due
share of electricity ?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAIL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) yes. Sir.

(b) There is an agreement between
Ustar Pradesh State Electricity Board
and Madhya Pradesh FElectricity
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Board for sharing of Rihand power
which provides that in the event of
Uttar Pradesh State  FElectricity
Board’s inability to supply due share
of Rihand power to Madhya Pradesh
Electricity Board. Uttar Pradesh State
Electricity Board will compensate for
such power drawals on agreed terms.
The matter is to be resolved bilaterally
between the State Governments of
Uttar  Pradesh  and Madhya
Pradesh.

Production of Oil and Gas at
. Narimanam Site

[English]

4565. SHRI K. THULASIAH
VANDAYAR : Wiil the Minister of
PETROLEUM AND NATURAL
GAS be pleased to state :

(a) the guantity of oil and gas
being produeed from Narimanam site
daily:

(b) the quantity of crude oil and

gas produced from this site till
date:

(c) whether the Government pro-

pose to undertake more drilling of
wells in this area: and

(d) if so. the details thereof ?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND): (a)
Around 726 tonnes of crudc oil and
0.093 million cubic meters of gas.

() Till 15th August. 1991 0619
million tonnes of crude oil and
137.221 million cubic meters of gas
had been produced.

(c) and (d) 16 devclopment wells
have been drilled. one well is under
drilling.

RHADRA 5. 1913 (5S4K4)
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[Translation]

Supply of Coal to Hard Coke
Industries

4566. SHRI BHUVNESHWAR
PRASAD MEHTA : Will the Minister
of COAL be pleased to refer to the
reply given on August 6. 1991 to
Unstarred Question No. 1729 regard-
ing supply of Hard Coke in Bihar
and state :

(a) whether several thousand
tonnes of Grade-II coal is being sup-
plied to the Hard Coke Industrics of
district Hazaribagh from Jharkhand
colliery of CCL after cvery three
months:

(b) whether the same stock of coke
was declared earlier as grade-III as a
result of which the coal industry
suffered a huge loss:

(c) if so. the facis thereof:

(d) whether the Government pro-
pose to enquire the circumstances
under which the gradation of the coal
was changed: and_

(e) if so. when?

THE DEPUTY MINISTER OF
THE MINISTRY OF COAL (SHRIS.
B. NYAMAGOUDA): (a) Yes. Sir.
Washery Grade-II coal is being sup-
plied to the Hard Coke industries of
Hazaribagh District from Jharkhand
colliery on quarterly basis. During the
quarter April to June 91 17,400 tonncs
of coal was supplied.

(d) to (e¢) In Jharkhand colliery
mining is done in Block 13/] open-
cast. During the year 1985-86 to 1987-
88 mining was done only in V Seam
and the declared grade of seam was
W-II. But during the year 1988-89 to
1989-90 the production came from IIl/
IV/V seam combined and the com-
bined grade declared was W.IIL
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Qualitywise, III/1V seams are inferior.
Again during the year 1990-91.
production/stacking from V seam and
IMI/IV seams started separately. The

grade declared for the year 1990-91 in -

respect of the seams was as
under :(—

v Seam — ROM Grade —
W.IIT

V  Seam — ROM Grade — W.II

At present (1991-92) gradation of the
coal seam for this colliery is as
under:

II/IV/VA Seams — ROM Grade—
W.III

V Seam — ROM Grade—W.III

Gradation of coal seam/seams is done
by Coal Controller. It was due to
initiative taken by the coal company
to stack the production from V seam
separately that the company was able
1o get a better price for this coal. In
view of the above no enquiry appears
necessary in this case.

Filling up of vacant posts in Railway

4567. SHRI GAYA PRASAD
KORI:
SHRI
PRASAD :

Will the Minister of RAILWAYS be
pleased to state :

(a) the total number of employces
working in the Railways:

(b) the wtal number of persons
retired and recruited during the last
three years, year-wise:

(c) the number of existing vacan-
cies in the various posts: and

(d) the steps taken by the Govern-
ment to fill up these vacancies and the
future plan in this regard ?

HARIKEWAL

ALGUST 27,1991
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN) : (a)
16,46,704 as on 31-03-199),

(b) to (d) The information is being
collected and will be laid on the Table
of the Sabha.

[English]
LPG Agencies in Jalpaiguri

4568. SHRI JITENDRA NATH
DAS : Will the Minister of PET-
ROLEUM AND NATURAL GAS be
pleased to state :

(a) the criteria regarding the max-
imum number of consumers attached
with a LPG dcaler:

(b) whether thc criteria are fol-
lowed in respect of all dealers in
North Bengal, especially in Jal-
paiguri; and .

(c) if not the steps taken to allot
more dealerships in that city?

THE MINISTER OF STATF IN
THE MINISTRY OF PETROLEUM
AND NATURAL GAS AND MINIS-
TER OF STATE IN THE MINISTRY
OF DEFENCE (SHRI S. KRISHINA
KUMAR): (a) the maximum num-
ber of consumers attached with an
LPG distributor depends upon the
sale of refill cylinders per month for
which ceiling limits. based on popula-
tion of Towns except in Metropolitan
Cities. have been fixed. This is
however subject to overall product
availability.

(b) Yes. Sir.

(¢) New LPG distributorship are
based on factors including population
of towns, economic viability, market-
ing plans and policy from time to
time.
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Coal Supply to Industries

4569. SHRI LOKANATH CHOU-
DHURY:
SHRI RAM NAIK :
SHRI MAHESH KUMAR
KANODIA:
Will the Minister of COAL

be pleased to state :

(@) whether there has been severe
shortages in coal supply to industries
in Western and Southern regions;

(b) if so, the details of the alloca-
tion made to major coal consuming
industries in Gujarat, Maharashtra, -
Karnataka, Tamil Nadu and Rajas-
than during 1989-90. 1990-91 and upto
June, 1991;

(c) the reasons for short supply
during the above period; and

(d) the steps (aken/proposed to
secure adequate supply of coal to
avoid unemployment and loss in
production?

7—259 LSS/ND/I
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. THE DEPUTY MINISTER IN

THE MINISTRY OF COAL(SHRIS.
B.NYAMAGOUDA): (a)to(c) Yes,
Sir. Coal supplies to non-core sector
industries during the first quarter of
the year 1991-92 were affected in Wes-
tern and Southern regions because
more coal was being despatched on
priorty to core sectors. mainly to the
power sector. The details of des-
patches of coal from Coal India Ltd.
(CIL) and Singareni Collieries Com-
pany Ltd. '(SCCL) to consuming
industries in Gujarat, Maharashtra,
Karnataka, Tamil Nadu and Raja- -
sthan during 1989-90, 1990-91 and
1991-92 (upto June 1991) are given in
the attached statements I and IL

(d) Ministry of Coal have since
issued -instructions to all coal com-
panies to supply at least 50% of the
linked quantity of coal to non-core
sector industries. This is expected to
improve the availability of coal to
industries all over the countries
including the States referred to
above.
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ITransIation[
Power Supply to Rajasthan
4570. PROF RASA  SINGH

RAWAT : Will the Minister of
POWER - AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state :

(a) whether there is acute shortage
of power particularly in hily and
desert areas in Rajasthan:

(b) if so, whether the Government
propose to supply more power to
Rajasthan through the National
Power Grid:

(c) the quantum of power being
supplied to Rajasthan at present [rom
the National Power Grid:

(d) when it is proposed to supply
additional power to Rajasthan as
requested: and

{e) if not reasons therclor?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHR] KALP NATH
RAl): (a) During Aprl. 1991 10
July, 1991, Rajasthan faced a marginal
energy deficil of 0.X%.

{b)to(e) During April. 1991 —July.

1991, Rajasthan had drawn from Cen-
tral Sector Stations located in
Northern Region 15569 million
units. . .

The Government has alsq decided
to allocate 9.18% of sharc from the
Dadri Gas Power Project (817 MW)
1o Rajasthan.

‘In order to enhance the power
availability to Rajasthan from Central
Stations. it has also been decided t0
allocate entire net power output of the
first stage generation units (about. 240

AUGUST 27. 1991
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MW) from the Lignite project at Bar-
singsar to the State of Rajasthan.

I[English]
OR Deposits in Jalgaon District
4571. SHRI  VIJAY NAVAL

PATIL : Will the Minister of PET-
ROLEUM AND NATURAL GAS be
pleased to state :

(a) whether some deposits of oil
and natural gas have been fonnd in
Jalgaon district of Maharashtra:
and

(b) if so, when the drilling work in
the area is likely to be started”

THE MINISTFR OF PFT-
ROLFUM AND NATURAL GAS
(SIIRI B. SHANKARANAND):

(a) No Sir
(b) Does not arise

[Translation)
Jaipur-Tonk-Kota Rsil Line

4572. SHRI RAM NARAIN BER-
WA : Will the Minister of RAILWAY
be please to state

(a) whether the Government pro-
pose to construct rail route from
Jaipur to Kota via Tonk.

(b) whether any survey had been
conducted in this regard: and

(c) if so. when the approval is
likely to be accorded in this regard?

THE MINISTER OF STATE IN.

" THE MINISTRY QF RAILWAYS

(SHRI MALLIKARJUN):
Sir.

(b) A survey for a ncw B. (. line
from Sawai Madhopur to Tonk was
carried out in 1987. The project was
found to be financially unremuncra-
tive and was. therefore. not taken

up.

(a) No.
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Later a survey was carried out for
diverting alignment of Sawai
Madhopur-Jaipur M. G. line into
B. G. via Tonk.The diversion was from
Chauth-ka Barwara to Bansthali
Nawai.The detour was also not found
financially remunerative.

" (c) Does not arise.
DBCs on MPs Recommendations

4573. SHRI GOVINDA CHAN-
DRA MUNDA : Will the Minister of
PETROLEUM AND NATURAL
GAS be please to state :

{a) whether double bottling con-
nections are not being issued to the
applicants on the recommendations
of members of Parliament;

(b) if so. the reasons therefor:
and

(c) the steps taken by the Govern-
ment in this direction?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND): (a)
to (c) There is no such decision.

[English]
Expansion of Chittaranjan Locomo-
tive Works

- 4574. SHRI HARADHAN ROY:
Will the Minister of RAILWAYS be
please to state :

(a) whether there is proposal for
expansion and modernisation of
Chittaranjan Locomotive Works in
West Bengal in view of the growing

BHADRA S, 1913 (S4K4)
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demand for electric locomotives in the
country;

(b) if so, the details of the scheme
thereof, and

(c) if not, the reasons therefor? -

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and
() The Chittaranjan Locomo-
tive Works has already been moder-
nised its capacity for manufacture of
electric locomotive is targetted to be
increased from 100 units to 120 units
per year at a total anticipated cost of
Rs. 22.50 crores and this target is likely
to be achieved by 1993-94.

(c) does not.arise.

Black-Marketing of Petroleum Pro-
ducts in Bihar

4575. SHRI RAMASHRAY PRA-
SAD SINGH : Will the Minister of
PETROLEUM AND NATURAL
GAS be please to state :

(a) the district-wise details of the
cases came to light during 1990-91 and
1991-92 so far for selling petrol. diesel
and LPG in black-market. under-
weight, etc. separately: and

(b) the action taken on each of
these cases?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND NATURAL GAS AND MINIS-
TER OF STATE IN THE MINISTRY
OF DEFEMCE (SHRI S. KRISHAN
KUMAR):(a)and (b) A staement is
attached.
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STATEMENT

Statement showing districtwise details of the cases of Black Marketing, under-
weight etc. and action taken in Bikar by the Oil companies

Districts No. of Nature of Malpractice Action taken
. Cases .
1 2 3 4
PETROL/DIESEL
(April *90 to Marck’ 91)
1. Patna - 3 1. Short delivery 1. Sales & supplies
in HSD. suspended and
resumed after re-
calibration.
2. Stock variation 2. Show cause notice
in HSD. issued. Supplies

resumed after
satisfactory reply
to show cause

notice.
3. Positive variation 3. Sales/supplies sus-
in MS/HSD. pended for 15
days. Sample
passed.
2 Ranchi 1 Stock variation Seized stock relea-
in MS/HSD. sed as per Court

order, R. O. is
operating as per

Otder of Dy. Com-
. missioner. Gumla.
3. Jahanabad 1 Black marketing .Supplies suspen-
of HSD. ded cffective
15-1290 and re-
sumed in Feb. 91.
4. Nawadah - 1 Short delivery Sales & supplies.
in MS/HSD. suspended ana
: resumed afier
recalibration.
S. Begusarai - 1 Excess stock Show cause notice
. in MS. issued. Reply
satisfactory.
6. Bhojpur " 2 1. Overcharging . {. Sales/supplies

) of HSD. suspended for. 15
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7. Dhanbad

8. Monghyr

9. Nalanda
10. Saran

11. Muzaffarpur

(April *91 to June *91)

1. Patna

2. Madhubani

)

2. Short delivery

of HSD; seals intact

1. Positive variation

in MS/HSD.

2. MS short delivery:

seals intact.

Negative variation
in HSD.

—Do.—
W & M Seals
tampered with
(HSD).
HSD short delivery;
seals intact.

1. Short delivery in

MS/HSD.

Alleged sales of
adulterated MS.

Short delivery
of HSD.

2 Sales suspended
and resumed after
reverification.

1. Sales/supplies
suspended for 15
days. Samples
passed.

2 Sales suspended
and resumed after
reverification.
Warning letter
was issued.

—Do.—
Sales/supplies
suspended for 15
days.
Sales/supplies
suspended and
resumed afler
reverification.

1. Sales and supplies
suspended and
resumed after
restaming.

2. Outlet was sealed
Sales stopped by
police authorities,
However, sales
resumed by the
order of Special
Judge, District
Court, Patana.
Sales suspendeda
for 20 days tll
recalibration car
ried by Gowt
authorities.
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Action taken

Districts No. of Nature of Malpractice
Cases
3. Vaishali 1 Positive variation Sales/supplies
: in MS/HSD. suspended for 15
days. Sample
passed.
4. Giridih 1 Stock variation Sales suspended.
in MS/HSD. FIR lodged under
EC Act Outlet
remains closed
(April *90 to March ’91) LPG
Patna 1 No effecting Warning letter
home delivery. was issued.
(April 90 to June '91)
Dhanbad 1 Delay in issue Under investi-
of new connections. gation.
Gaya 1 —Do - ~Do—
Sale of Aircrafts by Indian Airlines THE MINISTER OF CIVIL AVI]A-

4576. SHRI PRATAPRAO B.
BHONSLE : Will the Minister of
CIVIL AVIATION AND TOURISM
be pleased to state : _

(a) whether the Indian Airlines
propose to sell its old aircrafts:;

(b) if so, the details thereof:

(c) whether any reserve price has
been fixed for these aircrafis:

(d) if so, the details thereof:

(e) if not, the reasons therefor:

() whether these aircrafis are pro-
posed to be sold at profitable value:
and

{g) if not, the reasons therefor?

TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) Yes,
Sir.

(b) Four Boeing 737-200 aircrafls
of Indian Airlines purchased by it in
1970 and 1971 are proposed to be
sold.

(c) to (e) - Since open tenders have

--been invited, it is not possible to dis-

close the reserve price.
() Yes, Sir. -
(g) Does not arise.
Railway Lines in Karnataks

4571; SHRIMATI BASAVARA-
JESWARI: Will the Minister of
RAILWAYS be pleased to state :
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~ lines in Karnataka;

~ them: and

BHADRA 3, 1913 (SAKA)
(8) whether the Government of

. Karnataka has submitted some pro-
- posals for construction of new railway

{c) the reasons for notl accepting
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the other proposals?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Yes,

(b) if so, the details thereof and the Sir.
number of projects approved out of

(b) and {c) The State Government of
' Karnataka have recently requested for
the following new railway lines :

SL Proposals sent
No.

Remarks

-

1. Hospet-Hubli-Ankola
(280 kms.)

2. Kottur-Harthar
railway line
(68 kms.}

- 3. Bangalore circular
railway.

1&2  On the basis of the surveys carried out
earlier, the projects were found to be finan-
cially unremunerative. On repeated requests,
updating of the survey reports have been taken
up. Further action will depend on results of
survey and availability of resources.

3. This concerns local authorities, State
Government and Ministry of Urban Develop-
ment. Ratlway are prepared fo render techni-
cal assistance if funds are made available by
the State Govt and Ministry of Urban

Development for these projects.

ayment of Bills by State Electricity
Boards

- Will the Minister of POWER AND
- NON-CONVENTIONAL ENERGY
- SOURCES be pleased to state :

(a) whether several State FElec-
. fricity Boards have withheld payment
j of their bills to the Union

(c) whether the Government pro-
e to introduce a policy of advance
ayment by the State Elecricity
ards in this regard; and

d)'r if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAD : (a) and (c) No, Sir. There is no
payments due from State Electricity
Boards to the Union Governmeant.

{b) and (d) Do not arise,
Privatisation of ITDC Business

4579. SHRIMATI GEETA MU-
KHERJEE : Will the Minister of
CIVIL AVIATION AND TOURISM
be pleased to state :

(@) the details of India Tourism
Development Corporation properties,
business activities which have been
given to the private parties/firms, fully
or partly; and
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(b) the reasons therefor?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) and
(b) No property of India Tourism
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(ATDC) has been goven to prjvate
parties/firms. ITDC however, has
entered into agreement with private
parties for serving speciality food in 5
restaurants of four of its hotels as per

. details given in the attached
Development  Corporation  Ltd statement.
STATEMENT
Sl. Name of the Name of the Speciality Name of the
No. Hotel Restt. private party
1.  Ashok Hotel. China Town Chinese M/s Szechewan
New Delhi cuisine kitchen
Caterer
2 lodhi Hotel, New (a) Wanchi -do- M/s Wanchi
Delhi Caterers
) —* Pure Veg. M/s Sagar
South Food Home
Indian
3. Ashok Yatri Coconut Grove Non-Veg. M/s K. S.
Niwas, New South Kumar & Co.
Delhi ndian
4. Hotel Agra Chinese Restt.* Chinese M/s Deling
Ashok, Agra cuisine and Co.

*Earlier operated by M/s Woodland. The contract has now been given to M/s
Sagar Food Home. The Restaurant has not yet started operation.
**The Restaurant is still to be commissioned.

Broad-Gamge Lime from Karur to
Salem

4580. DR. K. S. SOUNDARAM :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether there is any proposal
to lay broad gauge line between Karur
and Salem via Velur, Namakkal
and Rasipuram;

(b) if so, the steps taken in this
regard so far; and

(c) if not, the:semsons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) No,
Sir.

(b) Does not arise.

(c) Constraint of resources.

[Mranslation]
Civic facllities is Kishanganj Railway
Colony
4581. SHRI KALKA DASS : Will
the Minister of RAILWAYS be
pleased to state :
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(a) whether Government are tak-
ing steps to construct a 20-bed hospi-
tal to improve the conditions of
railway quarters and to provide other
basic amenities in Kishanganj railway
colony of Delhi;

(b) if so, the itemwise details of the
steps taken by the Government in this
regard; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) to (c)
The Divisional Railway Hospital and
Central Hospital are lkocated at 3
Kilometres and 6 Kilometres respec-
tively from Delhi Kishanganj Health
Unit. Ambulance service is available
in these Hospitals. These facilities are
considered adequate. There is no pro-
posal to construct a Hospital in
Kishanganj colony.

[English]
Tragedy in Indravati Hydel Project

4582. SHRI RABI RAY -
SHRI RAM LAKHAN
SINGH YADAV"

Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state -

(a) whether any tragedy took place
in July 1991 in the power tunncl of
Indravati hydel power project in
Kalahandi district of Orissa:

(b) if so, the details thereof includ-
ing the number of labourers died as a
result thereof and reasons therefor:

(c) whether the Government of
Orissa has requested the Central Elec-
tricity Authority to make a probe into

this ragedy;
(d) if so, the facts thereof: and
(e) the steps proposed to be taken

BHADRA 5, 1913 (S4K4)
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to provide compensation 1o the
dependents of the deceased”

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI) : (a) and (b) The coffer dam (ring
bund), constructed at the intake of
Head Race Tunnel of Indravau
Hydro-electric Power Project
breanched at about 3.30 P M. on 28th
July, 1991. About 16 employees of the
contractor are reported to have been
trapped inside the tunnel at the time
of flooding and are suspected to have
died. However, only 14 bodies have
been recovered so far.

(c) and (d) No request has been
received from Government of Orissa
for an enquiry by Central Elec-
tricity Authority.

(e) The State Government
announced ex gratia payment of Rs.
25,000/- to each of the bereaved family
of the dead workers from the Chief
Minister’s relief fund. Pending the
usual compensation admissible under
the Rules, the National Projects con-
struction Corporation Lud
has announced an ex gratia payment
of Rs. 3000/- as immediate relief to the
next of kin of the deceased workers It
has been decided by the State Govern-
ment to rehabilitate one member from
each of the family of deceased

[Translation]

Developmeat of Circular Routes ia
Rajasthan

4583. SHRI GIRDHARI LAL
BHARGAVA : Will the Minister of
CIVIL AVIATION AND TOURISM
be pleased to state :

(a) whether the Government of
Rajasthan has submitted a propusal
of over Rs. 6 crores o the Union
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Government for the development of
three new and five existing circular
routes;

(b) if so, the deiails thercof. and

(c) the steps proposed to be taken
by the Union Government to com-
plete the said projects and the pro-
gress made so far in this regard ?

THE MINISTER OF CIVIL AVIA-
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4584, SHRI DHARMANNA
MONDAYYA SADUL: Will the
Minister of POWER AND WNON-
CONVENTIONAL ENERGY
SOURCES be pleased to state :

(a) whether there is any proposal
to set up power plants in western
region of Maharashtra;

(b) if so. details thereof, and

TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): {a) No,
Sir, No such proposal has been
received during 1991-92.

(c) 1if not, reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI) : (a) to (c) The details of project
proposals received in the Central
Electricity Authority for setting up of
power projects in Maharashtra are
given below :

(b) and (c) Does not arise.

[English]

Generation of Power in Western
Region, Maharashtra

Sl. Name of Capacity Estimated Date of Status
No. Scheme (MW) Cost  (Rs. receipt in
Lakhs) CEA
1 2 3 4 5 ' 6
THERMAL
1. Western Ma- 2X250= 79733 24-10-90 The project was
harashtra TPS 500 technoeconomically
(Bombay sub- cleared by CEA on
urban Electric 24-10-90. Ministry
supply <0. of Environment &
Ltd) Forests have given
clearance to this
project.  However
the condition relat-
ing to installation
of Flue Gas De-
sulphurisation
(FGD) plant re-
mains outstanding.
2. Trombay 180 18970 8-5-90 The project was
GTCC (Tata technoeconomically

Electric Co.) cleared by CEA on
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i 2 3 4 6
ment clearance is
awaited from
Ministiy of E&F.
3. Parli ‘C’° TPS 2X210= 3/86 Some of the ne-
Unit No. (6 420 cessary inputs such
& Ty as  fuel  lin
water availability,
4. Dabhol 4120 56928 3/89 environmenial cle-
GTCC TPS (GTi+2x arance, Cclearance
40 (D from National Air-
=760 ports Authorily
and
5. Nagoihane 4X130 95000 9/90. compliance undey
 GTCC (GT)+ Section 29 of ES
2X 150 Act, 1948 are re-
820 quired to be tied
6. Power Plant 110 19850 4/91 up before the
Ship/Barge schemes are - ap-
Mounted praised in CEA.
Power Plant
by M/S. Con-
fidence ship-
ping Co. Pyt
Lid.

7. Ghatghar
Pumped Sto-
rage Scheme

8. Bhivpuri
Pumped Sto-
rage Scheme

1X90=90 8987

1/87

2/90

decision by
ning  COminission
will be processed
after forest clea-
rance 1s obtained
by project autho-
rities.

The project was
accorded  techno-
economic clearance
on 8-5-91 subject w
certain_conditions.

N
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Waiting List of LPG Connections in
Metropolitan Cities

4585. SHRI K. V. THANGKA
BALU: Will the Minister of PET-
ROLEUM AND NATURAL GAS be
pleased to state :

(a) the number of persons on wait-
ing list for LPG connection in four
metropolitan cities, separately: and

(b) the steps the Government pro-
pose to clear the waiting list?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND):
{(a) The details as on 1-7-91 are as
under :—

Lakhs
Delhi 5.66
Madras 270
Calcutta 3.86
Bombay 215

(b) Efforts are on to give LPG con-
nections to as many applicants as
possible.

Modernisation of New Delhi/OMd
Delhi Stations

4586. SHRI TARA CHAND
KHANDELWAL : Will the Minister
of RAILWAYS pleased to state :

(a) whether there is any proposal
to modernise and expand the New
Delhi and Old Delhi railway stations
in the near future: and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARIJUN): (a) Yes.
Sir.

(b) At New Dethi : Works for pro-
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vision of one island platform. six
washing lines, three stabling lines. one
passenger line, six sick lines, exten-
sion of two existing Footover Bridges,
provision of two new Footover Bridges
and automatic coach washing
machine at New Delhi station have
been approved during 1991-92 at an
estimated cost of Rs. 24.22 crore.

At Old Delhi : Work of provision of
a booking office and running room at
an anticipated cost of Rs. 99.87 lakh
has been taken up.

Reservation Quota for Alwar in Pink
City Express

4587. SHRIMATI MAHENDRA
KUMARI: Will the Minister of
RAILWAYS be pleased to state :

(a) whether quota fixed for Alwar
in Pink City Express from Alwar to
Jaipur is inadequate to meet the
demand of passengers:

(b) whether the adequate number
of tickets are not issued in general
category from Alwar in this train:
and

(c) if so, the action taken/proposed
to be taken by the Government to
increase the quota of berths aad issue
of required number of tickets to
remove the difficulties of the

passengers ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and
(b) The demand is sometimes more
than the quota allotied for reserved
and un-reserved accommodation.

(c) This train is being fully pat-
ronised by Jaipur passengers and as
such there is no proposal to increase
the quota at Alwar at present.
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[Translation]
Conversion and Expansion of
Gorakhpur-Nautanwa Rail Line

4588. SHRI MOHAN SINGH -
Will the Minister of RAILWAYS be
pleased to state :

(a) whether any scheme has been
formulated to convert the Gorakhpur-
Nautanwa railway line in.o broad-
gauge;

(b) the time by which this line is
likely to be converted completely:

(c) whether therc is any scheme to
extend railway line in Northern
Railway upto Sonauli in Nepal and
also to link Gorahhpur-Nautanwa
railway with Nepal: and

(d) if so. the amount likely 10 be
spent thereon ”?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJAN)- (a) No.
Sir.

(b) Does not arise

(c) No, Sir.

(d) Does not arise.
[English]

LPG Agencies and Petrol/Diesel Out-
lets in Delbi to SC/ST

4589. SHRI RAM VILAS PAS-
WAN : Will the Minister of PET-
ROLEUM AND NATURALI. GAS be
pleased to state :

(a) the number of petrol/diesel
retail outlets; gas agencies, in Delhi,
company-wise, separately:

() the number of distributorships
alloted o the Scheduled Castes/
Scheduled Tribes:

(c) whether the distributorships
allotted 0 the Scheduled Castes/

BIIADRA 5. 1913 (SAKA)
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Scheduled Tribes are according to
reservations quota: and

(d) if not, the steps taken by the
Government to allot more agencies to
Scheduled Castes/Scheduled Tiwbes to
clear the backlog?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND NATURAL GAS AND
ADDITIONAL CHARGE MINIS-
TER OF STATE IN THE MINISTRY
OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) The

details as on 1491 are as
follow :—
Retail outlets LPG Distri-
butorships
IoC — . 81 130
HPC — 66 33
BPC — 62 44
IBP — 25 0
(b) RO Dealerships - 3

LPG Distributorships — 25

(c) and (d) The prescribed percen-
tage reservation for different cate-
gories including SC/ST is maintained
by the oil industry for each State/
Union Territory on the basis of a 100
point roster adopted on a rolling basis
while preparing the marketing plans.
The progress is monitored.

Printing and Publicity of Toarism by
ITDC

4590. SHRI INDRAIJIT GUPTA:
Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased
to state :

(a) whether itis a fact that in order
o avoid and eliminating duplication
of efforts, the Union Government on
the recommendations of the Commit-
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ez on Public Undertakings trans-
ferred the publicity and distribution
uniis of the Department of Tourism to
ihe India Tourism Development Cor-
poration {ITDC) in 1971-72:

(b) if so, the number. name and
designations of empioyees who were
seni to ITDC consequent upon the
decision: of the Government to
iransfer the publicity and distribuiion
activities of the Depariment of
Tourism to the ITDC during 1974-71
and 1971-72;

(c) whether based on the above
decision, the ITDC undertook the
coordination, preparation and dis-
tribution of publicity material of the
Department of Tourism and handled
them efficiently while winning a num-

ber of national and international
awdrds for the same. tifl 1984-85;

and

{d) if so. the specific rcasons for
not giving sufficient print production
jobs by thiz Department of Tounism ie

the ITDC since 1985-86 onwards ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (STIR]
MADHAVRAG SCINDIA): (a) “es

{c} By and large yes, Sir.

(b) The information is given in the
attached statement.

(d) Due to increased work load as
well as budgetary allocations a deci-
sion was taken in 1985-86 that the
ITDC could not single handedly
manage the quantum of work within
schedules and specifications and.
therefore, assistance of other agencies.
was necessary.
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STATEMENT
St MName Designa-
No. tion
1. Mrs. S. Panigrahi Deputy
Director
General
2. Shrt H. S. Gupta Director 3
(Pub.}
3. Shri R. K. Saksena Research
Officer
4. Shei Jhaman Dass  Assistant
Director
5. Shri J. C. Sharma Assistant
Director
6. Mrs. L. Sethi Informa-
tion Assis-
fant
7. Shri M. L. Bhatia Senior
Stenogra-
pher
8. Shri K. L. Yadav Senior
Stenogra- "
pher
9. Shri V. P.Sachdeva Junior |
Stenogra-
pher
10. Shri Kamal Kishore Junior !
Stenogra-
pher
11. Mrs. Beant Kaur Junior 3
Stenogra-
pher 3
12. Shri P. D. Tahliani unc
13. Shri H. Hassén ubncC
14. Shri Ram Sarup LDC 5§
15. Shri Mohan Jagiiani  LDC
16. Shri Shiv Lal Peon
17. Shri Gajraj Singh Peon




128 Unstarred Questions

Addition to Installed Capacity of
Power Plants

4591. SHRIPRAKASH V PATIL -
SHRI RAMCHANDRA
VEERAPPA

Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state -

(a) the total installed capacity in
different power plants of the country
as on March 31. 1989 and the addition
made till March 31. 1991, and

(b) the names of the plants which
the capacity has been increased and

BHADRA S, 1913 (SAK4)
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the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAID): (a) The installed generating
capacity in the Country as on 3lst
March, 1989 was 59040.38 MW. The
total installed capacity added from
14-1989 to 31-3-1991 was 7464.2
MW,

(@) The requisite information is
given in the attached statement I
and IL

STATEMENT 1
Detsils of Units Commissioned/Rolled during April, 89—Up To 31-3-90

Si Neme of the Projct

Unut  Siate/Organisanon Capa- Schedun-  Actual date of

No No cty led date
(MW) of com- Rolling Commis-

missio- sioning

ning
1 2 3 4 s 6 7 8
HYDRO
Central Sector
1. Panchet Hill 4 Bihar/DVC 40 10/89 31390 -~
Sub-total (C) 40
State Sector

LW Y. Cansal 6 Haryana 8 489 154-89 17-04-89
2. Thuhi 2 Punjsd 04 8990 27-5-89 17-06-89
3. Rohiti 2 Punjad 04 89-90 01-09-89 1909-89
4. Mahi-ll 2 Rajasthan 48 989 14-05-89 27-09-89
S.Mshi KMC-lI ~ Rajasthan 0165 - 07-12-89 -—

6 Kadana ! Gujarat 60 10/89 310390 ~
7. Rudri It MP Qa1 290 - 3103-90
8 Morand 1M P 0335 8990 - 3103-90

9, Kadakwaals 1 Mahsarashtra t 12/89 310390

10. Xhadskwasls 2 Maharashina 8 150 150390 —

11. Nagarjunassgar 1 AP k)] 12789 310390 -~
12. Varahi 1 Kamataka 118 VB B0+ 120889
13 Xalmala - Karnataka 04 £3-90 0681-90 -

*
LS00 X MEAIT/AM
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1 2

3 4

"W Pykara
18. Vaigai
16 Vaigai
17. Lower Bhavani
18 Lower Bhavam
19. Rengali Exin.
20. Upper Kolsb
2]. Rengali Extn
22 Ampani
" 23. Machuks
24. Tatragram
25. Tago
Sub-total (S)
Total (EB)

THERMAL
Cearral Sector
1. Anta GT
2 Ams GT
3. Rihand
4. Aunsiya GT
S. Aunsiys GT
6. Auraiys GT
7. Aursiys GT
8 Vindhyachal
9. Vindhyschal
10. Remagundam
11. Baramurs GT
Sob-Total (C)
State Sector
1. Pampore GT
2 Pampore GT
3. Kou
4. Tanda
5. Rajghat
6 Gandhigegar
7. Kwich Lignite
& Khaperkhods
9. Thombay
18 Vijsyewada
1. Wisyswude
12. Mottur Bxtn.

L P 7 B

1.2&3

W O WAL WN =N W o

w = W hwN

& b W O

Tamil Nadu 20
Taemil Nadu 3
Tamil Nadu 3
Tamil Nadu 2
Tamil Nadu 2
Orissa 50
Onssa 80
Onssa 50
Ar Pradesh 08
Ar Pradesh 00S
Ar Pradesh 02s
Ar Pradesh 15
4699
5099
RayNTPC 149
Rsy/NTRC 88
UP/NTPC $00
UP/NTPC 102
UP/NTPC 112
UP/NTPC 112
UP/NTPC 112
MP/NTPC 210
MP/NTPC 210
AP/NTPC " 500
NEC 63
21018
J & K/FDC 2
J& K 2
RsyRSEB 210
up 110
DESU 673
Gujarst 210
Gujaras 7
Mah. 210
Msh. 500
A P/APSEB b1
AP Toone
T N 210

89-90 04-10-89 07-10-89
9/89 21-02-90 23-02-90
10/89 25-02-90 03-03-90

11/89 2903-90 —
12/89 23-03-90 -~

5/89 0707-89 10-08-89
9/89 24-01-90 10-02-90
10/89 06-03-90 19-03-90

89-90 10/89
- 12/89 12/89
89-90 9/89 9/89
2/90 23-03-90 —
9091 ~ 05-03-90

&89 - 04-05-89
$/89 03-07-89 0507-89
90-91 27-12-89 29-12-89

- 2107-89

26-12-89

- 21-03-90
15-10-89 16-10-89

- 2007-89
- 11-12-89
30-04-89 01-05-89

09-03-90 28-03-90

05-03-90 20-03-90

24-03-90 29-03-90

589
889
5/89
2/39
%89 21-11-89 24-11-89
2/89
290
2739
/90

- 0801-90

21-03-90 23.03-90

05-10-89

250 14-02-90 1602-%0
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* Schenies outsude fhe progiamme
** Includes benefits of 472015 MW from Schemes outside the programme for 1989-90

STATEMFNT 1l
Details of Units Commissioned/Rolled During 1990-91

.
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1 2 3 4 5 6 7 8

13 Rokhia GT 1 Tnpura 6 1/90 28-02-90 21-03-90
Sub-total (S) 2065.5
Total (T) 416/
Non-Conventional

1 Windmill® TN 108 - - 03/90

Total (NC) 108
Grand Total (H+-T-NC) 468/ /**

Sl Name of the Piopt Untt State/Ongan Capa- Sihedu- Actud, date of
No No iy led dale -
iMW)  of com- Roiling Comms
1IN stonng
- - oniy
1 2 3 4 5 6 7 8
~  HYDRO
Cestral Sector Nil
State Sector
1 Lower Bhawam, Y Taonl Nadu 2 490 - 14-04-90
2 Lower Bhawani 1 Tam! Nadu 2 aw - 21-05-90
3} Kadana PSS Y Gujarat 60 690 27-183-90 01-09-9%0
4. Hirakud St (11 1 Onssa 37s 690 - 10-09-90
5. Varaln Y Kainataka 1S 790 2440-90 12-11-90
6 Bansagar Tons I M P 108 790 OX-11-90 -
7 Bansagar Tons M P (U 99 030391 —~
8. Bhatsa 1 Mabharashtra 15 6% 120181 —
9 Kanher 1 Mahatashira 4 1290 20:03-91  —
Sub-total (S) 4455
TOTAL (H) 4485
THERMAL
C entral Sector
I Autanya ST 2 UP/NTPC 1w 690 - 12-06-90
2 Rokeo ‘B 2 DV Mo 790 - 07-11-%0
1 Vuuthvachal 6 MP/NTIX M 1229 - 1291
4 Newwelt 4 TNNIC ne % - 391
Sub-total (() 32
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1 2 3 S 6 7 H

State Sector
1 Viypeswaran: GT 1 AP LRl &N - R0
2 JESC I W R 67 % TN O9-0%-d 2R
3. Kolaghat I WR 210 790 U7-05-90 13490
4 DG set at Lmpha. 1 Maniput 1 60 — 2-19-91)
DG set ot lmpk oy 2 Mampus | 69— 309-01)
6 Rokina GT 2 Iapus. X S — 261190
7 Vatw COGT gt AR SS90 -~ 29-12-90
8 Kutch Lignute T Guara! 70 129 - 23439}
9 Chandrapws < A harashtre S0 19 -_ 220191
10 Vigeshwaram GT 2 AP 3 9% - 0243-91
{1 Raichui 3 Kanotaha 210 19 - 30-03-91
12. Tuticorin < Fann. Nadu 210 291 -~ 31-403-91
13 Kolaghat S W Beagdl 210 R~ 19-03-9]
14 Chatham DG set 1 A X N INands 248 §90 — Ix-1090)
15. Chatham DG set 2 A A N Luends 28 6% — -1U-90
16 DG sets at Chath.n A AN NWamds 2s o 2441291
17 DG sets at Chath. 1 4 A& N fvands AR 1w - 2440291
18 DG sets at Chath. o S AN N oo 28 e — W4)3-91

Sub-total (W} Jawy

Total () 2331

Tota. (H-T) 27765

* Exddudes o om- st s

Bridge at Mangalsgiri Township

4592. PROF UMMARFDDY
VENKATESWARI U’ Will  1he
Miaister of RAII WAYS be pleascd
to state :

(a) whether theie is any proposal
to construct a {ly osver at Mangalagiri
station in Guntur district 1o connect
the township spread on both sides of
the station to facilitate the public
residing there: and

(b) if so, the details thereol”?

GIPCE unn-t of 33 MW ommiasioned 17 beb 19

THF MINISTFR OF STATE IN

THE MINISTRY OF RAHWAYS

(SHRI MAILIKARIUNY (v No.

Sir

(b) Does not aris

[Translation/

Reservation Quots  for  Jaunpor
Station

4593 SHRI  ARJUN  SINGH

YADAV: Wil the Mimster ol

RAILWAYS be pleased to state

(a) whether Himgiri and Shiam-
jivi Express trains have halt
Jaunpur:
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(b) if so, whether there is no reser-
vation quota for Jaunpur and the tic-
kets for said trains are not being
issued there and if so, the reasons
therefor; and

{c) whether the Government pro-
pose to fix reservation quota for Jaun-
pur and start issuing tickets for
these trains ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN) (a) Him-
giri and Shramjivi Express trains stop
at Jaunpur City. They do not touch
Jaunpur Jn

(b) and (c) While no reservation
quota has been provided at Jaunpur
City by Himgiri and Shramjivi
Express trains, the tickets are being
issued by Himgin Express for des-
tinations beyond 600 Kms and by
Shramjivi Express beyond 230 Kms.
in AC sleeper/first class/Chairs Car
and beyond 300 Kms m 2nd Class.

There is no proposal at present to
allot any reservation quota at Jaunpur
City by these trains

Petrol/Diesel Outlets in Pilibhit

4594. DR. PARSHURAM GANG-
WAR : Will the Munister of PET-
ROLEUM AND NATURAL GAS be
pleased to state

(a) whether the Government pro-
pose to issue licences for patrol diescl
retail outlets in Pilibhit and

(b) If so, the locations thercol and
when these are likely to be open-
ed?

THE MINISTER OF NTATF IN
THE MINISTRY OF PETROLEUM
AND NATURAL GAS WITH
ADDITIONAL CHARGEF OF

BHADRA 5 1913 (SAK4)
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MINISTER OF STATE IN 1HE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR) (a) There is
no proposal at present.

(b) Does not arise

[Englishf
Rural Electrification of Varanasi Dis-
trict. U. P.
4595 SHRI ANAND RATNA

MAURYA - Will the Minister of
POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state -

(a) whether the target fixed for
rural electrification: of Varanasi dis-
trict in Uttar Pradesh durilg the
Seventh Plan has been achieveg:

() if so. the details thereof.

{c) if not
and

the reasons therefor;

(d) the time by which the remain-
ing villages are likely to be
electrified ?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAD (a) Yes. Sir

{Yand (¢ The terget and achieve-
ment for rural clecirification in
Varanas1 District duning the Seventh
Five Year Plan arc a< under -

Village clectnifi-  Pumpset energi-

caton sation B
Tatget Achweve-  Targar Achienve-
ment ment
82 550 g 4293

(d) District-wise rural electrifica-
tion activities are carried out by the
State Electncity Boards on the priority
accorded by State Government within
the overall allocation for the State as
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provided by the Planning Com-
mission.

Theft of Railway Material

4596. SHRI S. B. SIDNAL : Will
the Minister of RAILWAYS be
pleased to state :

(a) whether the cases of thefts on
railways are on the increase:

(b) the total number of cases of
thefts of sailway materials and booked
consignments during 1989-90 and
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1990-91, zone-wise:

(c) whether the Government have
prepared any comprehensive scheme
to check such thefts: and

(d) is so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) No.
Sir.

(b) The
under :—

information is as

Railways Years Number of cases of thefts
Booked Con- Railway Materials
signments

Central 1989-90 . 1242 3971

1990-91 994 4002

Eastern 1989-90 7579 20332

1990-91 6537 19077
Northern 1989-90 3460 37705
1990-91 3059 38904
North Eastern 1989-90 1543 1361
1990-91 1173 1439
Northeast 1989-90 2581 483
Frontier
1996-91 1572 472
Southern 1989-90 1567 5784
1990-91 1535 . 5380
South Central 1989-90 174 ' 1472
1990-91 708 1256
South Eastern 1989-90 3844 5928
1990-91 2963 6445
Western 1989-90 1783 3085
1990-91 3546

1647

(c) and (d) Taking necessary steps
o check thefts on the Railways in a
continuous process. :

mhm&du‘
Reduce Poliution :

4597. PROF. K. V. THOMAS"
Will the Minister of PETROLEUM
AND NATURAL GAS be pleased
10 state :

(a) whether the Govermnment are
aware of the equipment that increases
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the fuel efficiency of the motor
vehicles and also reduces pollution:

() if so, the details of the
equipment;

(c) whether the equipment has the
required certificates from the con-
cemed authorities: and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND NATURAL GAS AND MINIS-
TER OF STATE IN THE MINISTRY
OF DEFENCE (SHRI S KRISHAN
KUMAR): (a) and (b) Government
are not aware of any equipment! with
proven results which increases fuel-
efficiency of the motor vehicles and
also reduces pollution.

(c) and (d) Concernd equipment
manufacturer may approach Pet-
roleum Conservation Research Asso-
ciation for evaluaiion and certifi-
cation on merits.

Pondicherry to Bangalore Railway
Line

4598. SHRI P. P. KALIAPERU-
MAL : Will the Minister of RAIL-
WAYS be pleased to state :

(a) the time by which the
Pondicherry-Bangalore broad-gauge
line is being taken up for construc-
tion; and

(d) if not. the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and
(b) A reconnaissance Engineering-
cum-Traflic Survey has been taken up.
Further action will depend on results
of the survey and availability of
resources.

+
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[Translation|
Vindhyachal Thermal Power Station

4599. SHRI PHOOL CHAND
VERMA: Will the Minister of
POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state :

(a) whether there is any proposal

to set up an additional 500 MW unn at
Vindhyachal thermal power station:

(b) if so, the details in this
regard: and

(c) the quantum of power pro-
posed to be supplied therefrom to
Madhya Pradesh ”

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KAILP NATH
RAI): (a) and (b) Two units of 500
MW each are propoed to be added at
Vidhyachal Super Thermal Power
Station. The project has been recom-
mended by the Public Investment
Board in its meeting held in March,
1991. The project will be implemented
with soviet assistance. A credit agree-
ment has been signed by National
Thermal Power Corporation with the
Soviet side in November. 1988. Pre-
liminary work at site is in progress.
The project will require investment
clearance by Government. The first
500 MW unit is scheduled for com-
missioning in five years from the date
of signing of supply contract and the
second unit one year thereafter.

() Allocation of power will be
decided in due course. :

Restoration of Arrah-Sassram (Martin)

Railway Line
4600. SHRI RAM PRASAD
SINGH: Will the Minister of

RAILWAYS be pleased to state :
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(a) whether Arrah-Sasaram (Mar-
tin) railway line was operational in
the past;

(b) whether the Govenment pro-
posed recently tc restore the railway
line; and

{c) if so, when it is likely to be res-
tored and if not. the reasons
therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARU™) " (a) Yes.
Sir.

(b) and (¢) A survey was done in
1980-81 which revealed this line as
unremunerative Moreover. the
Railways are facing an acute resource
crunch and the funds provided by the
Planning Commission ate not ade-
quate even for progressing the on-
going works. Besides this. good road
services exist in the area.
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[English]
Production of Natural Gas

4601 SHRI SUDHIR SAWANT -
SHRI RAM LAKHAN
SINGH YADAV

Will the Minister of PETROI EVJM
AND NATURAL GAS bhe pleased
1o state

(a) the State-wise names of the
places from where natural gas is being
produced: aund

(b) the quantity and valuc of
natural gas utilised and associated
and non-associated gas flared at each
place during last onc ‘ear”

THE MINISTFR OF PET-
ROLEUM AND NATURAL GAS
(SHRI B SHANKARANAND): (a)
and (b) The State-wise production,
utilisation, flaring of associated gas
and vatue thereof {or the year 1990-91
i8 given 1n the attached statement

STATEMENT

State Produc- Ultilisation Flaiing  Value Value

tion MMSCM MMSCM Utilised  Flared
MMSCM Rs crores Rs crores
Assam 2011 1389 622 69.45 31.10
Arunachal Pradesh 294 — 294 —_ 1.47
Andhra Pradesh 46 41 5 5.74 0.70
Gujarat 1696 1295 401 181.30 56.14
Tamil Nadu 64 9 L1 1.26 7.70
Tripura 70 70 —_ 98 0.00
TotaL 39164 2804 11124 267.55 97.11

Note : The value has been calculated at the selling price of Rs. 500/1000 cu.

mts. for the North Eastern States and at the selling price of Rs. 1400/
1000 ~11 mte far the rest of the country.
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Conversion of Lucknow-Bareilly Line

4602. DR. G. L. KANAUIJIA : Will”

the Minister of RAILWAYS be
pleased to state :

(a) whether the Government pro-
posc to convert the .metre-gauge line
from Lucknow to Bareilly into broad-
gauge:

{b) if so. when and:

(c) if not. the rcasons therefor?

THE MINISTFR OF STATFE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) No.
Sir.

(M) Does not arise.

(c) A major part of the section i e.
from Mailani to Bareilly is a part of
the main metre-gauge link bctween
East-West, North South routes which
cannot be disrupted. Moreover. Luck-
now and Bareilly are alrcady connce-
ted with Broad-gauge.

Air Safety at Rombay Airport

9603. SHRI SHARAD DIGIHFE
Will the Minister of RAILWAYS be
pleased to state :

(a) whether the Government are
aware of the distorted communica-
tion. frequent breakdowns of a vital
radar and the instrument landing sys-
tem (ILS) and lack of trained person-
nel at Bombay airport throwing the
airport traffic coatrol and com-
munication units out of gear:

(b) if so. the details thereof: and

(c) the steps taken to cnsure air
safety at the Bombay airport?
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THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) Yes.
Sir.

(b)and (c) Due to heavy rains and
earthing cffect there was some inter-
ference in Automatic Terminal Infor-
mation Service (ATIS) broadcast. This
has since been corrected.

Due to heavy rains for 5 days in
June. 1991 the radar site was heavily
flooded and the cables and associated
equipments of Air Route Surveillance
Radar (ARSR) were affected con-
siderably. The Air Route Surveillance
Radar (ARSR) was put back into
action. Since then the performance
has been within the parameters. The
Instrument Landing System (ILS) has
been functioning satisfactorily and no
malfunctioning has been reported.

ransiation)
Railway Workshop at Jhansi

4604. SHRI RAJENDRA
AGNIHOTRI: Will the Minister of
RAILWAYS be pleased to statc :

(a) the: reasons for closing
machine shop Lahaurkhana of Jhansi
carriage and wagon  repairing
workshop:

(b) since when this machine shop
has been closed and the value of spare
parts purchased from outside since
then:

(¢) the number of cmployces re-
trenched. declared surplus. absorbed
elsewhere and the posts abolished

.thercfor; :

(d) the comparative costs of spare
parts manufactured at Jhansi
Workshop vis-a-vis those purchased
from open market:

(e) the circumstances uader which
the machine shop was opencd and the
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cost of machines purchased: and

() . how the machines are now pro-
posed to be utilised ?

THE MINISTER OF STATE IN

THE MINISTRY OF RAILWAYS -

(SHRI MALLIKARJUN): (a)
Machine shop Lahaurkhana of
Jhansi Carriage & Wagon Workshop
has not been closcd.

(b) & (c) Do not arise.
(d) During the last fcw years items
being manufactured in Jhansi

Workshop have not been purchased
from trade.

(¢) The Machine shop was opened
as a part of the main Carriage and
Wagon Workshop originally in 1895
and updated in 1930s. The cost was
Rs. 889.29 lacs.

(f) The machines are being utilised
for the manufacture of components as
heretofore.

[English]
Nudism Problem at Sea Beaches and in
Hotels of ITDC
4605. SHRI CHETAN P. S
CHAUHAN:
SHRI BALRAI PASSI:
SHRIMATI SUMITRA
MAHAIJAN :
SHRI B. L. SHARMA
PREM:

Will the Minister of CIVIL AVIA-

TION AND TOURISM be pleased
to state :
«{8) whether instances of nudation
" ypioblems on sea beaches and in
ITDC hotels have come to notice of
the Govéernment during the last three
years; and

(b) if so. the dectails of directions
proposed {0 be given by the Union
Government o State Gévernments
and w0 India Tourism and Develop-
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ment Corporation (ITDC) authorities

" in this regard ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO . SCINDIA): (a).
No, Sir. "~

(b) Does not arise.

[Translation] .
Fire in Coal Mines in Bihar
4606. SHRI RAM LAKHAN

SINGH YADAV : Will the Minister of

.COAL be pleased 1o state :

(@) the details of coal mines in
Bihar where incidents of fire have
been reported during the last three
years: .

(b) the loss suffered due to firc in
these coal mines during the last
three years;

(c) whether some of the coal mines

in Bihar are still butning and if so. the
details thereof: and

(d) the efforts made/being made
by the Governinent to save coal mines
from the fire and to put down the fire
in these coal mines?

THE DEPUTY MINISTER IN
THE MINISTRY OF COAL (SHRIS.
B. NYAMAGOUDA): (a) and (b)
No incidence of fresh fire havc been
reported in Jharia Coalfield of Bharat
Coking Coal Limited during the last 3
years. An- incidence of fire has becn
reported in underground mine i. e.
Sayal ‘D’ colliery of Central Coal-
fields Limited during the last 3 years.
No major loss of coal due to this fire is
anticipated as the isolated coal is
likely to be recovered in due course
of time. .

(c) and (d) The major problems of
fires exist in Jharia Coalfield of Bihar.
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70 fires were existing in Jharia
Coalfield of BCCL since long time
before nationalisation of Coking coal
mines in 1971. After nationalisation of
coal mines concerted efforts have
been made for dealing with major
fires existing in Jharia Coalfield.
BCCL have formulated 22 schemes
with the sanctioned amount of Rs.
114.57 crores. These schemes are
under different stages of implementa-
tion. An amount of Rs. 71 crores have
been spent so far for implementation
of these fire projects As a result of
these efforts. 5 fires have been fully
extinguished. In addition at 3sites the
protective measures required to deal
with the fires have been completed
and it will take some more time before
these fires are completely extingui-
shed. At another 13 sites also fires
have been contained and further work
to completely extinguish these fires is
in progress. Further work has also
started at 6 more fiic sites in Mukunda
Block with the help of Soviet experts
Itis expected that many more existing
fires would be controlled by 1994-
9s.

10 active fires are also cxisting in
the mines of CCL CCL has for-
mulated the schemes to control these
fires. It is expected that all these fites
would be controlled by 1994-95.

Recruitment of Pilots

4607. SHRI DEVENDRA PRASAD
YADAV : Will the Minister of CIVII
AVIATION AND TOURISM be
pleased to state :

(a) the number of pilots recruited

by the Indian Airlines and the Air ’

India during 1989-90 and 199091
separately:

(b) the number of ex-scrvicemen
out of them: and
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(c) the relaxation. if any, provided
to the ex-serviccmen in their
selection ?

THE MINISTER OF CIVIL AVIA-
TION & TOURISM (SHRI
MADHAVRAO SCINDIA)- (a) to
(c) Indian Airlines recruvited 105 and
20 trainee pilots in 1989-90 and 1990-
91 respectively. There were no ex-
Servicemen selected. There is a
relaxation in age of five years for the
ex-Servicemen.

Air India selected 10 Co-pilots each
in 1989-90 and 1990-91. The ex-
Servicemen candidates selected were
7 and 1 respectively Air India also
selected 29 and 18 trainee pilots in
1989-90 and 1990-91 i1espectively. with
no ex-Servicemen selected. Air India
does not offer any relaxation to cx-
Servicemen candidates.

Airbus A-320
[English]

4608 DR S P. YADAV Will the
Minister of CIVIL AVIATION AND
TOURISM be pleased to state -

(a) the estimated loss suffered by
the Government so far due 10 ground-
ing of Airbus A-320: and

(b) the expenditure incurred on
the airbuses for putting them into
operation ?

. THE MINISTER OF CIVIL AVIA-
TION & TOURISM (SHRI
MADHAVRAO SCINDIA): (a) The
loss to Indian Airlines during 40
weeks of grounding of Airbus A-320
fleet is estimated to be Rs. 171.60°
crores.

(b) No extra expenditure. other
than routine maintenance expendi-
ture. was incurred on the aircraft for
putting them back into operation.
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Repruentatiou by Indian Airlines
Employees

4609. SHRI K. PRADHANI : Will
the Minister of CIVIL AVIATION

AND TOURISM be pleased to
state :

(a) whether the Indian Airlines
has received any representation in
June. 1991 from the employees:

(b) if so. the details thereof. and

(c) the reaction of the Government
thereto ?

THE MINISTER OF CIVIIL. AVIA-
TION & TOURISM  (SHRI
MADHAVRAQO SCINDIA) - (a) Yes.
Sir.

(b) The administrative offices of
Indian airlines werc declared closed
on 20-5-91. 22-591 and 24-5-91 on
account of the Lok Sabha Elections,
the demise of Shri Rajiv Gandhi and
his funeral respectively. However. the
Reservation Office of Indian Airlines
which is essential for the operations of
air services was not closed on these
days. The employees of the Reserva-
tion Office have demanded that they
should be given ‘days off in lieu and a
similar practice should be followed
in future.

(c) It is not possible to accede to
the demand of the cmployees in
this matter.

Petrdm Projects in Madhys

Pradesh
4610. SHRIMATI SUMITRA
MAHAJAN : Will the Minister of

PETROLEUM AND NATURAL
GAS be pleascd to state :

(a) whether the Government of
Madhya Pradesh had submiticd a
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number of proposals on petroleum
projects during the last three years:

(b) if so, the details thercof and the
action taken or proposed to be taken
by the Government on each of the
proposals; and

(c) the time by which each the
above projects are likely to start
functioning ?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND NATURAL GAS AND THE
MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR) : (a) to (c) The

Government of Madhya Pradesh
have approached the Government of
India for the allocation of natural gas
from HBIJ pipeline for some projects
as also for the setting up of a refinery
in that State. No final decision has
been taken so far on these requests.

Construction of Railway Stations

. 4611. SHRI B. L. SHARMA

PREM: Will the Ministcr of
RAILWAYS be pleased to state

(a) whether the Government have
received representations for construc-
tion of railway stations at different
places in East Delhi:

() if so. the details ll{ereof: .

(c)’ the action faken by the Goverti-
ment in this regard. and

(d) if no action has been takcn the
rcasons therefor ?
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS

BHADRA 5,1913 (SAK4)
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(SHRI MALLIKARJUN) - (a) Yes,
Sir.

®)

Representations received from

1. Dr. Vedvyas Mahajan, Maniri,
Poorvi Delhi Sangthan, Bhartiya

Suggestions made

Opening of halt station at
Seelampur/Gandhi

Janta Parrv, Dellu

2. Shri Kalka Dass MP, New At

Delhi

3 Shri Bishamber Nath, Secreiary,
Gandhi Nagar Vikas Panshad,

Delhi

Nagar
between Delhi and Delhi
Shahdara

Chandra  Vihar/Preet
Vihar. Mandawali Fazal-
pur/Patparganj between
Anand Vihar and Tilak Bridge
stations

At Nandnagri near Man-
sarover Park between Delhi
Shahdara and Behta
Hazipur stanons

4 Dr R S Owas Assu Secv, All

India Youth Federanon, F-37
Pashchim Vinod Nagar.
Delh

5. Shri Ravinder Gupta. Editor.
Shiv Ram Vani. Vandana
Bhawan. Chandra Vihar.
Delhi.

6. Shri Markande Singh. Lt

Governor. Delhi

7. Shri Ramji Lal Suman. Ex.

Minister for Labour.

(c) and (d) The proposals were
examined but not found justified both
financially and operationally.

Mranslation/ .
Local Trains in Bombay

4612. SHRI YASHWANTRAO
PATIL: Will the Minister of
RAILWAYS be pleased to state :

(a) whether some local trains of-
twelve bogjes were introduced in
Bombay;

(b) if so, whether the Government
propose to increase the number of
such local trains: and

(c) if so. when and if not the
reasons therefor ?

THE MINISTER OF STATE IN
THE - MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Yes.
Sir.

(b) and (c) One twelve car rake
each is in operation on the Central
and Western Railways as an ex-
perimental measure. For the present
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there is no proposal to introduce more
such services for want of platforms of
adequate length.

{English]
Doubling of Barasat-Habra Line

4613. SHRI CHITTA BASU : Will
the Minister of RAILWAYS be
pleased to state :

(a) whether the progress of the
doubling of track between Barasat
and Duttapukur and Habra on the
Sealdah-Bongaon section of the Eas-
tern Railway is not keeping with
the schedule:

() if so, the reasons therefor;
and

(c) the steps taken or contemplated
for expediting the implementation of
the project ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a)
Though in respect of Duttapukur-
Habra project the progress is keeping
with the schedule. in the case of
Barasat-Duttapukur project. the pro-
gress as on 30th June 91 is*34% against
a target of 36%

(b) Encroachments along the pro-
posed alignment.

(c) The State Government has
been asked to get the encroach-
ments evicted.

Inspection of Hot Plates etc. of LPG
Consumers
4614. DR. C. SILVERA : Will the

Minister of PETROLEUM AND
NATURAL GAS be pleased w
state : :

(a) whether some oil companies

have authorised their LPG dealers 0
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inspect the hot plates and rubber’
pipes of LPG consumers at their pre-
mises in the recent past:

(b) if so, the details thereof and the
reasons therefor:

(c) whether Rs. 10/-
charged per
account;

(d) if so, the details of the amount
collected by these dealers:

(e) whether any identification cer-
tificates have been issued to the staff
of LPG dealers for such
inspections;

(f) if so, the details thereof: and

(g) if not. the reasons therefo: ”

THE MINISTER OF STATE IN

is being
consumet on this

.THE MINISTRY OF PETROLEUM

AND NATURAL GAS WITH
ADDITIONAL CHARGES OF
MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) Yes. Sir.

(b) and (c) Oil companics market- .
ing LPG have authorised their I.PG
distributors to inspect the Hot Plates
and Rubber Tubing. cylinder and pre-
ssure Regulator of LPG consumers at
the customer’s premises. This is being
carried out by distributors authorised
mechanics at a charge of Rs. 10/- per
inspection once in two years.

(d) Oil Companies do not maiti-
tain such accounts.

(e) 1o (g) Mechanics of LPG Dis-
tributors are expected to carry suitable
identifications.

Electrification of Railway Lines

4615. SHRI H. D. DEVE-
GOWDA: Will the Minister of
RAILWAYS be pleased to state the
state-wise and gauge-wise break up of
length of railway lines electrified till
the end of Seveath Plar ?
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
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(SHRI MALLIKARJUN) - The infor-
mation is as under :—

Total Rkms electrified till the end of
Seventh Plan.

__S_ulte . .BG M.G/N.G.
Andhra Pradesh 1123 NIL
Bihar 989 n
Gujarat 623 "
Haryana 70 ”
Maharashtra 1258 -
Madhya Pradesh 1264 ”
Orissa 408 ?
Rajasthan 491 "
Tamil Nadu 346 168
Uttar Pradesh 1180 NIL
West Bengal 1243 "
Delhi 89 "
Remaining States NIL NIL

Total 9084 168

Petrol Pumps in Kerala

4616. SHRI KODIKKUNNIL
SURESH : Will the Minister of PET-
ROLEUM AND NATURAL GAS be
pleased to state :

(a) whether there is any proposal
to establish new petrol pumps in dif-
ferent parts of Kerala during 1991-
92

(b) if so, the location thereof:

(c) whether the Government pro-
pose to allot petrol pumps in back-
ward area of Kerala:

. (d) if so, the details thereof: and
(e) if not, the reasons therefor?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS

(SHRI B. SHANKARANAND): (a)
and (b) While some retail outet
dealerships planned in previous
marketing plans are yet to be com-
missioned, no new programme has
been finalised for the year 1991-92.

(c) to (e) New retail outlet
dealerships are allotted based on
various factors including volume/
distance norms, economic viability,
marketing plans and policy from time
0 time.

Rail Link from Kumarghst to
Agartsls

4617. SHRIMATI BIBHU
KUMARI DEVI : Will the Minister of
RAILWAYS be pleased 1o state :
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(a) whether any feasibility report
has been prepared for extending the
rail-link from Kumarghat 1o Agartala:
and

(b) if so. the further steps taken in
this direction ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN) - (a) Yes.
Sir.

(b) A Final Location Survey for
the Kumarghat-Agartala line has
been taken up.

Cancellation of Trains in Gujarat

4618. DR. K. D. JESWANI - Will
the Minister of RAILWAYS be
pleased to state .

(a) the number of passenger/
express trains cancelled from Nadiad.
Bhadran, N.G. Section (Gujarat):

(b) whether there is any proposal
to resume these trains to avoid the
inconvenience of the passengers:
and

(c) if so. when”

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARIUN) - (a) Two
pairs.

(b) No. Sir.

(c) Does not arise.
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Death of Flight Pursers and Air
Hostesses

4619. DR. SUDIHIR RAY " Will
thc Minister of CIVIL. AVIATION
AND TOURISM be pleased to
state :

(a) the total number of flight pur-
sers and air hostesses of the Air India
who have died or hospitalised while
on duty during the last two years:

(b) the reasons for cach such case
of death or hospitalisation and the
place where the cases happencd:

(c) the steps taken by the Air India
1o prevent such occurrences in
future:

(d) whether any inconvenicnce
was caused to the passengers as a
result of these developments and

(e) if so. the details thereof and the
remedial measures initiated by the Air
India in this regard ’

THE MINISTER OF ( IVII AVIA-
TION AND TOURISM  (SHRI
MADHAVRAO SCINDIA) (a) and
{b) A Statement i\ enclosed

(c) and (e) The mishaps are not
related to any opciational lapses Air
India runs regular programmes on
health maintenance and fust aid for
its employees.

(d) No. Sir.

STATEMENT
Statement of Desths of Cabin Crew while on Duty

$. Date Place Designation of the Causc of death

No. cabin crew
l. 7-390 Delhi Flight Purser Myocardial infraction
2. 10-10-90 New York Flight Purser Acute Chronic Alcoholism
3. 141090 London Inflight Supervisor Cordiac Arrest
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Statement of Hospitalisation cases involving Cabin Crew on Duty

158

S. Dateof Placc Designation of the  Cause of Hospitalisation
No. Hospitali- cabin crew
sation
1. 13-8-89  Bangkok Flight Purser Gastro Enteritis
2. 7-12-89  Bombay Air Hostess Vomiting and pain in
abdomen
3. 294-89  Frankfurt  Asst. Fli. Purser Iyperventilation
syndrome
4. 25290 Madras Flight Purser Schizoohernia
5. 4-3-90 Rome Asst. Flt. Purser Acute Myocardial
Infraction
6. 13-3:90 Delhi Syncope with
Gastritis.
7. 15-3-90 Delhi Flt. Purser Prolapsed intravertebral-
disc
8 24490 Declhi Flt. Purser Multiple Induries
related to Road
Accident.
9. 23490 Delhi Chest Discomfort
10. 19-6-90 Bangkok Hyperntension
1. 4-7-90 Delhi Renal Colic
12. 13-10-90 Singapore High Fever.
13. 6-11-90  Delhi Asst. Flt. Purser Myalgia Chest
14. 4-12-90  Delhi Flt. Purser lL.abile Hypertension
15. 7-12-90  Delhi h Bleeding Piles
16. 17-1991 London Air Hostess Fracture right ank
17. 25-1-91 Madras Asst. Flt. Purser Hypoglycemia
4-4-91 Dubai Convulsive Disorder
18. 28-1-91 Paris Flt. Purser Abdominal Colic
19. 1-591 London Asst Flt. Purser Renal Colic
20. 1-7-91 Delhi Air Hostess Eustacian Gatarrab
2l. 11-1-90 London Inflight Supervisor Gal Bladder/Kidney
Stone.
22. 23-6-90 Delhi " Gastric Ulcer with
Haematemesis.
23. 6-7-90 Delhi " Hypertension

11==259 LSS/ND/9)
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Installed capacity of Kothagudem and
Vijayawada Power Stations

4620. SHRI DATTATRAYA BAN-
DARU : Will the Minister of POWER
AND NON-CONVENTIONAL
ENERGY SOURCES be pleased to
state :

(a) whether the installed capacity
of the Kothagudem and the
Vijayawada Power Stations in Andhra
Pradesh are under utiliscd:

(b) if so. the facts thercof and the
reasons for under utilisation: and

{c) the steps taken or proposcd to
be taken for optimum utilisation of
the installed capacity ?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) and (b) During April
10 July, 1991 Kothagudem and
Vijayawada Thermal Power Stations
of Andhra Pradesh State Electricity
Board achieved a Plant Load Factor
(PLF) of 45.7% and 66.5% respectively
against an All-India Average PLF of
53.3%. Due to some equipment
failares at Kothagudem and short
supply of coal. both Kothagudem and
Vijayawada Power Stations suffered
some loss of generation during this
period.

(c) It is not possible to opcrate
thermal units at 100% PLF because
the performance of thermal generat-
ing units depends u.pon age of the
unit, quality of coal. system load con-
ditions, hydro-thermal mix in the
State/Region, planned maintenance
and forced outage of units and
sysiem constraints.

Various measures being taken for
optimum utilisation of installed
capacity include (i) Renovation and
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Modernisation of old units (ii) assis-
tance to Electricity Boards in under
taking plant betterment programmes
(iii) supply of requisite quantity and
quality of coal (iv) training of O & M
personnel and (v) strengthening of
transmission and distribution
systems.

Conversion of MG Lines

4621. SHRI SHANKERSINH
VAGHELA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government have
received proposals for conversion of
several metre gauge lines into
broad gauge:

(b) the number of proposals out of
them found acceptable: and

(c) the criteria on which thesc pro-
posals were found acceptable”

THE MINISTER OF STATF IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Yes.
Sir.

(b) No proposal has been finalised
for converting M.G. line into B.G.
other than those wherc work is
already in progress.

(c) The National Transport Policy
Committee (NTPC) in their rcport
submitted in May 1980 had recom-
mended the following criteria for
Gauge Conversion projects :

(i) when it is discovercd that the
traffic likely to develop in
future cannot be handled on
the existing system.

(iij) when the magnitude of
transhipment involved is such
that it is uneconomical. or is
not feasible at all. to handle the
anticipated volume of traffic

(iii) when it is nceded for providing
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speedy and uninterrupted
means of communication to
areas which have potential
for growth.

Book-stall at Stations

4622. SHRI BARE LAL JATAV-
Will the Minister of RAILWAYS bhe
pleased to state :

(a) whether M/s A. H. Wheelcr are
the only contractor of book stalls on
railway stations: and

(b) if so, the reasons therefor and
since when they have been allotted
those contracts ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MAILLIKARJUN)* (a) No,
Sir.

(b) Does not arisc.

New Tourism Policy

4623. SHRI BALRAJ PASSI:
SHRI VIRENDRA SINGH :
DR. LLAXMINARAYAN
PANDEYA :
SHRI CHETAN P. S
CHAUHAN :
Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased
to state :

(a) whether any national tourism
policy based on the recommendations
of Yunus Committec and Tata Com-
mittee Reports has been framed by the
Union Government: i so. the
details thereof:

(b) the details of main rccommen-
dations of these Commitiees which
have been accepted and included in
the new tourism policy: and

() 'if not, the reasons thereof?
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THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) to
(c) A review of the recommendations
of the Yunus Committee and Tata
Committee Reports has been initiated
recently. The tourism policy would be
formulated after this review and con-
sultations with other agencics is
completed.

[Translationf

Railway Passes to Freedom Fighters for
Rajdhani and Shatabdi Express

4624. SHRI ARVIND NETAM:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether freedom fighters are
not allowed to travel hy Rajdhani and
Shatabdi Express:

(b) if so. whether the Governmeant

propose to allow them to travel in
these trains on their passes: and

(c) if not. the reasons therefor”

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN)- (a) Yes.
Sir.

(b) No. Sir.

(c) Normally fare paying
passengers and Railway employees on

Duty are allowed to travel by
Rajdhani and Shatabdi Express
trains.
[Engiish]

Oil Fields Open for Aliea Firms

4625. SHRI RAM NAIK : Will the
Mipister of PETROLEUM AND
NATURAL GAS be pleased 1o
state .

(a) whether attention of the
Government has been drawn to the
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news-item captioned “oil fields open-
for alien firms” appearing in the
Times of India, Bombay, dated 12th
July, 1991;

(b) if so, whether the World Bank
is emphasizing the need for inviting
foreign participation in oil explora-
tion in view of the inability of the Oil
and Natural Gas Commission to
speed up the work:

(c) if so. the reaction of the
Government thereto: and

(d) the steps taken/proposed to
improve the ability of the ONGC in
oil exploration ?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND):
(a) Yes. Sir.

(b) to (d) In order to supplement
the efforts of ONGC and OIL
Government has held three rounds of
bidding for exploration in the past in
which foreign companies had been
invited to participate. Government
has now approved the Fourth Round
of bidding

Parichkka Thermal Power Plant

4626. SHRI VISHWANATH
SHARMA : Will the Minister of
POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state :

(a) the time by which the remain-
ing units of 220 megawatts are likely to
be set up in the Parichha Thermal
Power station of Jhansi in Utar
Pradesh; and

) thcnu&m for delay in setting
up these units?
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THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI):(a) and (b) The proposal to set
up 2 units of 210 MW each under
Stage-II1 of the Parichha Thermal
Power Station. Jhansi received from
the Uttar Pradesh State Electricity
Board (UPSEB) in June. 1979. could
not be considered for techno-
economic clearance by the Central
Electricity Authority (CEA) as the
essential inputs/clearances could not
be tied up and was therefore returned
to the UPSEB by CEA. No revised
feasibility report in respect of the
above proposal has heen received in
the CEA so far.

[Translation]

Stoppage of Express Trains at Bilpur
(N. R)

4627. SHRI RAJVEER SINGH:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether the Government have
received any proposal regarding stop-
page of express trains at Bilpur
railway station on  Northern
Railway,

(b) if so, the names of the express
trains proposed to be stopped at
Bilpur railway station and when:
and

(c) if not. the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Yes.
Sir. :

() There is no proposal at present
to provide stoppage of any additional
Mail/Express trains at this station.
found commercially

justified.
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Electriification of Kota-Neemuch and
Kots-Bina Line

4628. SHRIDAU DAYAL JOSHI :
Will the Minister of RAILWAYS be

pleased to state :

(a) whether any scheme for elec-
trification of Kota-Neemuch and
Kote-Bina railway lines has been pre-
sented to the Government for
approval;

() if so, when and the estimated
cost thereof:

(c) the time by which the work is
likely to be started on the said schcme:
and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Yes.
Sir.

(b) and (c) Do not arise.

(d) Due to resource constraint and
relative priorities for electrification.
there is, at present. no proposal 1o
electrify Kota-Neemch and Kota-Bina
Sections.
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Coal Supply to Small Scale Industries
in Bihar

4629. SHRI SURYA NARAYAN
YADAV : Will the Minister of COAL
be pleased to state :

(a) the annual demand of coal in
Bihar at present:

(b) the quantity of coal supplied to
various small scale industries in Bihar
during 1988-89. 1989-90 and 1990-
91

(c) whether the small scale indus-
tries are on the verge of closure due to
non-supply of coal to these industries
regularly: and

(d) the steps taken by the Govern-
ment to resume the regular supply of
coal to small scale industries there”

THE DEPUTY MINISTER IN
THE MINISTRY OF COAL (SHRIS.
B. NYAMAGOUDA): (a) The
demand of coal is assessed under
major sectors. like power. cement
steel. other industries etc.. and not
State-wise.

(b) The quantity of coal and hard
coke supplied to small scale industries
in Bihar including Brick-Kilns during
last three years is as under :—

(in '000 tonnes)

1988-89 1989-90 1990-91
Coal 4350 4162 4891
Hard Coke 48 58 66

(c) & (d) The Government have
received no information that small
scale industries in Bihar are on the
verge of closure due to non-supply of
coal regularly. In fact. Coal India Lid.
have supplied 144.35 lakh tonnes of
coal to non-core sector industries all
over the country including Bihar dur

ing April to July. 1991. as compared to
123.82 lakh tonnes supplied in the
same period last year. The Govern-
ment have issued instructions to all
coal companies to supply at least 50%
of the linked quantity of coal to the
non-core sector industries.
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Proposal for Running of Vikramshila
Express form Sahibganj

4630. SHRI SIMON MARANDI :
Will the Minister of RAILWAYS be
pleased to state :_

(a) whether the engine of 167 Up
and 168 Down Patna-Bhagalpur
Vikramshila Express is sent every day
to Sahibganj from Bhagalpur for over

hauling and maintenance:

() if so. whether Government pro-

. pose to start this train from Sahibgan)

instead of Bhagalpur and if so.
when: and

(c) the details of action taken for
the development and improvement of
Sahibganj railway vard and the sta-
tion during the last three years. year-
wise ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN) : (a) No. Sir.
the engine works other passenger
trains in a link before reaching its
homing shed at Sahibganj.

(b) No. Sir.

(c) Development and
ment of yard :—

improve-

(i) TXR office with additional
carriage maintenance facilities
completed in 89-90.

(ii) Resleepering of line No | with
concrete slecpers completed in
90-91.

l?ewlopmcnl and improvement of
Railway station ;:—

() Renovation of refreshment
room completed in 88-89.
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(ii) Passenger information system
provided in 88-89.

(iii) Mastic flooring on Up and Dn
platforms completed in 89-90.

Privatisation of Power Generation in
Madhya Pradesh

4631. SHRI RAMESHWAR
PATIDAR: Will the Minister of
POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state :

(a) whether there is any proposal
to privatise power generation in
Madhya Pradesh:

(b) if so. the details thereof: and

(c) if not. the reasons therefor”

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) to (c) No proposal to
privatise power gencration from M.P.
has been received. The Madhya
Pradesh Audyogik Vikas Nigam Ltd.,
a Government of Madhya Pradesh
Undertaking on behalf of MPEB
have invited offers from private inves-
tors in June, 1990 for pre-qualification
in establishment of 3 thermal projects
and two hydel power projects. The 3
thermal power projects ate Pench
(2%210 MW). Sanjay Gandhi Exien-
sion of Units (2x210 MW). Korba
West (2X210 MW) and the 2 hydcl
projects are Tawa (1X12 MW) and
Maheshwar (1040 MW). MPER ha-
informed that out of 45 offers received
Il (eleven) private sector cater
preneurs have been shortlisted for
consideration. The M.P. Governmen!
is competeat to decide about the pro-
ject schedules.



169 Unstarred Quennions

(English]

Shortage of Aircraft with Indian
Airlines

4632. PROF. SAVITHRI LAKSH-
MANAN : Will the Minister of CIVIL
AVIATION AND TOURISM be
pleased to state :

(a) Whether there is acute shortage
of aircraft in the Indian Airlines:
and

(b) Whether the Government pro-
pose to introduce Airbus A-320 at
Calicut  airport t0 meet the
passengers requirement ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) No.
Sir.

() Indian Airlines is operating
Airbus A-320 aircraft to and from
Calicut with effect from Ist May.
1991.

Translation)

Release of LPG Coanections on Minis-
ters Recommendations

4633. SHRILALIT ORAON : Will
the Minister of PETROLEUM AND
NATURAL GAS be pleased to state
the number of [.PG connections
released on the recommendations of
the Union Ministers since January
1989 to June 1991, minister-wise ?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND):
Such information has not been
maintained.

BHADRA 5. 1913 (SAK4)

Unstarred Questions 170

[English]

Expansion and Modernisation of
Digboi Oil Refinery

4634. SHRI NURUL ISLAM:
Will the Minister of PETROLEUM
AND NATURAL GAS be pleased
to state :

(a) whether the government pro-
pose to modernise and expand the
Dighoi oil rifinery:

(b) if so. the details thereof: and
(¢) the amount involved therein?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND): (a)
to (c) The modernisation proposal
was approved by the Government at
an estimated cost of Rs. 143.74 crores
in June. 1989. Presently. Indian Qil
Corporation is preparing revised
cost estimate.

[Translation]

Conversion of Katihar-Jogvani Linc

4635. SHRI SUKDE(O) PASWAN :
Will the Minister of RAILWAYS be
pleased to state -

(a) whether the Government pro-
pose to convert Katthar-Jogvani meter
gauge line into broad gauge:

(b) whether a survey has already
been conducted in this regard: and

(c) if so. the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) No.
Sir.

(b) Yes. Sir

(c) As per the Survey conducted in
1984, the estimated cost of conversion
of the 107 km section was Rs. 30.12
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crores at the then price level with a
negative financial return ((—) 8.5%).
The present day cost would be around
Rs. 65 crores.

[English]

Level Crossing and Bridges in Kerala

4636. SHRI M. RAMANNA RAI:
Will the Minister of RAILWAYS be
pleased to state :

(a) the criteria for opening of new
level crossing exclusively at the cost of
the Railways;

(b) whether there is demand in
Kerala for increasing the number of
level crossings and construction of
over-bridges and widening of the

existing over-bridges:

(c) the number of proposals
received during last one year to open
the level crossing entirely at the cost of
the Railways: and

(d) the number of proposals
approved out of those ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) The
Railways provide new level crossings.
exclusively at their own cost only at
the time of laying of new Railway
lines as also during a further period of
10 years, after the line is com-
missioned to traffic. in consultation
with the State Governments.

(®) Yes, Sir.
{©) Nil
(d) Does not arise.
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Introdaction of New flights by Indian
Airlines

4637. SHRIMATI VASUN-
DHARA RAJE : Will the Minister of
CIVIL AVIATION AND TOURISM
be pleased to state

(a) whether the Indian Aidines
has expanded its network recently:

() if so. the details of new places
brought under new network:

(c) whether the Government have
a proposal to introduce new air ser-
vices between Delhi and some impor-
tant cities of Rajasthan:

(d) if so. the details thereof: and
(¢) the date from which the new

flights are scheduled to be
introduced ?
THE MINISTER OF CIVIL AVIA-

TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) and
(b) Between May. 1991 and now,
Indian Airlines has reintroduced its
services to Kanpur. Gorakhpur,
Allahabad and Gwalior. Effective
August 3, 1991, a twice weekly B-737
service has also been introduced on
Bombay-Ahmedabad-Indore route.

(c)to(e) Indian Airlines has a pro-
posal to introduce a service between
Delhi and Jaisalmer. It also has a pro-
posal 10 operate a service between
Calcutta and Jaipur via Varanasi. A
second service on the Delhi-Bombay
sector via Jodhpur is also being
planned. Subject to availability of air-
craf capacity. these services are
planned for the Winter Schedule of
1991
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Coal Deposits in North Cachar Hill,
Assam

4639. DR. JAYANTA RONGPI:
Will the Minister of COAL be pleased
to state:

(a) the total coal deposits in the
Hill districts of Karbi Anglong and
North Cachar Hills in Assam:

(b) the annual production from
these deposits at present: and
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(c) the steps taken by the Govern-
ment to develop the coal deposits in
the said Hill districts as full-fledged
productive unit?

THE DEPUTY MINISTER IN
THE MINISTRY OF COAL (SHRIS.
B. NYAMAGOUDA): (a) The total
reserves of coal in Karbi Anglong and
North Cachar Hill districts are as
under:—

(Reserves in Million tonnes)

Proved Inferred Total
1. Karbi Anglong District 0.52 1.50 202
2. North Cachar Hill District 0.17 0.52 0.69

0.69 202 2.7

(b) and (c) The reserves explored till
now not only meagre but are also
widely distributed and do not have
potential for commercial mining.

Exploration for Oil and Gas in North-
Eastern Region

4640. DR. JAYANTA RONGPI:
Will the Minister of PETRLEUM
AND NATURAL GAS be pleased
{0 state :

whether any exploration work has
been done so far in Karbi Anglong
and North Cachar Hills districts of
Assam for finding the crude oil and
natural gas deposits:

(b) if so, the results achieved so
far;

(c) if not whether the Government
propose to take up exploration in the
said districts; and

(d) if so, the details thereof?
12249 LSS/ND/I

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND): (a)
Yes Sir.

(b) Data from geoscientific surveys
is being processed.

(c) and (d) Do not arise.

Hyderabad and Visakhapataam Air-
ports as International Airports

4641. SHRI KVR CHOW-
DARY :
SHRI DATTATRAYA BAN-
DARU:

Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased
to state :

(a) whether there are proposals to
improve facilities at Hyderabad and
Visakhapatnam airports for their con-
version into International Airports;
and .

(b) if so. the steps taken in this
regard ? .
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THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) No.
Sir.

(b) Does not arise.
Tours organised by ITDC

4642. SHRI K.VR. CHOW-
DARY : Will the Minister of CIVIL
AVIATION AND TOURISM be
pleased to State :

(a) the details of steps taken by the
Government to construct more dor-
mitories to attract middle class
domestic tourists in the tourist centres
in the country:

(b) whether regular tours are con-
ducted by ITDC buses to Andhra
Pradesh; and

(c) if so, the details thereof?

THE pIINISTER OF CIVIL AVIA-
TION "'AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) Cen-
tral Department of Tourism provides
financial assistance to State Govern-
ment for construction of Yatri
Niwases, Yatrikas and Tourist Lodges
having dormitories to meet the
requirements of budget tourists.

(b) and (c) LT.D.C. operates daily
conducted tours from Madras to
Tirupati. It covers darshan at Balaji
Temple and Laxmi Temple in
Mangapuram.

New Airport near Cochia

4643. SHRI P. C. THOMAS : Will
the Minister of CIVIL AVIATION
AND TOURISM be pleased
state :

(a) 'whethet there is any proposal

for shifting or making new airport
near Cochin on account of paucity of
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space; and

(b) if so, the details thereof and if
not, the reasons therefor ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) No.
Sir.

(b) The construction of a new air-
port near Cochin is not a feasible pre-
position both because of the non-
availability of suitable land as well as
the very high cost of the project.

Cost Over Rans of Mejia and Chamera
Power Projects

4644. SHRI BHAGEY GOBAR-
DHAN : Will the Minister of POWER
AND NON-CONVENTIONAL
ENERGY SOURCES be pleased to
state :

(a) the latest estimated costs of the
Mejia thermal power project and the
Chamera Hydro Electic Project:

(b) whether there is any cost
over rnuns,;

(c) if so, the details thereof: and

(d) the steps proposed to be taken
t0 commission these projects on
revised cost estimates ?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAD): (8) 0 (d) A Mejia Thermal
Power Project—The revised estimated
cost of the Mejia Thermal Power Pro-
ject (3%210 MW) of the Damodar
Valley Corporation is Rs. 1134.00
crores (at August ‘89 base). There is a
cost over-run of'm. 568.00 crores over
the original estimated cost of Rs.
566.00 crores (March ‘86 base).
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The details of the cost over-run are :—
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(Rs. in crores)

(i) Escalation

(ii) Change in scope
(iii) Increase in quantity
(iv) New Items

384.10
92.14
69.61
2215

TotAL : 568.00

The revised cost estimates for the Pro-
Ject require clearance by the Public
Investment Board and the Cabinet
Committee on Economic Affairs.

B. Chamera Hydro-electric Project
Stage I—The revised estimated cost of

the Chamera Hydro-electric Power
Project Stage-I (3x180 MW) of the
National Hydro-electric Power Cor-
poration is Rs. 1743.16 crores (March,
1991 price level). There is a cost over
run of Rs. 933.87 crors. The details of
the cost over-run are "—

(Rs. in crores)

(i) Escalation

(i) Change in scope
(iii) Statutory vanation
(iv) New Items

(v) Interest during construction

293.50
111.01
114.02
106.37
308.97

Totar - 933.87

The revised cost estimates for the Pro-
ject require clearance by thc Public
Investment Board and the Cabinet
Committee on Economic Affairs.

Price of Natural Gas Supplied to Fer-
tilizer Units

4645. SHRI UDDHAB BAR-
MAN : Will the Minister of PET-
ROLEUM AND NATURAIL GAS be
pleased to state :

(a) the price per thousand cubic

(i) Offshore gas at landfall point

and onshore gas

(ii) Gas sold along the HBJ pipeline
(i) Gas sold in the N.E. states with
a provision for discount upto

metre of natural gas supplied to fer-
tilizer units in different States. State-
wise: and

(b) the reasons for the variation
in prices?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND): (a)
The prices of natural gas have been
fixed as follows with effect from 30-1-
1987 :—

Rs. 1400/1000 M?

Rs. 2250/1000 M?
Rs. 1000/1000 M?

Rs. 500/1000 M? in individual cases
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(b) The lower in Assam is because
of the concession given to North Eas-
tern States keeping in view the back-
wardness of the region. Actual prices
vary on account of transportation
costs. local levies etc.

Lanka-Badarpur Railway Line

4646. SHRI UDDHAB BAR-
MAN: Will the Minister of
RAILWAYS be pleased to state -

(a) whether a survey was conduc-
ted twice to find out the possibility of
building up an alternative railway line
from Lanka to Badarpur in place of
the present Lumding to Badarpur line
in Assam;

M) if so.
survey;

the findings of the

(c) whether there is any plan to
construct this railway line: and

(d) if not the rcasons thercof”

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN) - (a) No. Sir.
However Su-veys have been conduc-
ted for new railway lines from Jagi
Road to Badarpur and Lanka to
Siichar.

(b) Does not arise.

(c) No, Sir.

((:)) Consm;inl of resources.
Daleswari Hydel Power Project

4647. SHRI UDDHAB BAR-
MAN : Will the Minister of POWER
AND NON-CONVENTIONAL
ENERGY SOURCES be pleased to
state ©

(a) the stage at which the Dhales-
wari Hydel Project (Bhairabi) stands
at present: and
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(b) the time by which it is likely to
be commissioned ?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) and (b) The Dhaleshwari
(Bairabi) Hydel Project in Mizoram
had earlier been considered as a
multi-purpose project and the power
generation component of the project -
was accorded techno-economic
clearance by the Central Electricity
Authority in October. 1988 subject.
inter-alia, to only 60% of the project
cost being allocated to power genera-
tion. The Government of Mizoram
has since requested that the project be
reconsidered for clearance as a purely
hydro-electric project with full cost
chargeable to power generation In |
view of the high cost of generation and
large submergence. the Central Elec-
tricity Authority and the National
Hydro-electic Power Corporation
have been asked to re-examine the
techno-economic feasibility of the
project purely as a hydro-electric
project.

Vacancies in Indian Airlines

SHRI RAMCHANDRA
VEERAPPA : Will the Minister of
CIVIL AVIATION AND TOURISM
be pleased to state :

(a) whether a number of vacancies
of loaders, helpers and peons. reser
ved for SCs/STs, are lying vacant in its
Northern Region office at Safdarjung
Airport, New Delhi for long:

(b) if so, the details thereof: and

(c) the step taken to fill up these
vacant posts ?
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THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) and
(b) There are 12 and 15 posts reserved
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for Scheduled Castes and Scheduled
Tribes respectively lying vacant in the
Northern Region office of Indian Air-
lines. the details are given below :—

Vacancies for
Scheduled Castes

Vacancies for
Scheduléd Tribes

Peons 2 -
Loaders 6 2
Helpers 4 3

ToTAL 12 5

(c) Action is underway to fill up
the vacant posts.

Transfers of TTEs

4649. SHRI RAINATH SONKAR
SHASTRI: Will the Minister of
RAILWAYS be pleased to state -

(a) the details of the transfer policy
with regard the TTEs and the policy to
get their names registicred for
transfer. and

(b) the number of cases not regis-
tered without assigning any reasons
and the steps taken to register the
names of all those TTEs who seek
transfer ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) TTEs
hold sensitive posts and frequently
come in contract with public and/or
Contractors/Suppliers. they are to be
transferred every four years. Besides,
TTEs detected indulging in malprac-
tices are also sent on inter
divisional transfers.

Transfers on requests (in recruit-
ment grades only) to adjoining
divisions on the same railway or on
another railway are also considered
based on priority of registration sub-

ject to availability of vacancies and
administrative convenience. In addi-
tion mutual transfers are also con-
sidered, wherever feasible.

(b) Requests for transfer in proven
cases of nmalpractices are not
registered.

National Project for
Development

4650. SHRI V. SOBHANAD-
REESWARA RAO : Will the Minister
of POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state :

Bio-Gas

(a) the amount allocated and the
amount actually spent in 1990-91 for
the implementation of the National
Project for Bio-gas Development:

(b) the details of the Bio-gas plants
set up under this project. category-
wise;

(c) whether any study has been

made to assess the performance of
Community Bio-gas plants: and

(d) if so. the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALPNATH
RAD) : (a) The revised budget alloca-



183 Unsarred Questions

tion and actual expenditure incurred
were Rs. 56.03 crores and Rs. 56.44
crores respectively.

(b) Under the National Project for
Biogas Development (NPBD). over
1.65 lakh biogas plants have been set
up. In addition. over 700 community/
institutional biogas plants have been
set up. there are no categories for
installation of biogas plants under
NPBD.

(c) and (d) A study conducted by
the National Council for Applied
Economic Research has shown thai
out of over 5000 NPBD biogas plants
surveyed in 10 States/UT. about 79%
were found working. An evaluation
has shown that by and large the

community/institutional biogas
plants are also working
satisfactorily.

NPBD = National Project for
Biogas Development.

UT = Union Territories.

Bio-Gas Plant at Ajit Singh Nagar,
A. P.

4651. SHRI V. SOBHANAD-
REESWARA RAO : Will the Minister
of POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state :

(a) whether there is any proposal
to set up a Bio-gas plant at Ajit Singh
Nagar in Vijayawada district in
Andhra Pradesh;

(b) if so, the details thereof includ-

ing the estimated cost of the plant;
and

(c) the stage at which this scheme
stands at present ?
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THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALPNATH
RAI): (a) to (c) A proposal of the
Vijayawada Municipal Corporation
for setting up a Sewage Gas Utilisa-
tion System was agreed to by the
Department of Non-Conventional
Energy Sources (DNES) in March.
1987. The estimated cost of the project
was Rs. 28 lakhs and DNES had
agreed to contribute Rs. 19.6 lakhs as
grant-in-aid. In January. 1990. the pro-
ject cost was revised to Rs. 46 lakhs
including a DNES grant of Rs. 25
lakhs. The Municipal Corporation
even now delayed implementation of
the project and sought a still further
increase in the project outlay and the
grant-in-aid. This was not found
acceptable by DNES and the Depart-
ment has been constrained to
withdraw its grant-in-aid.

Coal Supply to Super Thermal Power
Station at Manuguru

4652. SHRI SOBHANADREES-
WARA RAO VADDE: Will the

Minister of COAL be pleased to
state :

(@) the quantum of Coal likely to

be produced in the comin e
: . g years upto

(b) whether the Government have
considered the feasibility of coal lin-
kage from Manuguru coalfields to the
proposed Super thermal power station
at Manuguru;

(c) if so. the details thereof; and

(d) if ot the reasons therefor %
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THE DEPUTY MINISTER IN
THE MINISTRY OF COAL (SHRIS.
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per present projections. the produc-
tion of coal from 1991-92 to 1994-95 in

B. NYAMAGOUDA): (a) to (d) As the country is likely to be as
follows :—
(In Million Tonnes)
1991-92 1992-93 1993-94 1994-95
(Targe) (Projectcd) (Projected) (Projected)
CIL 203.00 214.56 230.24 247.00
SCCL 20.50 24.50 27.00 30.50
Others 4.50 490 5.00 5.10
ALL INDIA 228.00 243.96 262.24 282.60

Manuguru STPS is proposed as a
pit-head power station. The available
reserves in Manuguru mines have
already been committed. It cannot
sustain a pit-head power station.

Electricity Tariff

4653. SHRI SOBHANADREES-
WARA RAO VADDE- Will the
Minister of POWFR AND NON-
CONVENTIONAL FNERGY
SOURCES be pleased to state -

(a) whether the Rajadhyaksha
Committee has recommended uni-
form electricity tariff in the country:

(b) if so. the details thereof:

(c) whether the Government have
taken any decision on its recom-
mendation:

(d) if so. the time by which it will
be implemented: and

(e) if not. the rcasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALPNATH
RAI): (a) to (¢) The Rajadhyaksha
Committee had recommended in 1980

that the Central Power should be sold
at an uniform price throughout the
country to State Electricity Boards
and that the price should be based on
a 15% return on capital employed as
in the case of State Electricity Boards
subject to the same conditions of
minimum performance norms being
achieved. The issue was also
deliberated upon November, 1988 by
a separate Committee headed by Shri
V. B. Eswaran which after protracted
deliberations could not reach a con-
sensus on the issue of uniform tariffin
view of the divergent views expressed
by various States. There is no proposal
at present. for introduction of uniform
tariff for sale of Central Power.

The Government have decided. on
the basis of the recommendations of
the K. P. Rao Commiittce (June. 1990)
which was set up to formulate the
principles and normative parameters
for working out of the tariff for sale of
power from Central Sector Power
Stations (of National Thermal Power
Corporation and National Hydro-
electric Power Corporation) to in-
troduce with effect from Ist April.
1991 a station-wise two-part tarifl for
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" the sale of power to States in the
interests of merit order operations and
marginal price based on marginal
cost of generation.

Afforestation Projects in Collieries

4654. SHRI PIUS TIRKEY : Will
the Minister of COAL be pleased
to state :

(a) whether the Central Coalfields
Limited have taken up afforestation
projects in the areas of its different

collieries:
(b) if so, the details thereof: and

(c) the expenditure incurred on
this account during each of the last
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three years Colliery-wise ?

THE DEPUTY MINISTER IN
THE MINISTRY OF COAL (SHRIS.
B. NYAMAGOUDA): (a) and (b)
Central Coalfields Ltd. (CCL) have
taken up afforestation work in its
Collieries. During the ycars 1988. 1989
and 1990 CCL have planted saplings
as follows :—

1988
6.57.881

1989
11.54.604

1990
16.68.002

(c) Details of expenditure incurred
during 1988, 1989 and 1990 is enclosed
in the attached statement.

STATEMENT
(A) Expenditure incurred on Afforestation

(Amount in Rs.)

Sl. Name of the Area  Expenditure Expenditure Expenditure
No. incurred incurred during incurred during
during 1988 1989 1990
1. North Karanpura 397811 8.55.946 26,07,754
2. Kuju 3.29.730 4,12,564 -
3. Rajrappa 5.22.000 2.48.705 12.45,026
4. Kargali 1.30.500 1.31,029 —_—
5. Kathara 233334 8.07,257 2295.113
6. Dhori 1.71.775 1.33,557 87.529
7. Barkakana 2.39.350 6.30418 7.81.633
8. Hazaribagh 1.72.521 2.10,631 —
9. Argada 3.04.500 4.28,066 7.50.214
10. CWS, Barkakana 44,065 47,197  —
11. Ashok 261.000 3.67.230 ——
12. Giridih 1.74.000 21,750 6.31421
ToTAL 29.80.586 4294350 83.95.689
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(B) Saplings Planted
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SI. Name of the Area Saplings Saplings plan-  Saplings plan-
No. planted dur- ted during ted during
ing 1988 1989 1990

1. North Karanpura 91451 1.80.000 3,00,000
2. Kuju 75.800 72.800 —_—

3. Rajrappa 7120000 1.50.000 3,00,000
4. Kargali 30.000 45.000 —_—

5. Kathara 53.640 2.55.000 7.87,371
6. Dhori 39.500 20,000 8,200
7. Barkakana 55.000 1.58.500 82431
8. Hazaribagh 39.660 41954 —_

9. Argada 70.000 1.45.500 1.00.000
10. CWS, Barkakana 10.130 10.850 —_—

11. HQ & Central 8.700* —_— —

Hospital. Naisarai
12 Ashok 60.000 70,000 —_
13. Giridih 4.000 5.000 90,000
Toral 6.57.881 11.54.604 16,68,002

*Work done departmentally

[ranslation] (c) the extent of loss sulfered by
Transport Companies in CCL and the Central Coalficlds Limiwd during

BCCL

4655. SHRI PIUS TIRKFY - will
the Minister of COAL be pleased to
refer to the reply given on May 15.
1990 to Unstarred Question No. 8793
regarding transport companies in
CCL and BCCL and state :

(2) whether some companies have
been regeived in regard o the
" irregularities in awarding contracts 0
transport companies:

(®) i so. the action taken there-
oa: and

last five years as a result therco(?

THE DEPUTY MINISTER IN
THE MINISTRY OF COAL (SHRIS.
B. NYAMAGOUDA): (a) o (c¢) The
information is being collected and
will be laid on the Table of the
House.

([English)
Price of LPG cylinder
4656. SHRI1 J. CHOKKA RAO:
Will the Minister of PETROLEUM

AND NATURAL GAS be pleased
10 state :
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(a) whether I.PG cylinder is sold at
different rates in diffcrent citics. par
ticularly in Bombay and Hydera-
bad:

(b) if so. the reasons therefor:

(c) whether therc is any proposal
to fix uniform price for L.PG cylinders
at all places:

(d) if so. the details thercof: and
(e) if not. the reasons therefor?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND): (a)
to (e¢) while the price of LPG is
uniform ex-storage point. the retail
price of a cylinder varies on account
of difference in freight. local levies
etc.

Conference on Tourism Promotion

4657. SHRI ATAL BIHARI
VAJPAYEE : Will the Minister of
CIVIL AVIATION AND TOURISM
be pleased to state :

(a) whether any conferences for
promoting tourism scheduled to be
held in India during 1990 and 1990-91]
(January-Junc) were cancelled/post-
poned: and

(b) if so. the details and the
reasons thereof ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) and
(b) Under the aegis of World Tourism
Organisation. the Dcpariment of
Tourism was 10 host the International
Conference on Youth Tourism in New
Dethi from January 28-31. 1991,
However. due to the war in the Gulf
Region and on the advice of WTO. the
Department had 1o postpone the
Conference.
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Examination of F.ngines of Planes
purchased hy Air India

4658. SHRI N. DENNIS : Will the
Minister of CIVIL. AVIATION AND
TOURISM be plcased 1o state the
details of steps taken to cxamine the

engines of the plancs purchased by
the Air India?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAOQO SCINDIA) : Govern-
ment has constituted a Committee
under the chairmanship of Dr. V. S.
Arunachalam. Scientific Adviser to
Defence Minister and Secrctary.
Department of Defcnce Rescarch and
Development. Ministry of Defencce to
review and report on the selection of
engines for the Boeing 747-400 aircraft
being purchased by Air India.

Coaching Complex at Nagercoil

4659. SHRI N. DENNIS : Will the
Minister of RAILWAYS be pleased
to state :

(@) whether there is any proposal
to provide a coaching complex of the
Railways at Nagercoil on Southern
Railway: and

(b) if so. the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) No.
Sir.

(b) Does not arise.

[Translation)
Bio-Gas Plants in Uttar Pradesh
4660. DR. MAHADEEPAK

SINGH SHAKYA : Will the Minister
of POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state :
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(@) whether thc target to set up THE MINISTER OF STATE IN
biogas plants in Uttar Pradesh during THE MINISTRY OF POWER AND
1990-91 has been achieved: NON-CONVENTIONAL ENERGY

SOURCES (SHRI KALPNATH

() If so. the details thereof, RAD: (@) Yes. Sir.

district-wise: and (b) The information required is

given in attached statement.
(c) if not. the rcasons thercfor” (c) Does not arise.

STATEMENT

District-wise number of family size biogas plants set up in Uttar Pradesh under the
National Project for Bogas Development during 1990-91

District No. of plants

Targe Installed

1 2 3

Sharanpur 315 1042
Muzaffarmagar 380 381
Meerut 535 536
Bulandshahr 440 444
Ghaziabad 315 31
Haridwar 160 160
Aligarh 375 375
Matura 100 100
Agra 145 146
Mainpuri 145 145
Etah 230 230
Firozabad 100 100
Bareilly 315 318
Budaun 440 440
Shahjhanpur 350 352
Pilibhit 125 125
Moradabad 440 441
Bijnor 375 367

Rampur 250 250
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1 2 3
Farrukhabad 250 250
Etawah 375 385
Kanpur (ural) 500 501
Kanpur (Urban) 75 77
Fatehpur 250 253
Allahabad 440 41
Partapgarh 250 250
Jhansi 65 69
Jalaun 95 95
Hamirpur 95 95
Banda 95 95
Lalitpur 65 65
Mirzapur 125 125
Varanasi 500 501
Jaunpur 360 361
Ghazipur 440 440
Ballia 215 217
Sonbhadra 40 40
Gorakhpur 365 365
Deoria 315 315
Basti 190 190
Azamgarh 200 202
Maiu 95 96
Sidhardhnagar 105 105
Maharajganj 75 94
Faizabad 250 209
Gonda 315 368
Bahraich . 250 251
Sultanpur 315 315
Bara Banki 225 231
Lucknow 190 190
Unnao 315 319
Racbareli 440 44)
Sonpur 375 376
Hardoi 375 375
Kheri 315 315
Nainital 250 . 250
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1 2 3
Pithoragarh 30 30
Almora 30 30
Garhwal 30 54
Tehri Garhwal 30 30
Uttarkashi 25 2
Chamoli 25 25
Dchra Dun 100 104

Air Service for Gorakhpur

4661. SHRI HARIKEWAL PRA-
SAD : Will the Minister of CIVIL
AVIATION AND TOURISM be
pleascd to state :

(a) whether the Government pro-
posc to link Gorakhpur with regular
air-scrvice.

(b) if so. the details thereof. includ-
ing the number of flights proposed to
be introduced: and

(c) if not. the rcasons therefor”

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAOQO SCINDIA) - (a) 10 (¢)
Indian Airlines is operating a twice
weckly B-737 service on Delhi-
Kanpur-Gorakhpur-Delhi route.

Shops in mew Model Coloay. lzzat
Nagar

4662. SHRI .SANTOSH UMAR
GANGWAR : Will the Minister of
RAILWAYS be plcased to state.

(a) whether the Railways have
consiructed somc shops in New
Model Cdony. [zzat Nager under the
Divisional Railway Office. Izsat
Nagar;.

(b) if 0. the details thereof:

. (c) when these shops were con-
structed: and

(d) the annual
carned therefrom ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHR1 MALLIKARJUN): (a) Yes.
Sir.

(b) and (c) 8 pucca shops of size 9
m X 3.85m each were constructed
in 1959.

(d) Rs. 11520.
Sleeper Factory in 1zzat Nagar

4663. SHRI SANTOSH KUMAR
GANGWAR : Will the Minister of
RAILWAYS be pleased to state :

(a) whether there is any railway
slecper manufacturing factory at
[zzatnagar (Bareilly):

(b) whether this factory has been
closed by the Government: and

income being

(c) if so, the reasons therefor and
the fate of the workers employed
there?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) to (¢)
There was a Crcosoting (Wooden
Slecper Treatment) Plant at Clutter
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buckganj (Bareilly) near 1zzat Nagar
which has been closed due to reduce
intake of softwood sleepers. All the
Railway employees have becn
absorbed in alternative posts on
N.E. Railway.

LPG Agencies and Petrol/Diescl Retail
Outlets in Madhya Pradcsh

4664. DR. . AXMINARAYAN
PANDEYA :Will the Minister of PET-
ROLEUM AND NATURAL GAS be
pleased (o state the district-wisc nun-
ber of LPG agencics and petrol/dicscl

retail outlets allotted in Madhya
Pradesh so far?
THE MINISTFR OF PET-

ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAN) : As on
1491 there were 214 LPG dis-
tributorships and 869 rctail outlet
dealerships in Madhya Pradesh.

Bio-gas Plants in Madhya Pradesh

4665. DR. 1., AXMINARAYAN
PANDEYA: Will the Minister of
POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state the number of bio-gas
plants set up during the Seventh Plan
in Madhya Pradesh and the target sct
for the Eighth Plan?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALPNATH
RAI) : Over 22.000 family type and 53
community/institutionsl bio-gas
Plapts hawe b up in Madhya
Pradesh during nth Plan. The
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targets under the Eighth Plan are yet
to be finalised.

Oil Reserves in Madhya Pradesh

4666. DR. LAXMINARAYAN
PANDFEYA: Will the Minister of
PETROILEUIM AND NATIIRAL
(iAS be pleased to state

(a) whether oil reserves have heen
found in Madhya Pradesh during the
sunvey conducted last year: and

(h) il so. the locations thercof and
when the drilling work is likely to start
there ?

THF  MINISTFR  OF PFT-
ROLFUM AND NATIU'RAL (;AS
(SHIRT B. SHTANKARANAND): ()
No Sir

(b) Docs not arise

New Railway Stations

4667. SHRI

TF]  NARAYAN
SINGII :
SHRI RAM TAIIAL

CIHOUDHARY :
SIIRI DFVENDRA PRA-
SAD YADAV:
Will the Minister of RAILWAYS he
plcascd to statc :

(a) the division-wisc number of

new railway stations sct up from
January 1990 to July 1991

(b) the number of such stations
which have started functioning: and

(¢) the number of industrial units
linked with new railway stations dur-
ing the said period 7
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and

(b) :
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Railway

Division

No. of stations
set up/opened

total

Central

Eastern

Northern

North
Eastern

Northeast
Frontier

Southern

South
Central

South
Eastern

Western

Bombay
Bhusawal
Jhansi
Sholapur
Nagpur
Jabalpur

Scaldah
Malda
Danapur
Ambala
Allahabad

Lucknow
Varanasi
Samastipur

Lumding
Alipurduar

Madras
Trivendrum
Mysorc
Vijayawada
Secunderabad
Adra
Billaspur
Khurdaroad
Waltair
Chakradharpur
Kharagpur
Nagpur
Rajkot

Kota

Ajmer

BN VNN O (U = 00 (Ve s st o e st (N W0 et et e D)

W1 e o == w= NI

—

10

15

16

(c) Twenty.
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Cancellation of Vayudoot Services on
Unecconomic Routes.

4668. SHRI C. SRINIVASAN :
SHRI GOP1 NATH

GAJAPATHI :

Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased
fo state :

(a) whcther the government pur-
posc to cancel the Viyudoot services
on (ll’\CCOﬂOll“L routcs:
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(b) il so. the details of such
routes: and

(c) if not. the reasons therefor ?

THE MINISTER OF CIVIL
AVIATION AND TOURISM (SHRI
MADHAYRAQ SCINDIA) : (a) to (c)
For lommescidl and operational
rcasons. Vayudoot has discontinued
its scrvices to 54 stations mentioned in
the attached statemgent during 1989-90
and 1990-91. It is curreatly opcr.mng )
to 42 stations. .

34. Dimapur

STATEMEMT
List of Vayudoot Stations from where services were witbdnndnrlu 1989-99 &
1990-91
Northern Easicrn Southern Western
Region Region Region Region
J&K Tripura Andhra Pradesh Gujarsat
1. Jammu 19. Kamalpur  35. Cuddapah 47. Deesa
1. Rajouri Arunschal Prad .‘6 Ramagendam Makarashtra
37. Visakhapatnam ..
Uttar Pradesh %), Zero 48. Ratnagiri
3. Allahabad 2l. Daparivo  Karaataka 49. Sholapur
4. Agra 22, Along 38. Bcllary 50. Osmanabad
S. Varanasi *2}. Passighat 19. Mysore 51. Nagpur
Punjeb M. Tezu 40. Hubli 52. -Akola
W, 53. Nanded
6. Bhatinda est Rengal Tamil Nadu .
. ; UT-Damsn & Dis
Rajasth 25. Malda :‘l’ S\ama.vur 2
Bikar 2. Neyveli 54. Dam
1. Kota 43. Trichurapalli
8. Jaipur 26. Gaya 44. Madurai
27. Dhanbad
Madhys Pradesh % Pamna Kerala
;,- ’;::‘P"fm 2. Ranchi 45. Calicut
0. jura
.“. Rewa UT‘MW
12 Bhopal 30. Bhubaacshwar
13. Guna 31. Jeyporc
14. Bilaspur 32. Rourkela
1S. Raipur
16. Satna .‘?:: “li:;nal
17. Jagadalpur .’
i8. lndore Nagalend
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Working of 1IBJ Pipelinc Project.
4669. SHRI MAHESH KUMAR

KANODIA :

SHRI RAMESIICITIAND
TOMAR:

SHRI DATTATRAYA
BANDARU :

SHRI CHETAN P S
CHAUHAN :

SHRI PRABHU DAYAL
KATHERIA:

SHRI BAL ARAJ PASSI:
SHRIMATI MAHENDRA
KUMARI-

SHRI VIRENDRA
SINGH -

Will the Minister of PETROLEUM
AND NATURAL GAS be plecased
to statc :

(a) whether the Comptroller and
Auditor General of India in his
Report No. 9 (Commecrcial) of 1990
has adverscly commented upon the
working of the [lazira-Bijapur-
lagdishpur Pipclinc Project of the
GGas Authority of India Limited:
and

(h) il so. the corrective steps pro-
poscd to be taken by the Governemt
on the issucs raiscdkin the Report”?

THE MINISTER OF PFT-
ROLEU/M AND NATURAI. GAS
(SHRI B. SHANKARANAND) " (a)
and (b) The CAG has in his rcport.
intcr alias commcented on the
under utilisation of the available
potential of the HBJ pipelinc and the
loss of revenuc to GAIL therefrom.
the delay in the sctting up of 1.PG and
C2C3} extraction projects and the
delay in the sctting up of three fer
tilizer plants.

14259 LSS/ND/91
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Corrective steps taken include
amongst others prevailing upon the
three delayed fertilizer uaits to sign
the Gas Supply Contract with GAIL.
commissioning of the LPG extraction
plant at Bijaipur and expediting
GGAIL's project for the setting up of an
integrated pctrochemical complex at
Augaiya based on C2C3 (rom the
pipeline.

Cost of Bio-gas Plants

4670. SHRI P. M SAYEED - Will
the Minister of POWER AND NON-
CONVENTIONAL ENERGY
SOURCES be pleased to state :

(a) whether there is any proposal
1o make solar cookers available at
subsidised rates:

(b) if so. the details thereof: and

(¢) the cost of setting up of a bio-
gas plants and al<wo the cost of an
improved chulha®

THE MINISTER OF STATF OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY

SOURCES (SHR!I KALPNATH
RAI) " (a) and (b) There is a Central
subsidy of Rs. 150/-or 1/3 rd of the cost
of a domestic solar cooker. whichever
is less. The Central subsidy on com-
munity solar cookers is 1/3vd of the
cost or Rs. 1050/-whichever is less.

(¢) The cost of sciting up hiogas
plants of capacitics from | to 6 cubic
metres ranges from about Rs. 5400/~
to about 14.2000)/- depending upon the
sizc. location and model of the plant.
Dcpending upon  the sizes and
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models. the cost of a fixed type of
improved chulha varies from about
Rs.25/ to about Rs. 105/-and that of a
portable type improved chulha from
about Rs. 60/- 1o about Rs. 165/-

Tourism Development in
Lakshadweep

4671. SHRI P. M. SAYEED : Will
the Minister of CIVIL AVIATION
AND TOURISM be pleased to
state :

(a) whether the Union Territory of
Lakshadweep is being assisted to
exploit sources which have abundant
potential for tourism:

(b) if so, the details thereof: and
(c) if not. the rcasons therefor ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAOQO SCINDIA): (a) 10 (c)
The Union Territory of Lakshadweep
is being assisted to exploit sources
which have abundant potential for
tourism. Funds have been carmarked
for purchase of a cruising boat. water
sports equipment and a fishing boat
during 1991-92.

{Ivanslation/

Holding of Commercial Fair for
Foreign Tourism ia Agra

4672. SHRI BHAGWAN SHAN-
KAR RAWAT : Will the Minister of
Civil Aviation and Tourism be
pleased (o state :

(a) whether there is any proposal
to organisc a pcrmanent commercial
fair in Agra to spced up the efforts for
earning foreign exchange and to pro-
vide facility to forcign tourists:

() il so. the details thercof: and
(c) if not, the reasons therefor ?
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THE MINISTER OF CIVIL AVIA-
TION & TOURISM (SHRI
MADHAVRAQ SCINDIA): (a) No.
sir.

(b) Does not arise.

(c) Agra is alrcady visited by a
large number of forvign tourists. Since
sale of handicrafts and other souvenir
ilems to foreign tourists is a normal
featurc at Agra. the need to hold a per-
mancnt commercial fair has not
been felt.

(English]
Loss suffered by Coal India Limited

467). SHRI BHAGWAN SHAN-
KAR RAWAT :
SHRI RAMESH CHAND
TOMAR:
SHR!I PRABHU DAYAL
KATHERIA -
SHRI
SINGH :

Will the Minisicr of COAL be
plcased to state :

VIRENDRA

(a) whether the Coal India
Limited. has suffcred losses during
1990-91:

(b) if so. thc amount of loss suf-
fecred and the rcasons thercof: and

(c) the remedial action proposed to
e taken by the Union Government in
this regard ?

THE DEPUTY MINISTER IN
THE MINISTRY OF COAI.(SHRIS.
B. NYAMAGOIJDA): (a) Yes. Sir.

(b) Accounts of Coal India L.td. (or
the year 1990-91 arc under process of
finalisation. According to Coal India
T.4d. the main reason for losses in Coal
India Ltd. is thc delay in allowing the
incrcase in the administered price of
coal with the result that the price did
not fully cover the cscalation in the
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cost of various inputs like wages.
power. fuel. explosivc. capital etc. Sur-
plus manpower and low productivity
have also contributed to losses.

(c) Some of the important steps
taken by Coal India Ltd. to contain

their losses and increase their
efficiency are bricfly indicated
helow :

(i) Increasc in the production and

productivity. with  special
emphasis on underground
mines.

(ii) Improvement in the avail-

ability and utilisation of cquip-
ment by providing adequate
workshop support. improved
managcement of spares and
timely rchabilitation of
equipment.

(iii) Improved manpower plan-
ning including redeployment
of surplus workers and restrict-
ing the intake of ncw
employces against vacancies
caused by natural wastage.

(iv) Fconoma in the consumption
of spares and various other
inputs by improving blasting
efficiency. power factor and
improved inventory control.

(v) Improved monitoring of cost
reduction measures.

(vi) BRetter recovery ol dues and
reduction in 101al outstanding
against major consumers like
State Flectricity Roard.

(vii) Adoption of Sysicms  im-
provement and managerial
measures to improve cfficicncy
of opcrations.

(viii) Reorganisation of cxisting
mines to improve producti-
vity.

BHADRA §, 1913 (SAKA)
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Konkan Railway Project

4674. SHRI HARISH NARAYAN
PRABHU ZANTYE:
SHRI SUDHIR SAMANT :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether the acquisition of land
for Konkan Railway Project in all the
four States are in full swing:

(b) if so, the details thereof and the
progress made so far in this regard;

(c) if not, the reasons therefor:

(d) whether there is any proposal
to employ local people in this
project; and

(e) if so, the details thereof and if
not, the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Kon-
kan Railway Line passes through
three States of Maharashtra. Goa and
Karnataka. Acquisition of land is in
full swing in all thc three States.

(b) The total length of alignment
falling in the three States is as
follows :—

Maharashtra — 382 km
Goa — 105 km
Karnataka — 273 km

Land acquisition proceedings have
been initiated and are in various
stages over the entire length.

Meanwhile to expedite the con-
struction work. land has been taken
possession of on Consent Letters in
cach of the States as follows :—

Maharashtra — 117 km
Goa -_ 6 km
Kamataka — 62 km
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(c) Does not arise.

(d) Yes, Sir.

(e) Bulk of the work is executed
through contractors who have been

advised to engage local workers to the
extent possible.

Power supply to J. J. Colonies in
Delhi

4675. SHRI MADAN LAL
KHURANA : Will the Minister of
POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state :

(a) whether attention of the
Government has been drawn to the
news-item captioned “DESU cuts off
power in twelve J. J. colonies™ appear-
ing in the Indian Express dated July
19. 1991;

(b) if so. the facts thereof: and

(c) the steps proposed to be taken
to provide adequate street-lights in
those colonies ?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI):(a)to(c) DelhiElectric Supply
Undertaking (DESU) provides and
maintains street lights on behalf of the
concerned colonising agencies viz. the
Delhi  Development  Authority,
Muncipal Corporation of Delhi.
Public Works Department. Delhi
Administration. etc. on payment of
100% cost of installation and the pres-
cribed maintenance charges. DESU
has disconnected the supplies to the
street light poles in twelve J. J. Clusters
mentioned in the said news item to
prevent theft of power by direct
tapping of electricity from the
overhead lines by the dwellers in these
areas. As a part of its continued and
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intensified drive against theft and
misuse of power, DESU has detected
19,837 cases of theft of power from 1-4-
1991 to 22-8-1991. Besides this. 3840
cases of violations of the Delhi Elec-
tricity Control Order. relating to use of
air-conditioners, neon signs during
prohibited hours, misuse of power
and peak-load violations were also
booked. 314 FIRs were also lodged
during this period.

[Translation]

Electricity on Ratika Nagla Station
4676. DR. LAL BAHADUR
RAWAL: Will the Minister of

RAILWAYS be pleased to state :

(a) whether there is no provision of
electricity at Ratika Nagla station in
Aligarh district; and

(b) if so, the action taken/proposed
to be taken for supply of electricity
there ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and
(b) A station is considered for elec-
trification if power supply is available
within a distance of 1 Km. from the
station and atleast one pair of trains
halt at the station during night. Ratika
Nagla station does not fulfil the
norms laid down for electrification of
a station.

[English

Suspension of Train from Barsigram
Junction to Dullabcherra in Assam

4677. SHRI DWARKA NATH
DAS: Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether a train running from
Baraigram Junction to Dullabcherra
on Karimganj, Branch line has been
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suspended due to heavy flood in
April 1991;

(b) if so, whether there is any pro-
posal to resume the train: and

(c) if so. when and if not. the
reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Yes.
Sir.

(b) Yes, Sir.

(c) Expected to be restored by
30-9-1991.

Tourism Development in Maharashtra

4678. PROF. ASHOK ANAN-
DRAO DESHMUKH :
SHRI GOVINDRAO
NIKAM :

Will the Minister of CIVIL. AVIA-
TION AND TOURISM he pleacd
10 state -

(a) whether proposals for tourism
development from the Government of
Maharashtra are pending with the
Union Government:

(b) if so. the details thereof: and

(c) the present
proposals ?

stage of thcse

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) A
proposal for construction of a Yatri
Niwas at Latur has been received
from the State Government of
Maharashtra.

(b) and (c) The State Government
has been requested to certify
transferability of land to the Central
Government which is a pre-requisite
for release of funds. The Department
has yet to receive such a certificate
from Government of Maharashtra.
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Development of Tourists Sports in
Maharashtra

4679. PROF. ASHOK ANAN-
DRAO DESHMUKH :
SHRI RAMCHANDRA
VEERAPPA :

Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleaed
1o state :

(a) the number of foreign and
domestic tourists visited tourist sports
in Maharashtra during 199091 and
upto June 30. 1991:

(b) the steps being taken to
develop more tourist sports to pro-
mote tourist traffic in that State:
and

(c) the total amount given by the
Union Government to Maharashtra
for the tourism development pro-
grammes in the State during the last
two years ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAQO SCINDIA) - (a) The
relevant statistics are not available
from the State Government.

(b) The development of tourist
spots to promote tourism is primarily

the responsibility of the State
Government.
(¢) The Central Government

sanctioned Rs. 8.3 lakhs and Rs.
142.61 lakhs for tourism development
programmes in Maharashtra during
1989-90 and 1990-91 respectively.

LPG Agencies in Panri Garhwal and
Chamoli

4680. SHRIBHUVAN CHANDRA
KHANDURI: Will the Minister of
PETROLEUM AND NATURAL
GAS be pleased to state :

(a) the towns in Pauri Garhwal
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and Chamoli districts where cooking

gas agencies have been provided
alongwith the places where the
Government plan to provide more
cooking gas agencies during 1991-
92; and

(b) whether the Government con-
template to provide cooking gas agen-
cies at Block levels to meet the
requirements of the cofsumer in
the region ?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND): (a)
and (b) Pauri. Srinagar. Lansdowne,
Kotdwara, Kolagarh and Gopeshwar.
At present no additional LPG dis-
tributorship is planned in these Dis-
tricts during 1991-92.

Restriction on Supply of Petroleum
Products in Psuri Garhwal and
Chamoli Districts

4681. SHRI BHUVAN CHANDRA
KHANDURI : Will the Minister of
PETROLEUM AND NATURAL
GAS be pleased tc state : :

(a) whether the Government have
imposed restrictions on the sale of pet-
roleum products in Pauri Garhwal
and Chamoli districts of Utar
Pradesh;

(b) if so. the reasons thercfor:
and

(c) the steps taken or proposed to
remove the hardships faced by the
people of these districts?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND NATURAL GAS AND
MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) No. Sir.

(b) and (c) Does not arise.
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Cases of Terminal benefits of
Rallway Employees

4682. SHRI RAINATH SONKAR
SHASTRI: Will the Minister of
RAILWAYS be pleased to state :

(a) the number of cases of terminal
benefits due for settiement in the
Railways, zone-wise:

(b) since  when are
pending;

(c) the reasons for their pendency
for such a long time: and

(d) the steps taken to finalise those
cases expeditiously ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) to
(d) The information is being collec-
ted and will be laid on the Table of
the Sabha.

[Translation]
Air service for Akola

4683. SHRI PANDURANG PUN-
DLIK FUNDKAR : Will the Minister
of CIVIL AVIATION & TOURISM be
pleased to state :

these

(a) whether air-service for Akola in
Maharashtra has heen suspended:

(b) if so. the reasons therefor:

(c) whether provisions have becn
made in the Eighth Five Year Plan for
restoration of this service on regular
basis by lengthening the air-strip at
Akola:

(d) if so. the details thereof: and

(e) if not. the rcasons therefor ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) Yes.
Sir.

(b) The services have been suspen-
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ded for operational and commercial
reasons.

(c) No, Sir.

(d) Does not arise.

(¢) The air-strip at Akola is suit-
able for Dornier aircraft. The suspcn-
sion of the services is not due to the
inadequacy of length of the air-
strip.

Demand for Daily Running of
Vidharbha Express

4684. SHRI PANDURANG PUN-
DLIK FUNDKAR :
SHRI MUKUL WASNIK :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether there is a long stand-
ing demand to convert Vidharbha
Express (Nagpur-Bombay-Nagpur)
into a daily train:

() if so, the
thereon; and

(c) if not. the reasons therefor?
THE MINISTER OF STATE IN

THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Yes.

Sir.
(b) and (c) This was examined but

not found feasible due to operational
and rcsource constraints.

IEnglish]

action taken

Committee on Oil and Petroleum
Products prices

4685. SHRI C. P. MUDALA-
GIRIYAPPA : Will the Minister of
PETROLEUM AND NATURAL
GAS be pleased to state :

(a) when the price of the crude oil
and other petroleum products
reviewed last:
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(b) whether a review committee
has been set up to look into this mat-
ter; and

(c) if so. the details thereof ?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND):
(8) The price of indigenous crude oil
was revised recently consequent on
the increase in royalty rates. The
prices of petroleum products were
revised with effect from 25-7-1991.

(b) and (c) The Oil Price Review
Committee set up in September. 1989
has recently submitted its Report to
the Government.

Conversion of Mysore-Chamaraj Nagar
Line
4686. SHRI C. P. MUDALA-

GIRIYAPPA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government pro-
pose to convert the metre gauge line
into broad gauge between Mysore and
Chamaraj Nagar:

(b) whether any allocation has
been made during current financial
year. and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) No.
Sir.

(b) and (c¢) Do not arise.

Coaversion of Birur-Talguppa Line

4687. SHR1I C. P. MUDALA-
GIRIYAPPA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether therc is a demand for
the conversion of metre gauge railway
line between Birur and Talguppa
via Shimoga:
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(b) whether any survey has been
conducted by his Ministry in this
regard; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and
(b) Yes. Sir.

(c) A survey for conversion of
Birur-Talguppa was carried out in
1984 alongwith conversion of Banga-
lore-Miraj and other connected MG
branch lines in the area. The project
was found to be unremunerative. On
persistant demand. the survey was
updated in 1989 and even then it was
found to be unremuncrative and
could not be considered.

[Translation]

Production of Slack Wax

4688. SHRI SURYA NARAYAN
SINGH : Will the Minister of PET-
ROLEUM AND NATURAL GAS be
pleased to state :

(a) whether any scheme to in-
crease the production of slack wax in
the Barauni refinery is pending with
the Government;

(b) if so, the details thereof:

(c) whether quota for the slack wax
10 entrepreneurs-of wax factories in
Barauni refinery has been fixed in
accordance with their installed capa-
city and whether these wax factories
are now economically profitable:
and

(d) if not. the action proposed to be

taken by the Government in this
moard ?

AUGUST 27. 1991

Unstarred Questions 220

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND : (a)
No. Sir.

(b) Does not arise.

(c¢) and (d) Slack wax is being
allocated, keeping in view the availa-
bility of the product

Leasing of Railway Land in Mau-
Azamgarh

4689. SHRI RAM BADAN : Will
the Minister of RAILWAYS be
pleased to state :

(a) whether the Railway Land in
the Mau-Azamgarh district has been
allotted on the basis of Tehbazari:

(b) if so. the details thereof:

(c) the criteria adopted for this
purpose:

(d) whether this procedure is heing
reviewed from time to time: and

(e) if so. the details thercof”

THE MINISTER OF STATF IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Yes.
Sir.

(b) Plots of Railway land measur-
ing 2080 sq. m. at Amila Station Yard
and 1250 sq. m. at Indara Railway Sta-
tion are licensed for tehbazari.

(c) As per prescnt policy there is
ban on giving fresh land on tehbazari
basis. Allotment of already licensed
land is done on yearly basis.

(d) No. Sir.
(e) Does not arise.

Medical facilities to Railway Em-
ployees

4690. SHRI RAM BADAN : Will
the Minister of RAILWAYS be
pleased to state :
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(a) whether complaints have been
received against the railway hospitals
and medical centres in Uttar Pradesh
about the medical facilities provided
to the railway employees:

(b) if so, the details thereof and the
reasons therefor;

(c) whether complaints have also
been received from Akbarpur,
Shahgang and Jaunpur stations
regarding medical facilities and if so,
the details thereof: and .

(d) the steps being taken- by the
Government to dispose of these com-
plaints early?

THE MINISTER OF STATE IN

. THE MINISTRY. OF RAILWAYS

(SHRI MALLIKARJUN): (a) and

(b) some complaints about shortage
of doctors have been received.

(c) No, Sir. .
(d) A fresh panel of 600 doctors

has been received from UPSC. They
will be offered appointment after
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completion of necessary formalities.
The shortage of doctors will thus
be solved.

Railway_Hospitals in Uttar Pradesh

'4691. SHRI RAM BADAN : Will
the Minister of RAILWAYS be
pleased to state :

(a) the details of railway hospitals
in Uttar Pradesh and the number of
hospitals proposed to be constructed
during 1990-91;

(b) the present capacity of beds in
the existing railway hospitals in the
State and the number of doctors
therein; and

{c) the details of available medical
‘appliance and other sophisticated
equipments which are being pur-

‘chased in each hospital ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) to
{c) Statement is au_achcd.

. STATEMENT
Railway Bed No. of _ Medical Equipments Medical Equip-
Hospital stre  doctors available ment to be
ngth procured
1 —2— 3 4 S
1. Jhansi 180 21 (1) Modern X-ray Equipment Nil
2y ECG
(3) Laboratory facilities with
(4) semi .auto analyser
(5) Treadmill Telemetry
(6) Gastro Quodenoscope
) Physiotherapy Unit
2. Gorakhpur 330 35 (1) X-ray machine Nil

. (@ ECG

(3) Dental X-ray
(4) Ultrasound
(5) Therapeutic Equipments

15259 LSS/ND/T
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1 2

3. Izatnagar

130

4. Lucknow 52

5. Gonda 70

6. Varanasi ) 156

7. DLW 80

8. Cancer Re- 50
_ aserch Inst-
tute, Varanasi

9. Allahabad 150

10. Moradabad 115

[P

AUGUST 27, 1991 Unstarred Questions
3 4 s
18 (1) X-ray machine Nil
(2) ECG
(3) Dental X-ray -
(4) Fluro Photographic Camera
(5) Therapeutic Equipments
13 (1) X-ray machine Nil
(Q)ECG
(3) Fluro Photographic Camera
(4) Trerapeutic Equipments
13 () ECG Nil
(2) X-ray machine
(3) Therapeutic Equipments
25 (1) X-ray machine Nil
Q) ECG
(3) Ultrasound
(4) Fluro Photographic Camera
(5) Therapeutic- Equipments
13 (1) X-ray machine Nil
(A ECG
(3) Ultrasound
(4) Fluro Photographic Camera
(5) Therapeutic Equipments
18 (1) X-ray machine CT Scan
23 (1) X-ray stitic & Mobile Nil
(2) Dental X-ray linit
(3) Fluro Photography X-ray
(4) Unit
(5 ECG
Therapeutic Equipments
19 (1) X-ray static & Mobile. 1. Odelca
(2 Dental X-ray Camera
(3) Flurophoto X-ray Unit 2. Computeris-
(4)ECG ed defabrilator
(5) Therapeutic Equipments 3. 50 MA X-ray
’ . mobile ma-
chine
4. Image In-
tensifier
S. Respirator
6. Boyles ap-

paratus MK-!
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3

4

11." Lucknow
(Charbagh)

12. Kanpur 50

13 Tundla 75

14 Sharanpur 15

15. Mughalsarai 159

16. Jharipani 58

11

17

]

275 29 (1)

)
3)
@
)

m

(2)
3)
-(h
)
(&)
@
48]
2)
)
(¢})
(@3]
3
4
(€)
¢))
L@

X-ray static & Mobile
Dental X-ray
Flurophoto X-ray unit
ECG

Therapeutic Equipment
X-ray static & Mobile
ECG .
Therapeutic Equipment
X-ray static & Mobile
ECG

Flurophoto X-ray unit
Therapeutic Equipment
X-ray static

ECG .

Therapeutic Equipment
X-ray Machine
ECG-Tread Mill
Dental Unit
Glucometer
Laboratory Equipment
ECG

Therapeutic Equipment

Nil

Nil

Nil .

Nil

Nil

Nil

No proposal for a new hospital in Uttar Pradesh was included in 1990-91 Works

Programmes

Rall Accideat near Shikara Station

4692. SHRI MOUHAN LAL
JHIKRAM : Will the Minister of
RAILWAYS be pleased to state -

(2) the number of persons injured
and killed in the accident occurred
near Shikara station of South Eastern
meter-gauge line in 1988;

(b) the reasons of the accident and
the amount of compensation paid to
the victims and when it was given:

(c) .whether some victims have not
been given any compensation so far
and if so, their number and the
reasons for not making payment o

them so far; and

(d) if so. when they are likely to be
given compensations ? .

THE MINISTER OF STATE IN
*THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Pre-
sumably, the reference is to the derail-
ment of 3 MainpurHowbagh-
Jabalpur passenger train between
Shikara and Sukrimangela stations
on the Nainpur-Jabalpur narrow
gauge section of South Eastern
Railway on 26.2.89. In this accident. 25
persons lost their lives and 102 sus-
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(®) The Commissioner of Railway
Safety, Western Circle, who conducted
the inquiry has attributed the accident
10—

(i) instability caused by the eccen-
tric loading of passengers on
the roof and on the right side
footboards of narrow gauge.
coaches: and

(ii) excessive speed on cprvc.

Payment of Rs. 7.60.000/- as com-
pensation was made on 15491 in 6
death and 4 injury cases and payment
of Rs. 7 lakhs is being arranged in 7
death cases during this month.

(c) Yes, Sir. 83 applications for
compensation are pending adjudica-
tion by the Railway Claims Tribunal/
Bhopal

(d) As soon as the decress are
received from Railway Claims
Tribunal, Bhopal.

[English)
Sapply of LPG to Tamil Nadu

- 4693. SHRI K. THULASIAH
VANDAYAR : Will the Minister of
PETROLEUM AND NATURAL
GAS be pleased to state :

(a) the quantity of LPG being sup-
plied to consumers in Tami Nadu
both for domestic and commercial
purposecs;

(b) whether the Government pro-
pose to increase the allocating of LPG
to Tamil Nadu-

(c) il so,.the details thereof and
(d) if not, the reasons thercfor?

AUGUST 27, 1991
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THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND NATURAL GAS AND MINIS-
TER OF STATE IN THE MINISTRY
OF DEFENCE (SHRI S. KRISHAN
KUMAR): (a) The packed domestic
and non-domestic (commercial and
mdusmal) LPG supplied to the con-
sumers in Tamil Nadu during 1990-91
was around 191.5 FMT Besides.
about 124 TMT LPG was supplied to

- bulk consumers in Tamil Nadu during

1990-91.

(b)to(d) The LPG demand of any
particular State in the country is
estimated on the basis of demand of

‘existing customers in that State and

the new consumers likely to be
enrolled in a particular year which
depends on the estimated availability

" of LPG during the year

[Translation]
Capacity Utilisstion of Airlines

4694. PROF. RASA SINGH
RAWAT : Will the Minister of CIVIL
AVIATION AND TOURISM be
pleased to state :

(a) the total capacity of the Indian
Airlines and the Vayudoot used for
domestic service during the last two
years; )

(b) the capacity utilised for main
routes and service starting from Met-
ropolitan cities, route and service-
wise;

(c) whether the fare structure of the
Indian Airlines and the Vayudoot ser
vices for all places is uniform:

(d) the extent to which the fare of

" these services 1s likely to be incteased

a5 a result of propased hike in the
pricts of ayiation fun): and _petro-
leum products;
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(¢) whether the fare for these ser-
vices is fixed on the basis of distance
or service route; and ’

(D) the details of various additional
charges imposed on the fare at
present ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA) - (a) The

total capacity provnided by Indian Air-
lines and Vayudoot during 1989-90
and 1990-91 are as follows —

(Available Seat Kilometres)

—— __1989-90 1990-91
Indian Air- 10658 8589
lines million million
Vayudoot 3559 lakh 3085
lakh

(b) The capacity utilised by Indian
Airlines and Vayudoot for main routes
and services starting from metro-
politan cities is given in the attached
Statement I and Il respectively

BHADRA $, 1913 (SAK®) .
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(c) The fares of Indian Aidines
and Vayudoot are generally the same
on the commonly operated sectors.

(d) Indian Airlines have worked
out various options for megting the
impact of the increase in the price of
Aviation Jurbine Fuel and exchange
rate adjustments one of which is the
revision of fares. No decision has so
far been taken in this matter.

{e) Fare structure of Indian Air-
lines is based on the routes of services.
In the case of Vayudoot. fares on
sectors/routes are fixed with reference
to the distance involved and the taper .
applicable therefor

(f) In addition to the fare accruing
to the airlines, the following charges
are ptesently levied on domestic
travel :—

(1) Passenger Service Fee of Rs.
10/- per passenger

(2) Inland Air Travel Tax at 15% of
the total fare

STATEMENT-I

Capacity utilisation on main routes »nd semces starting from metropolitan cities
during 1989-90 and 1990-91 by Indian Airlines.

(Seat Factor %)
S. Flight No. Route 1989-90 1990-91
No.
1 2 3 4 [
1. IC-103/104 Bombay-Ahmedabad 91.59 8638
2 105/106 Bombay-Bangalore : 88.0 884
3 107/108 Bombay-Bangalore 80.7 89.1
4. 113/114 Bombay-Ahmedabad 916 89.6
S. 117/1)8 Bombay-Hyderabad . 769 5
6. 119/120 Bombay-Hyderabad 58.0 899
7. 149/150 Bombay-Madras 874 91.1
8. 151/152 Bombay-Bangalore 834 812
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9. IC-159/160 Bombay-Bangalore 90.7 850
10- 161/162 Bomibay-Cochin 904 - 90.1
11. 163/164 Bombay-Goa " 882 90.0
12 167/168 Delhi-Bombay-Trivandrum 794 83.1
13. 169/170 Bombay-Goa 820 743
14. .171/172 Bombay-Madras 833 86.7
1S. 173/174. Bombay-Madras 819 9.0
16. 175/176 - Bombay-Calcutta 81.1 710
17. 177/178 Bombay-Delhi 79.0 725
18. 179/180 Bombay-Mangalore 85.0° 785
19. 181/182 Bombay-Delhi 814 85.6
2. 183/184 Bombay-Delhi 76.1 81.2
2. 185/186 Bombay-Delhi . 826 804
2 187/188 ‘Bombay-Delhi 76.7 n2 .
3 189/190 Bombay-Vadodara 76.8. 843
) 191/192 Bombay-Cochin 88.7 -80.1
25. 1977198 Bombay-Calicut 821 810
26. 229/230 Calcutta-Guwahati 85.6 849
2. 263/264 Calcutta-Delhi 827 840
28. 265/266 Calcutta-Madras 89.0 9090
2. 271/272 Calcutta-Bangalore 820 85.7
30. 273/274 Calcutta-Bombay 8s.1 82.3
3L 401/402 Delhi-Calcutta 84.2 85.7
kv 403/404 Delhi-Bangalore 83.0 90.0
1. 405/406 Delhi-Bombay 89.0 9238
M 425/426 Delhi-Srinagar 827 n2
35. 421/428 Delhi-Srinagar 738 ne
36. 435/436 Delhi-Lucknow 76.0 68.8
3. 439/440 Delhi-Hyderabad-Madras 770 84.7
38 461/462 Delhi-Ahmedabad 84.6 789
9. 505/506 - Madras-Bangalore 56.7 76.5
40. 509/510 Madras-Bangalore 83.0 850
4]. 511/512 Madras-Bangalore 863 N3
2 $13/514 Madras-Bangalore 80.6 49
4. 515/516 Bangalore-Hyderabad 750 2
“. 539/540 Madras-Dethi 81.1 792
4S. 567/568 Hyderabad-Delhi 514 61.5
46. 593/594 Madras-Bombay 588 ns
4. 595/596 Coimbatore-Bombay 832 .822
a8 601/602 Bombay-Bangalore . . - 924
®H. 603/604 Bombay-Ahmedsbad 58T 893
50. 605/606 Bombey-Bangalore . 314



233 Unsarved Quastions BHADRA $,1913 (S4X0) Unsarvad Qugstions 234
1 2 . 3 4 s
Sl 1C-607/608 Bombay-Bangalore - 8656
52 613/614 Bombay-Ahmedabad 9.2 - 785
53 617/618 Bombay-Hyderabad . 90.2 788
M. 619/620 Bombay-Hyderabad 78.6 76.1
55. 629/630 Bombay-Nagpur 718 609
56. 663/664 Bombay-Goa 81.2 74.5
51. .669/670 Bombay-Goa 96.4 81.7
58. 671/672 Bombay-Madras . - 834
9. 72777128 Calcutta-Guwahati - T4
60. 729/730 Calcutta-Guwahati — 727
61. 765/766 Calcutta-Madras - " 830 76.7
62. 771/772  Calcutta-Bangalore 67.8 55.0
63. 805/806 Delhi-Bombay } 78.2 89.0
64. 807/808 Delhi-Bombay 174 . 920
6S. 839/840 Delhi-Hyderabad : - 739
66. 861/862 Delhi-Ahmedabad . 60.8 96.0
67. 889/890 Delhi-Guwahati - 687 430
68. 915/916 Bangalore-Hyderabad 86.4 748
69. 917/918 Madras-Hyderabad 739 698’
70. 919/920 Hyderabad-Bombay - 846
7. 927/928 Hyderabad-Bombay - T 696
72 939/940 Madras-Hyderabad 924 609
73. 597/598 Cochin-Bombay - 70.5

- STATEMENT-II

Capacity utilisation on msin routes and services starting from metropolitan cities
during 1989-90 by Vaywdoot.

S. Route ) Seat
Nlo. > . R Factor (%)
3 R
“1. Delhi-Ludhiana - . 608
2 Delhi-Dehradun 624
3. Delhi-Chandigarh-Kulu 609
4. Delhi-Pantnagar 562
5. Dethi-Kanpur-Lucknow 689
6. Dethi-Jaipur-Kota 545
7. .Delhi-Chandigarh ° ‘7S
‘8. Delhi-Allahabad-Jabalpur 378
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Delhi-Azrl-IEhajuraho-Vatanasi

Delhi-Shimla ’

*Shimla-Kuh .

Delhi-Jammu-Rajouri

Bhopal-Guna-Delhi
*Bhopal-Bilaspur-Raipur-Jagdalpur
*Bhopal-Jabalpur-Nagpur-Bilaspur-Raipur
*Bhopal-Indore-Jaipur
Calcutta-Agartala-Kamalpur-Kailashahar
Calcutta-Cooch Behar

Calcutta-Imphal-Dimapur
Calcutta-Shillong-Guwahati-Silchar
Calcutta-Jamshedpur-Calcu na-lamshedpur-Patna
Calcutta-Guwahati-Jorhat-Lilabari-Dibrugarh-Tezu
Calcutta-Guwahati-Lilabari-Zero
Calcutta-Aizwal-Silchar

" Calcutta-Malda.

Calcutta-Dhanbad-Patna-Gaya
Calcutta-Guwahati-Dibrugarh-Passighat-Along
Calcutta-Rourkela-Ranchi

Bombay-l(andla-Bombay-Kandla-Rajkot/Bombay-Knn-
dla Porbander

Bombay-Porbander-Rajkot-Bombay-Porbander
Bombay-Keshod ’
Bombay-Pune-Indore/Bombay-Indore
Bombay-Pune-Goa/Bombay-Pune
Bombay-Aurangabad-Nanded
Bombay-Kolhapur-Belgaum

Bombay-Nasik

Bombay-Ratnagiri
Bombay-Daman-Surat-Bhavnagar
Bombay-Indore-Nagpur-Akola
Bombay-Sholapur-Osmanabad
Madras-Cochin-Agatti/Madras-Calicut-Cochin-Agatti-
Madras-Coimbatore/Madras-Bangalore-Coimbatdre
Madras-Trichy/Madras-Thanjavur-Trichy

756
819
798
628
287
60.6.
415
43.1
75.7
60.8
589

"59.8

489
580
47.1
604
113
249
369°
258
76.6

67.5
632
552
664
64.3
73

. 668

60.6
472
296
414
415
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1 2 3

4. Madras-Hyderabad 643
45. Madras-Bangalore-Calcutta-Trivandrum 259
46. Madras-Thanjavur-Madurai-Cochin/Madras-Neyvelli- 332

Pondichery

47. Madras-Tirupati-Vijayawada-Rajamu ndry-Vizag 476
48. Hyderabad-Ramagundam 18.5
49. Hyderabad-Bellary-Bangalore 400
50. Hyderabad-Pune-Goa/Hyderabad-Goa 427
51 Hyderabad-Vijayawada-Rajahmundry-Vizag 61.8
52. Hyderabad-Vizag-Jeyporc-Bhubaneshwar 5.1
53. Hyderabad-Cuddapah 19.8
54. Hyderabad-Tirupati 58.1
55. Hyderabad-Tirupati-Madras 68.6
56. Hyderabad-Madras 61.0
57. Hyderabad-Bangalore 355

*Not from mectropclitan city
STATEMEMT-III

Capacity utilisation on main routes and services starting from metropolitan cities
during 1990-91 by Vayudoot.

Si Route Seat
No. Factor(%)
12 3
1. Calcutta-Aizwal-Silchar 743
2. Calcutta-Ranchi-Rourkela 203
3. Calcutta-Cooch Behar 55.3
4. Calcutta-Jamshedpur-Patna 375
5. Calcutta-Imphal-Dimapur 524
6. Calcutta-Guwahati-Jorhat-Lilabari-Dibrugarh-Tezu 525
7. Calcutta-Jamshedpur 534
8. Calcutta-Agartala 91.7
9. Calcutta-Guwahati-Jorhat-Lilabari-Dimapur-Dibrugarh- 303
Tezu

10. *Guwahati-Silchar 500

11. Calcutta-Aizwal-Silchar-Guwahati 59.6

12. Calcutta-Guwahati-Dimapur-Jorhat-Lilabari-Dibrugarh 417

16~259 LSS/ND/9I
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l 2 3
13. Calcutta-Jamshedpur-Ranchi-Patna 43.5
14. Calcutta-Shillong-Guwahati-Silchar 52.1
15. Calcutta-Agartala-Kamalpur-Kailashahar 79.2
16. Calcutta-Agartala-Silchar 819
17. Calcutta-Imphal-Agartala 56.5
18. Calcutia-Agartala-Shillong-Guwahati 75.5
19. Calcutta-Agartala-Kamalpur-Silchar 848
20. Madras-Bangalore-Coimbatore 520
21. Madras-Hyderabad 79.5
22. Madras-Coimbatore-Cochin-Agatti 470
23. Madras-Coimbatore 59.0
24. Madras-Bangalore-Belgaum 39
25. Madras-Bangalore 499
26 Madras-Bangalore-Trivendrum 476
27. Madras-Trichy 354
28. Madras-Nevelli 26.1
29. Madras¢Pondichery-Bangalore 4717
30. Madras-Calicut-Trivandrum 49.2
31 Madras-Navelli-Pondichery 310
32. Madras-Bangalore-C alicut-Trivandrum 61.7
33. Madras-Cochin-Agatti 55.2
34. Madras-Bangalore-Calicut-Cochin-Trivandrum 669
35. *Cochin-Agatti 55.2
36. Madras-Bangalore-Cochin-Agatti 46.8
37. Madras-Tirupati-Bangalore-Trivandrum 516
38. Madras-Tirupati-Bangalore-Belgaum 511
39 Madras-Tirupati-Bangalore-Cochin-Agatti 336
40. Delhi-Jaipur-Kota 46.5
41. Delhi-Chandigarh-Shimla 67.7
42. *Shimla-Kulu 714
43. Delhi-Pantnagar 55.7
44. Delhi-Chandigarh-Ludhiana-Jammu-Rajouri 64.0
45. Delhi-Dehradun 583
46. Delhi-Bhatinda-Ludhiana 62.6
47. Delhi-Lucknow-Varanasi 45.7
48. Delhi-Chanrdigarh-Kulu 774
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1 2 3

49. Delhi-Chandigarh-Gaggal 684
50. Delhi-Ludhiana 63.8
51. Delhi-Chandigarh 60.5
52. Delhi-Lucknow-Kanpur 739
$3. Delhi-Allahabad-Jabalpur 49.8
54. Delhi-Allahabad-Varanasi-Jabalpur 50.6
§S5. Delhi-Agra-Khajuraho-Varanasi 704
56. Delhi-Udaipur-Surat-Bombay 649
57. Delhi-Jodhpur-Udaipur-Surat-Bombay 559
58. Delhi-Jaipur-Jodhpur 17.0
59. Delhi-Ludhiana-Chandigarh 63.3
60. Hyderabad-Aurangabad-Bombay 378
61. Hyderabad-Aurangahad-Pune 471
62. Hyderabad-Madras 716
63. Hyderabad-Tirupati 59.1
64. Hyderabad-Vijayawada-Tirupati-Madras 69.1
65. Hyderabad-Bangalore 519
66. Hyderabad-Ballary-Bangalore 759
67. Hyderabad-Rajamundry-Vijayawada 528
68. Hyderabad-Tirupati-Madras 79.1
69. Hyderabad-Vijayawada-Rajhmundry-Vizag 524
70. Hyderabad-Vijayawada-Tirupati 585
71. Hyderabad-Pune-Bombay 470
72. Hyderabad-Pune 56.0
73. Hyderabad-Vijayawada-Rajamundry 55.2
74. Hyderabad-Pune-Goa 621
75. Hyderabad-Goa 526
76. Bhopal-Guna-Delhi 375
77. *Bhopal-Jabalpur-Raipur-Jagdaipur 574
78. *Bhopal-Indore-Jaipur 422
79. *Bhopal-Rewa-Satna-Khajuraho 232
80. *Bhopal-Jabalpur-Bilaspur-Raipur-Nagpur 63.8
81. Bombay-Kolhapur-Belgaum 721
82. Bombay-Porbander-Keshod 87.6
83. Bombay-Kandla-Rajkot 829
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1 2 3
84. Bombay-Pune-Goa 694
85 Bombay-Pune 726
86. Bombay-Porbander 522
87. Bombay-Keshod 62.7
88. Bombay-Kandla 71.6
89. Bombay-Belgaum 604
90. Bombay-Pune-Indore 620
91. Bombay-Bhavnagar 619
92. Bombay-Baroda 51.5
93. Bombay-Surat-Bhavnagar 504
94. Bombhay-Daman-Surat-Bhavnagar 63.0
95. Bombay-Aurangabad-Nanded 580
96. Bombay-Indore-Nagpur 61.5
97. Bombay-Aurangabad-Akola 474
98. Bombay-Aurangabad 478
99. Bombay-Nasik 303
100. *Guwahati-Silchar-Aizwal 73.0
101. *Guwahati-Silchar 74.5
102. *Guwahati-Jorhat-Lilaban 224
103. *Guwahati-Jorhat-Lilabari-Dibrugarn 235
104. *Guwahati-Lilaban 10.6
105. *Guwahati-Lilabari-Daparizo 10.7
106. *Guwahati-Dimapur-Jorhat-Lilabari-Dibrugarh-Tezu 273

*Not from metropolitan city

Extension of Jaipur-Toda Rai Singh
Line Upto Kota

4695. SHRI RAM NARAIN
BERWA - Will the Minister of
RAILWAYS be pleased 1o state

(a) whether Kekdi-Ajmer route
has been surveyed for linking Jaipur-
Toda Rai Singh mctre gauge railway
line with Kota: and

(b) if so, when it 1s proposed to link
this railway line 1o develop indus-

THE MINISTER OF STATE IN
THE MINISTRY OF RAIL-
WAYS (SHRI MALLIKARJUN): (a)
No. Sir.

(b) Does not arise

Anta Power Project of Rajasthan

4696. SHRI RAM NARAIN
BERWA: Will the Minister
of POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
nleased to statc :
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(a) whether the Anta gas based
power project is pending with the
Union Government for approval:
and

(b) if so. the time by which it is
likely to be accorded approval”

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAIL ENERGY
SOURCES (SHRI KAIP NATH
RAI): (a) and (b) A proposal for
expansion of the Anta Gas Based
power project with 430 MW capacity
has been submitted by National Ther-
mal Power Corporation. The proposal
was techno-economically appraiscd
by the Central Electiicity Authority in
October, 1988 and was found to be in
order subject to confiimation with
regard to fuel linkage. clearance from
environmental angle. confirmation of
water availability etc The project was
considered by CEA for variable load
operation. A decision has since tecen
taken that gas powcr stations should
operate on base load Therefore. the
projcct requires ty-ing up gas linkage
for operation under base load before
an investment decision for the project
is taken.

Approval to Kol Power Projcct

4697. SHRI RAM NARAIN
BERWA - Will the Minister
of POWER AND NON-
CONVENTIONAL ENERGY

SOURCES be pleased to state :
(a) whether the Kol Power Project

is a joint venture of the Governiments
of Rajasthan and  Himachal
Pradesh:

(h) if so. whether this progect is at
present pending with Nathpa Thakri
Powcer Corporation and

(c) if so. the time by which

BIHADRA 5. 1913 (SAKA)
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approval is likely to be accorded to
this project ?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) to (c) The Kol Dam Hydro-
electric project will be executed by
Nathpa Jhakri Power Corporation.
which is a joint venture of Govern-
ment of India and Government of
Himachal Pradesh. The cost of the
project will be shared in the ratio
75:25 between the two Governments.
The project has been clearcd by the
public Investments Board. Work on
the project will commence after
approval by the Cabinet

Complaints against LPG Agencies

4698. SHRI GOVINDA CHAN-
DRA MUNDA * Will the Minister of
PETROLEUM AND NATURAL
GGAS be pleased to state -

(a) whether certain cases
of irregularities hiave come to the
notice of vigilancc department of
Indian Oil Corporation Limited
against LPG distributors during the
last  three  yecars: particularly
in Delhi:

(b) ifso.the year-wise details of the
complaints particularly in Delhi:

(c) the action taken or proposed to
be taken on these compalints: and

(d) the time by which the pending
complaints are proposed to be dis-
posed of ?

THE MINISTER OF STATE IN
THE MINISTRY OF PFTROLEUM
& NATURAL GAS AND MINISTER
OF STATE IN THE MINISTRY OF
DEFFENCE (SHRI S. KRISHNA
KUMAR): (a) to (d) Since 1988. sixty-
four complaints have been received
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by the Vigilance Department of
Indian Qil Corporation. All the com-
plaints have been investigated and
appropriate action has been taken in
accordance with the Marketing Dis-
cipline Guidelines wherever the com-
plaints have been cstablished. The
pending cascs shall be decided as
soon as possible.

[English]
Bridge at Jajpur-Keonjhar
Road Junction
4699. SHRI ANADI CHARAN

DAS: Will the Minister of
RAILWAYS be pleased to state

{a) the funds allocated and spent
upto June 30. 1991 fo:1 the construction
of railway over-bridge at Jajpur-
Keonjhar Road Junction of South
Eastern Railway:

(b) the reasons for the slow pro-
gress of the work: and

(c) the extent of the work com-
pleted so far the target date of its
completion ?

THE MINISTER OF STATF IN
THE MINISTRY OF RAIILWAY
(SHRI MALLIKARIUN) - (a) An
outly of Rs. 1893 lakh has becn
allocated for the work in the ycar
1991-92. The expenditurc incurred up
to 30-6-91 is Rs. 20.20 lakh

(b) Initially theie has been a sct
back due to failure of the contractor in
progressing the work of bridge proper
across the railway track

(c) The present pragress on the
railway portion of bridge proper is 5%:
that on the bridge appro-
aches executed by the State Govern-
ment is 12%. Though the railway is
likely to complete the bridge proper
by March. 93 completion of the entire

AUGUST 27, 1991

Unstarred Questions 248

work will depend on the completjon
of the bridge approaches by the
State Government.

Econ?mic Return from Railway Lines

4700. SHRI BHAGEY
GOBARDHAN : Will the Minister of
RAILWAYS be pleased to state :

(a) the details of cconomic return
as percentage of the investment for
new railway lines:

(b) the list of new lines opened
during the Seventh plan which are not
giving positive economic returns:
and

(c) the reasons thcrefor”

THE MINISTER OF STATF IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARIUN) - (a) Ncw
Railway Lines yielding an annual
financial return of 12% or more by
adopting Discounted Cash Flow
Technique are treated as viable.

(b) of the new lincs opened during
the Seventh plan for which annual
financial review has been carried out.
Santragachi-Bargachia and Tupkadi-
Talgaria have shown ncgative finan-
cial return.

(¢) Mainly duc 10
working expenses.

higher

Demand of Petrolcum and Petroleum
Products

4701. SHRI BHAGFY GOBAR-
DHAN : Will the Minister of PFT-
ROLEUM & NATURAI GAS bhe
pleased to state -

(a) the percentage demand for pet-
roleum and petroleum products mect
by indigenous production during the
preceding three years. year-wise:
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(b) the productions for the same
till 2000 AD: and

(c) the steps takcn or proposed to
be taken for the conservation of pet-
roleum and pctroleum products in
view of the ever incrcasing import bill
to meet the dcmands of the
country ?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
& NATURAL GAS AND MINISTER
OF STATE IN THE MINISTRY OF

DEFENCE (SHRI S. KRISHAN
KUMAR): (a)

1988-89 1989-90 19991
Crude oil 657 656 633
Petroleum 93¢ 9206 91 6
Products

(d) Firm figures are yet to be
arrived at.

(c) Various steps including de-
mand management and conservation
measures such as fuel efficient stoves.
automobile engines znd encrgy audit
have .been taken. U!se of substitute
fuels and interfucl substitution are
under consideration

Price of Power Inputs

4702. SHRI RAMASHRAY PRA-
SAD SINGH : Will the Minister of
POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state :

(a) whether the power generation
has declined due to continuous rise in
the prices of powe:r inputs:

(b) if so. whether the Government
have formulated any schemes to con-
trol the prices of power inputs: and

(c) if so. the details thereof ?
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THE MINISTER OF STATE OF
[HE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) to (c) During the period

April. 1991—July 1991 the ecnergy
generation in the Country was 6.8%
more as compared to the same period
last year. The total energy generated
during April—July. 1990 was 85329
million units: during April—July.
1991 the generation has been 91092
million units.

Imports of Crude Oil and Petrolenm
Products from Arabian Countries

4703. SHRIMATI BASAVARAIJES-
WARI : Will the Minister of PET-
ROLEUM AND NATURAI. GAS bc
pleased to state -

(a) whether most of the Arabian
countries have now agreed to supply
crude oil and petrolecum products to
India:

(b) if so. the quantity of crude oil
diesel and other petroleum products
imported from Kuwait. Saudi Arabia
Iran and Iraq during the last three:
months:

(c) the total demands made to
them: and

(d) how much have been acceded
to and at what rates”

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND): (a)
to (d) Over the years India has been
obtaining its crude oil and petrolcum
products from sarious countrics
including Arabian countrics. Since
spot market purchascs are not always
rclatable to specific countries it is not
possible to give figures of quantitics
obtained from individual countries.
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Production of Coal

4704. SHRIMATI BASAVARA-
JESWARI: Will the Minister of
COAL be pleased to state :

(a) the total production of coal
during 1989-90 and 1990-91:

(b) the total demand from States
during 1991-92: and

(c) to what extent the Union
Government have been able to meet
the demands of the State Govern-
ments ?

THE DEPUTY MINISTER IN
THE MINISTRY OF COAL (SHRIS
B. NYAMAGOUDA) - (a) The coal
production in the country during
1989-90 and 1990-91 was 20089
million tonnes and 211.73 million ton-
nes respectively.

(b) and (c) The demand of coal is
assessed under major sectors and not
statcwise. During Apiil—July 91 ofl-
take of coal was 72 20 million tonnes
against estimated coal demand of
81.77 million tonnes in the country

Takeover of Unutilised Hotels

4705. SHRIMATI BASAVARA-
JESWARI: Will the Minister of
CIVIL AVIATION AND TOURISM
be pleased to state -

(a) whether the Union Govern-
ment are considering to take over all
the hotels which are lying un-
utilised:

(b) if so, the total number of such
hotels proposed to be taken over:

(c) whether a number of trade
unions have opposcd this move:
and

(d) if so, the main points put for-
ward by them ?
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THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a)
There is no proposal in this regard.

(b) to (d) Do not arise.

Electrification of Lines in Karnataka

4706. SHRIMAT] BASAVARA-
JESWARI: Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government of
Karnataka has submitted a number of
proposals for electrification of railway
lines in the State:

() if so. the total length of railway
lines which will be electrified: and

(c) the total amount to be spent
thereon ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHR1I MALLIKARJUN)' (a) No
Sir.

(b) and (c) Electrification of
Jolarpettai-Bangalore  section. of
which Bisanatham-Bangalore portion
{92 Kms) falls in thc Statc of Kar-
nataka is in progress The total project
is estimated to cost Rs. 50 ) crores

Aircraft Requirement

4707. SHRI SHRAVAN KUMAR
PATEL Will the Minister of CIVIL
AVIATION AND TOURISM be
pleased to state -

(a) whether the Government have
reviewed the aircraft rcquirements of
the Indian Airlines. Air India and
the Vayudoot;

(b) if so, the ouicome thereof.

(c) the steps contemplated to auy-
ment and update the flcet wdicating
the nature and number of aircraft to
be procured: and
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(d) the details of plan of the
Government for disposing of the old.
outdated and uneconomical air-
craft?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAOQO SCINDIA) - (a) to (d)
The fleet requirements of Air India
and Indian Airlines are kept under
constant review Both Air India and
Indian Airlines have been directed
recently to preparc a long term
perspective plan for fleet renewal so
that the fleet is kept young and mod-
ern. With due consideration to com-
mercial wviability availability of
financial resources and other relcvant
factors. the fleet of both the national
carriers would be renewed from time
to time Presently there are no plans
for acquisition of aircraft by
Vayudoot.

Privatisation of Qil Sector

4708. SHRI SHRAVAN KUMAR
PATEL - Will the Minister of PE-
TROLEUM AND NATURAL GAS
be pleased to state

(a) whether the Government pro-
pose to privatise the oil sector:

(b) if so. the specific aieas of o1l
industry which are likely to be
privatised: and

(c) the steps taken in this direction
so far?

THE MINISTER OF STATF IN
THE MINISTER OF PETROLEUM
AND NATURAL GAS AND MINIS-
TER OF STATE IN THE MINISTRY
OF DEFENCE (SHRI S KRISHAN
KUMAR): (a) There is no such pro-
posal under consideration at pre-
sent.

17—259 LSS/ND/91
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(b) and (c) Do not arise
ILow Budget Tourism Programme

4709. SHRI RABI RAY Will the
Minister of CIVIL AVIATION AND
TOURISM be pleased to state :

(a) whether the Government pro-
pose to encourage and introduce low
budget tourism piogramme to en-
courage domestic tourists: and

(b) if so. the details thereof?

THE MINISTER OF CIVIL AVIA-

TION AND TOURISM (SHRI
MADHAVRAO SCINDIA) (a) and
(b) The Central Government en-
courages the State Government and
Union Territories by extending finan-
cial assistance for creation of infras-
tructural facilities which could meet
the demand of low budget tourists
particularly the domestic traveller.
The financial assistance is extended
on the basis of specific proposals
received from the concerned State
Governments which are considered
on their merits. nter-se
priorities and availability of funds.

Financial assistance is also given to
the private sector for setting up hotels/
lodgings catering to the low budget
tourist

[Translanon]

Consumption of Petroleum Products

4710. SHRI GIRDHARI LAL
BHARGAA : Will the Minister of
PETROLEUM AND NATURAL
GAS be pleased to state

(a) the item-wise consumption of
the petroleum products in the country
during the last three years:
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(b) whether the price of petrol was
increased recently with a view to
checking the consumption of petrol:
and

{c) if so, the extent of success
achieved in this regard and if no suc-
cess has been achieved. the reasons
therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
& NATURAL GAS AND MINISTER
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OF STATE IN TEH MINISTRY OF
DEFENCE (SHRI S. DRISHAN
KUMAR): (a) Statement is attach-
ed.

(b)and (c) Price of petrol has been
increased from 25th July. 1991. The
increase has not been made speci-
fically or only in order to check the
consumption of petrol. It is too. early
to assess the impact of the increase in
price on consumption of petrol.

STATEMENT

Product-wise consumption of the petroleum products in the country during the last
three years is as given below

(Figs. in Tmt)

PRODUCT 1988-89 1989-90 1990-91
LPG 1962 2268 2417
MS 3052 3491 3540
NAPHTHA 3364 3350 434
ATF 1713 1775 1689
SKO 7731 8239 8385
HSD 18793 20706 21079
LDO 1437 1486 1477
LUBES 847 926 910
FO/LSHS 8456 8820 8845
BITUMEN 1498 1695 1574
OTHERS 1236 1339 1424

Total 50092 54095 54772
[English] the conditions of the World Bank loan

Change in Electricity Act

4711. SHRI K V. THANGKA

BALU : Will the Minister of POWER
AND NON-CONVENTIONAL
ENERGY SOURCES be pleased 0
state :

(a) whether therc is any proposal
1o make amendments in the existing
Electricity Act in order to comply with

for power projects; and
(b) if so, the main features of the
proposed amendments ?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAIL. ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) No. Sir.

(b) Does not arise.
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Procuring of Crude Oil at Revised
Prices

4712. SHRI K. V. THANGKA
BALU : Will the Minister of PET-
ROLEUM AND NATURAI GAS be
pleased to state :

(a) whether the GGovernment pro-
pose to enter into a dialogue with the
oil producing countries for securing
the revision and rebate in the oil
prices: and

M) if so.
regard ?

the details in this

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND) " (a)
No. Sir.

(b) Does not arise

[Translation]

Streamlining of Vayudoot

4713. SHRI RAM TAHAL
CHOUDHARY : Will the Ministerof
CIVIL AVIATION AND TOURISM
be pleased to state :

(a) the measures taken to mini-
mise the overhead expenditure in
Vayudoot to enable conscquent reduc-
tion in the fares charged from the
passengers; and

(b) the steps taken to ensure
punctuality and to streamline the
working of the Vayudoot service ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA) - (a) The
overhead expenditure of Vayudoot
has been sought to be minimised
through measures such as the reduc-
tion in the number of stations
operated bv Vayudoot. restrictions on
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volume and mode of travel and type ol
accommodation on travel of Vayudoot
staff, stoppage of advertisement

expenses. pronibition of capital
expenditure and ban on new recruit-
ment of staff. However. there is no
scope for reduction in the fares
charged by Vayudoot because even the
existing fares are inadequate to mect
the cost of the short-haul nature of the
operations of Vayudoot.

(b) It is the continuous effort of
Vayudoot to monitor the punctuality
and reliability of its operations and to
take necessary corrective steps to
ensure them.

[English/

Standing Committees Recruitment
Boards in Indian Airlines

4714. SHRI SYED SHAIIABUD-
DIN - Will the Minister of CIVIL
AVIATION AND TOURISM be
pleased to state :

(a) the particulars of standing and
ad-hoc recruitment boards and selec-
tion committees set up by the Indian
Airines for recruitment/selection of
personnel in various grades:

.(b) the composition of these com-
mittees and boards as on April |.
1991:

(c) the number of personnel.
grade-wise recruited by the Indian
Airlines during 1990-91 through these
boards/commitiees: and

(d) the number of personnel. rec-
ruited by the Indian Airlines during
the same period without the assis-
tance of these committees/boards ?
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THE MINISTER-OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) to
(c) Details of the Standing and Ad-hoc
Recruitment Boards and selection
committees set up by the Indian Air-
lines for recruitment/selection of per-
soanel. their composition and the
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number of personnel recruited grade-
wise during 1990-91 are given in the
attached statement.

(d) Three candidates have been
recruited by Indian Airlines during
1990-91 without the assistance of the
recruitment boards/committees.

STATEMENT

Standing and ad-koc Recruitment Boards and Selection Committees set up by
Indian Airlines for recruitment/selection of personnel, the composition of these
Boards/Committees and the number of personnel grade-wise recruited during the
year 1990-91
1. DIRECT RECRUITMENT BOARDS

Posts —

Composition of Boards

Haqrs Region

(i) Posts of pemﬁh;lper/
loader/driver (erstwhile
grade 12)

(i) Director of Personnel (i) Concemed Depary
or his nominee

mental Head or his

nominee.
(ii) Deparumental Head or (ii) Manager, Personnel
Services or his no

his nominee

(i) For posts other than (i) Director of Personnel (i) Regional Director or

those in (i) above and
those not included 1n
All India cadres.

or his nominee

(1i) Depanmental Head or (i) Concermned Depart-
his nomuinee

his nominee.

mental Head or his
nominee.

) Secretary or his no- (1ii) Manager., Personnel

mnee

Services or his no-
minee.

(iii) Posts in All-India cadre (i) Concerned Depan-

upto and inclusive of

memal head or his

the level of Cheef nominee
Manager/Deputy (i) Director of Personnmel
Director (erst  while or his nominee.
1 (i) An Officer w be
nominsted by the
Managing Director
(ivi Posts of Directors A Selection Board con-

(ermwhile grade 19A)

and Deputy Managing
Director

usting of such mem-
bers as deemed neces-
sary by the Corpore-
tion.



261 Unstarred Questions BHADRA §$, 1913 (SAKA) Unstarred Questions 262

NoTE - 1. In respect of such posts for which the Manasger, Personnel Services/Director of
Personnel/Secretary is the Departmental Head, an officer from any other Department
as may be nominated by the appointing suthority could be a member.

2. The Managing Director may also appoint such additional members ss may be
required under any directive of the Central Government and/or as may be deemed
necessary lor the purpose of securing expert guidance

2. AD-HOC BOARDS

The Managing Director may constitute Ad-hoc Recruitment Boards com-
prising such officers as may be deemed necessary.

The details of the number of personnel recruited by Indian Airlines during
the period April, 1990 to March, 1991 is 804 as per the pay-calewise break-up

given below ‘—

Pny-acalc- (R-s-)

31554235
2585-387S
2545-3265
2285-3395
2005-2965
1605-2645
1555-2408
1555-2465
1330-228%
1305-190%
1185-228S
1185-17§%
1185-170%
1080-1360
990-130%
930-1185
g£70-1110
Local sppointments at
foreign stations.

Torat

LPG agencies in Bikhar

4715 SHRI SYED SHAHABUD-
DIN -
SHRI VIJAY KUMAR
YADAV -
SHRI BHUVNESHWAR
PRASAD MEHTA:
SHRI SURAJ MANDAL :

Will the Minister of PETROLEUM

AND NATURAL GAS bhe pleased
1o state :

(a) the number of LPG agencies
and petrol/diesel tetail outlcts in
Bihar with district-wise break up ason
March 31, 199!,

(®) the norms in tcrms of demand
and supply for the establishment of
more than one such gas agencies and
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petrol/diesel retail outlet separately, in
a district; and

(c) the number of gas agencies and
petrol/diesel retail outlets are pro-
posed to be opened in Bihar. district-
wise during 1991-92°?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND): (a)
As on 14-91 there were 141 LPG dis-
tributorships and 908 retail outlet
dealerships in Bihar.

(b) Retail outlets are determined
on the basis of volume/distance
norms. LPG agencies are allotted on
the basis of viability considerations.
product availability etc.

(c) While some LPG dis-
tributorships and retail outet
dealerships planned in previous

marketing plans are yet to be com-
missioned. no new programme has
been finalised for the year 1991-92.

Fly-over at Changsari (Assam)

4716. SHRI UDDHAB BAR-
MAN: Will the Minister of
RAILWAYS be pleased to state -

(a) whether therc was a project for
the construction of a fly-over bridge
over the railway linc at Shila near
Changsari, Assam:

(b) whether the State Government
of Assam has agreed to the pro-
posal; and

(c) if so, the details thereof and the
progress made so far ip this
regard ?

THE MINISTER OF STATF IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN) (a) and
(b) Yes. Sir.

(c) The proposal is for construc-
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tion of roaa-overbridge 1n replace-
ment of level crossing No. SK/2
between Agthori and Changsari
Railway stations. Revised general
arrangement plan has reccently been
furnished by the Railway to the State
Government for approval. The work
will be considered for inclusiqn in the
Railways’ Works Programme. after
the plans/estimate are finalised.

New train between Pune to Bombay and
Calcutta

4717. SHRI ANNA JOSHI - Will
the Minister of RAILWAYS be
pleased to state ;

(a) whether the Government pro-
pose to introduce a new train on
Pune-Bombay and Punc-Calcutta
section in view of heavy rush of
passengers there; and,

(b) if so. the time by which they are
likely to be introduced”

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) No.
Sir.

(b) Does not arisc.

Modernisation of Pune and Shiva-
jinagar Stations

4718. SHRI ANNA JOSHI
Will the Minister of RAILWAYS be
pleased to state :

(a) whether the Government have
any plan to develop/modernise the
Pune and Shivajinagar railway
Stations; and

(b) if so0, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI1 MALLIKAR-
JUN) (a) Railways have taken up
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the work of development/moderni-
sation of Pune Railway Stations and
there is no such plan for Shivajinagar
Railway Stations. at present.

(b) the estimated cost of the work
of development/modernisation of
Pune Railway Stations is Rs 51 lakh
approximately. Ilpto 31-3-1991. Rs.
4181 lakh have becn spent on this
work. Under the schemc. works of
improvements to circulating arca
concourse, booking office. waiting
hall. retiring rooms. refreshment
rooms. platform and toilet facilitics
have been completed and works of
improvement to washing airange-
ments of platform aprons. provision
of foot over bridge and urinals are
in hand.

Extension to Run-way of Pune
Airport
4719 SHRI ANNA  JOSHI

Will the Minister of CIVIL. AVIA-
TION AND TOURISM bhe plcased
1o state -

(a) ‘whether the (Government pro-
pose to extend the runway of Pune air-
port for more flights connecting Pune
with calcutta, Indore. Anmedabad.
Nagpur. Madras. Bangalore.
Hyderabad and Goa ete .

() if so the steps taken in this
regard:

(c) whether there is any proposal
to change the existing local air time-
table and make it more convenient.
particularly with regard to Pune:
and

(d) if so, the details thereof?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM ( SHRI
MADHAVRAO SCINDIA) - (a) and
(b) Pune airport is under the control
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of Ministry of Defence. Apart from
Dethi. Madras & Bangalore. Indian
Airlines has plans to connect Pune
with Ahmedabad and Hyderabad on
a limited frequency basis in its Winter
Schedule 1991. There are no plans to
connect Pune with Calcutta. Indore.
Nagpur or Goa at present

(c) and (d) Within the scheduling
constraints, Indian Airlines offers as
convenient a time table as possible.

Cancellation of Allocated Gas to Gas
Based Projects

4720 SHRI RAJNATH SONKAR
SHASTRI - Will the Minister of PET-
ROLEUM AND NATURAL GAS be
pleased to state

(a) whether there is any proposal
to cancel the natural gas allocated to
those projects which default in théir
commitment to use 1t

(b) if so. the details thereof: and

(c) the number of such projects
came to the notice of the Government
and the action takcn against them”

THE MINISTER OF PET-
ROLEUM AND NATURAIL GAS
(SHRI B. SHANAKARANAND) (a)
to (c) A 'Gas Linkage Committee’
has been set up by Government which
would review the progress of setting
up of downstream units based on
natural gas from time to time This
Committee would recommend. as and
when required. cancellation of alloca-
tion of gas to units which do not take
necessary steps to set up the facilities
to use the gas.
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Rural Electrification ih Maharashtra urstitutes  (standard institutes. Re-

gional Railways and production

4721. SHRI ANNA JOSHI:
Will the Minister of POWER AND
NON-CONVETIONAL ENERGY
SOURCES be pleased to state:

(a) the number of electrified

villages in Maharashtra:

(b) whether Government propose
to electrify the entire rural area in
Maharashtra under special drive dur-
ing the next three vears: and

(c) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVETIONAL ENERGY
SOURCES (SHRI KALP NATH
RAD):(a) to (¢) The Maharashtra
Electricity Board has declared that as
per 1981 Census the entire State has
reached cent percent electrification by
the end of March. 1989. The total
number of electrified villages in

Maharashtra come-~ to 39106.

[Translation/
Grade ‘B’ Officers

4722. SHRI HARI KEWAL
PRASAD : Will the Minister of
RAILWAYS be pleased to state

(a) the number of Grade ‘B’
officers in the Indian Railways as on
31-3-91 who had been working on ad
hoc basis on the higher pay scales;

(b) the numoer of such officers in
various departments and in various

units). separately; and

(c) the number of those Grade ‘B’
officers in various departments in
Railways and in various institutes.
separately. as on March 31. 1991 who
had been working on the post of
Assistant Grade officer ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN):(a) to (c)
the information is being collected and
will be laid on the table of the
Sabha.

Training Programme in Foreign Coun-
tries

4723. SHRI HARI KEWAI. PRA-
SAD : Will the Minster of RAIL-
WAYS be pleased 10 state -

(a) whether training programmes
were organised in foreigh countries
for the gazetted and non-gazetted
officers of the Railways during the last
three years: and

(M) if so, the numbes of officers
belonging to grade ‘A’. 'B". 'C" and 'D’
sent to foreign countries during the
last three years, yedr-wise. departmeat
and grade-wise ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN):(a) Yes.
Sir.

(b) A statement is enclosed.
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Arrival/Departure time of Bombay:
Delbi and Saurashtra Fxpress

4724. SHRI S. N. VEKARIA:
Will the Minister of RAILWAYS be
pleased to state :

(a) the arrival and deparnture
timings of Bombay-Delhi Rajdhani
Express and Saurashtra Express
from Baroda:

(b) whether the Government pro-
pose to change the timings of these
trains to provide proper link service to
the passengers of Rajkot and its
adjoining areas coming from Bom-
bay: and

(c) if so, when and if not the
reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) 295]
Rajdhani Express arrives Vadodara at
21.30 hours and 9015 Saurashtra
Express leaves Vadodara at 16.55
hours.

() No, Sir.

(c) 3 pairs of trains viz. 9015/9016
Saurashtra Express. 9017/9018 Sau-
rashtra Janata Express and 9005/9006
Saurashtra Mail are already available
between Bombay and Rajkot.

[English]
Second Broad-Gsuge Terminal for
Madras

4725. SHRI B.RAJA RAVI
VARMA: Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government pro-
pose to take up work on the develop-
ment of a second broad-gauge
terminal for Madras: and

(b) if so the details thereof?

THE MINISTER OF STATE |\
THE MINISTRY OF RAILWAY¢
(SHRI MALLIKARJUN): (a) and
(b) Survey and land acquisition work
for provision of second coaching ter
minal in Villivakkam-Annanagar-
Keyambedu arca has been taken
up.

Villivakkam to Annanagar Railway
Line

4726. SHRI B.RAJA RAVI
VARMA: Will the Minister of
RAILWAYS be pleased 1o state :

(a) whether there is any proposal
to construct railway line from
Villivakkam to Annanagar; and

(b) if so the details thereof and
when it is likely to be imple-
mented?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN) (a) No.
Sir.

(b) Does not arise.

Translation]
Air Taxi Service for Ratnagiri
4727. SHRI GOVINDRAO

NIKAM : Will the Minister of CIVIL.
AVIATION AND TOURISM be
pleased to state :

(a) whether there is any proposal
to start air taxi service for Ratna-
giri:

(b) if so. the time by which this ser-
vice is likely to be started: and

(c) if not. the reasons therefor?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) to
(¢) Air Taxi Services are run by
private operators and they can operate
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10 all the airports open 10 scheduled
operations in the country There is no
nced for them to take the approval of
the Government to operate any par-
ticular route.

1English]
Computerisation of Claims  in
Railways

4728. SHRI SHRAVAN KUMAR
PATEL: Will the Minister of
RAILWAYS bhe pleased to state the
progress made in computerisation of
claims on Northern. South Central.
Western. Southern and North Eastern
Railways. towards improved cus-
tomers service during the last three
years. year-wise "

THF MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARIUN) - A Pilot
Project to computerisc Claims Pro-
cessing System was taken up on North
Eastern Railway in 1989. On success-
ful implementation of this system in
arca of customers service. extcnsion of
this system to four more Railways. viz
Northern, Eastern. South Central and
Western Railways has been sancti-
oncd in the Works Programme for
1991-92.

Augmentation of A. I/1. A. Fleet

4729. SHRI SHRAVAN KUMAR
PATEL : Will the Minister of CIVIL
AVIATION AND TOURISM be
pleascd to state :

(a) the details of the aircraft pro-
posed to be purchased for the Air
India and the Indian Airlines. indicat-
ing their capatity, cost per aircraft and
other salient featurcs: and

(b) the decisions taken in this
regard ?
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THE MINISTER OF CIVII. AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA) - (a) and
(h) Indian Aidines has signed a
purchase agreement on 5-6-1989 for
acquisition of twelve Airbus A. 320
aircraft (168 seater) at a cost of Rs.
958.78 crores with a foreign exchange
component of US S 633.121 million.
The delivery is due in 1993 and
1994.

Air India has signed a purchase
agreement for acquisition of four Boe-
ing 747—400 aircraft (448 seater) at a
cost of Rs. 1962.03 crorcs with a
foreign exchange component of US
Dollars 667.09 million. with deliveries
due in 1993 and 1994.

[Translation]

Tourism Developmemt in Kanpur

4730. SHRI KESHRI LAL : Wil
the Minister of CIVIL AVIATION
AND TOURISM bhe pleased to
state :

(a) whether Government  have
received any proposal for financial
assistance to develop Bithoor in Kan-
pur as a tourist centre; and

(b) if so. the dctails of facts
thereof ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) Yes.
Sir.

(b) The Centrale Department of
Tourism has sanctioned an amount of
Rs. 11. 39 lakhs for the construction of
a Tourist Complex at Bithoor. An
amount of Rs. 5.50 lakhs has already
been released to the State Govern-
ment. )
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[English] .

Discovery of Oil and Natural Gas in
Raigarh. Madhya Pradesh.

4731. SHRI SUSIHII. CHHANDRA
VARMA : Will the Minister of PET-
ROLEUM AND NATURAL GAS be
plcased to statc :

(a) whether deposits of oil and gas
have been found during dnlling
operations last year in Raigarh district
of Madhya Pradesh:

(b) if so. the dciails thereof: and

(¢) the reasons for stopping of
drilling operations there”

THE MINISTER OF PFT
ROLEUM AND NATURAIL GAS
(SHRI B. SHANKARANAND) (i)
to (c) No drilling operations have
been carried outin Raigath District of
Madhya Pradesh

Theft of Safety Films

4732. SHRI HARISH NARAYAN
PRABHU ZANTYF : Will the Minis-
ter of RAILWAYS be pleased 10
state -

{a) whether a few safcty films have
been lost during transportation by rail
for exhibition at various places

(b) if so. the dctails thereof

(c) the names of the parties aiTec-
tcd and the places where the thefts
took place; and

(d) the amount of compensition
paid to the claimants?

THE MINISTER OF STATF IN
THE MINISTERY OF RAII WAYS
(SHR1I MALLIKARIUN) (a) Yes.
Sir.

(b) 9 cases of non-receipt of such
consignments were registered dunng
1990-91
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(c) The claimanits were :

(1) M/s R. S. Poddar. Saraiganj.
Muzaffarpur.

(i) M/s Shiv Shakti Films. Sur-
yapatti. Muzaffarpur

(iii) M/s National Films Devclop-
ment Corporation. Calcutta.

(iv) M/s Rayshri Products  Pvt
Ltd. Bombay
(v) Mrs Khazanchi Films.

Exchange. Amravati

The places wheie loss thefts took
place during transit could not he pin-
pointed

(d) Only in one case claimant has
been paid Rs 1.609,- 4\ compensation
during 1990-91.

Investment in Wind Fnergy

4733 SHRI HHARISH NARAYAN
PRABHU ZANTYF Will the Minis-
tcr of POWER AND NON-CON-
VENTIONAI. ENFRGY SOURCES
be plcased to state

(2} the amount inmvested in wind
energy. State-wisc:

{(h) the quantum of power gener-
ated and fed into the grids by the wind
cnergy. and

(¢) the names ol the States where
power generation by wind encrgy is
operating successfully ?

THE MINISTER OF STATF OF
THE MINISTRY OF POWFR AND
NON-CONVENTIONAIL. FNFRGY
SOURCES (SHRI KALPNATH
RAD - (a) The amouats over Rs |
crore provided by Central Gosvein-
ment towards investment in wind
energy. State-wise. are given below
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1. Tamil Nadu Rs. 11.61 crores

2. Gujarat Rs. 9.20 crores

3. Maharashtra Rs. 3 13 crores

4. Orissa Rs. 2.30 crores

5. Andhra Pra- Rs 2 10 crores
desh

In addition. an aggregate amount of
Rs. 4.38 crores has also becn provided
to 20 other States/Union Territories
for wind energy projects.

(b) A total wind power capacity of
37.5 MW has been established in the
country. The cumulative generation of
electricity from wind energy exceeds
90 million units which have been fed
to the respective State grids.

(c) Wind farm projects are operat-
ing successfully in the States of
Gujarat, Tamil Nadu. Maharashtra.
Andhra Pradesh and Madhya
Pradesh.

Gsas Based Power Plant in Goa

4734. SHRI HARISH NARAYAN
PRABHU ZANTYF Will the Minis-
ter of POWER AND NON-CON-
VENTIONAL ENERGY SOURCES
be pleased to state -

(a) whether there is any proposal
to sct up a gas based power plant in
Goa; and

(b) if so, the details thereof ?

THE MINISTER OF STATFE OF
THE MINISTRY OF POWEFR AND
NON-CONVENTIONAIL ENFRGY
SOURCES (SHRI KAIP NATH
RAI): (a) No proposal for installa-
tion of a gas-bascd power plant in
Goa has been reccived in the Central
Electricity Authority

() Does not arise
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Flights between Delhi and Patna

4735. SHRI RAM NARESH
SINGH : Will the Minister of CIVIL
AVIATION AND TOURISM be
pleased to state :

(a) the details of the Indian Air-
lines flights between Delhi and Patna
curtailed recently:

(b) the reasons therefor: and

(c) when these are proposed to
be restored ?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA) ‘- (a) and
(b) With effect from 1-6-91. the
following services operating to/from
Patna have been withdrawn/curtailed
due to inadequate bad factor

(1) Delhi-Varanisi-Patna and
back (Twice weekly)—With-
drawn.

(ii) Delhi-Gorakhpur-Patna-Delhi
(twice weekly)—Withdrawn.
(iii) Delhi-Patna and back (4 times

weekly) Reduced to 3 timces
weekly.

() There is no proposal at the pre-
sent moment to restore the services to,
from Patna which have bcen with-
drawn/reduced.

Setting up of a Thermal Power Plant at
Aurangabad. Bihar

4736. SHRI RAM NARESH
SINGH- Will the Minister of
POWER AND NON-CONVEN-

TIONAL ENERGY SOURCES be
pleased to refer to the reply given on
Augast 13, 1991 to Unstarred Question
No. 2821 regarding pending power
projects of Bihar and state :
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(a) whether there is any proposal
to set up a Thermal Power Plant at
Nabinagar (Baroon) in Aurangabad
District of Bihar: and

(b) if so, the details thereof and the
steps proposed to be taken in this
regard ?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) and (b) The Bihar State
Electricity Board (BSFB) had in Sep-
tember. 1988 submitted to the Central
Electricity Authority (CEA) the feasi-
bility report for installation of a 2X 500
MW Thermal Powe:r Station at an
estimated cost of Rs 1404 crores at
Nabinagar in Aurangabad District of
Bihar Since the project has not been
included in the schemes wdentified by
the Working Group on Power for
benefits upto the 9th plan and docs
not have necessary linhages the
scheme is not being pursued in CEA
under advice to Bihar State Autho-
rities.

Rural Electrification in Aurangahad
District. Bihar

4737. SHRI RAM NARFSH
SINGH: Will the Minister of
POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state :

(a) the number of electrified and
non-electrified villages in Auranga-
bad district of Bihar and

(b) the steps proposed 10 be taken
to electrify the remaining villages?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAI. ENERGY
SOURCES (SHRI KALP NATH
RAIl): (a) As per information avail-
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able as on 3i-3-1991. there are 1683
electrified and 66 unclectrified
villages in Aurangabad district of
Bihar as per 1981 Census.

(b) District-wise rural clectrifica-
tion activities are carried out by the
State Electricity Board on the priority
accorded by the State Government
within the overall allocation for the
State as provided by the planning
Commission.

[Translation/
Service Station at Jaunpur

4738. SHRI ARJUN SINGH
YADAV - Will the Minister of
RAILWAYS be pleased to state

(a) whether a scrvice station has
been set up in Jaunpur to clean com-
partments used in the Express trains
running between Banaras and
Bombay:

(b) The total amount spent on this
service station.

(c) if so. whether this service
station is not being used for the
purpose for which it was set up.
and

(d) if so. the reasons therefor”

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MAILLIKARJUN) (a) The
Express Train running between
Varanasi and Bombay (Dadar) docs
not pass through Jaunpur.

(b)to (d) A washingline atJaunpur
had been set up at a cost of Rs. 8 lacs
for attending to the rakc of Jaunpur
Allahabad passenger Train and is
being utilised for this purposc The
sectional coach running bctween
Jaunpur and Dadar being attached to
Varanasi-Dadar Express is also main-
tained on this pit line.
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Train Service between Jaunpur and
Bombay

4739. SHRI ARJUN  SINGH
YADAV: Will the Minister of
RAILWAYS be pleased to state :

(a) whether there is any proposal
to introduce a rail service hetween
Jaunpur and Bombay via Allaha-
bad:

(b) if so. the details thercof- and
(c) if not. the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MAILLIKARJUN) - (a) No.
Sir.

(b) Does not arise

() One IInd class sleeper daily
through coach between launpur and
Dadar running by 1027-1028 Dadar-
Gorakhpur Express and 1 SIV/190
Passenger meets the demand of traffic.
There is no justification for running a
full train.

Enghsh/
Development of Thanjavur as Tourist
Centre
4740 SHRI MANI SHANKAR

AIYAR - Will the Minister of CIVIL
AVIATION AND TOURISM he
pleased to state -

(a) whether Thanjavut district in
Tamil Nadu is being developed as an
important tourist centre for domestic
and forcign tourists. and

(b) if so. the steps taken to restore
air services to Thanjavur airport®

THF MINISTER OF CIVIIL. AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA):  (a)
Development of tourist centres is
primarily the responsibility of the
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concerned State Government. The
Central Government has extended
financial assistance to the Govern-
ment of Tamil Nadu for construction
of a tourist complex at Thanjavur for
which an amount of Rs. 25.60 lakhs
has been sanctioned out of which
Rs. 12.50 lakhs has been released in
1990-91. As part of India Tourism Year
Scheme the centre has agreed to
extend financial assistance to the
State Government for following
facilities -

(1) Upgrading facilities at Hotel
Tamil Nadu—Rs. 5.50 lakhs

(2) EPABX facility at Hotel Tamil
Nadu Thanjavur—Rs. 2.00
lakhs.

(b) Due to operational and com-
mercial reasons presently it is not
possible to re-start air service to
Thanjavur

Air-conditioned Trains to Stations in
Thanjavur

4741 SHRI MANI SHANKAR
AIYAR - Will the Minister of
RAILWAYS be pleased to state -

(a) whether there is any proposal
to provide air-conditioned train ser-
vices to stations in Thanjavur
district. and

(b) if so. the details thereof’

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARIJUINY- (a) No.
Sir

(b) Does not arise

Railway Projects in Orissa

4742. SHRI GOPI NATH GAJA-
PATHI: Will the Minister of
RAILWAYS be pleascd to state -

(a) the details of the on-going
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railway projects in Orissa and the pro-
gress made in the completion of
each project:

(h) the estimates and target dates
of completion of cach of those on-
going projects:

(c) whether therc has becn in-
ordinate delay in the completion of
cach project:
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(¢) the steps taken to expedite the
construction of these projects ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and
(b) Details of on-going ncw railway
line projects in Orissa. progress made

(d) if so. the rcasons therefor: and their target date of completion are
and as under :—
S. Name of Estimated Physical pro- Target date of
No. Project Cost gress of work Completion
upto July 91
I. Koraput-Rayagada 35328 81% 30-6-92
(164 km)
). Talcher-Sambalpu: 100 00 2245% Target date for
(172 km) completion of

34 km section**

**From Talcher 1o Angul and from Sambalpur to Maneswar is 31-12-9].

(¢) and (d) There is some delay in
completion of these projects due to
delay in handing-over land by the
State Government. hcavy rains and a
devastating cyclone  besides  acute
shortage of dicsel duc to the Gulf
crisis  Further dclays have also
occurred due to abnormal increase in
minimum wages and rovalty by Gowt
of Orissa.

(¢) The Railway is being provided
adequate funds and other assistance
for ensuring satisfactory piogress on
these projects.

Project for LPG separation Facilities in
Tamil Nadu

4743. SHRI S. B SIDNAL - Will
the Minister of PETROI EUM AND
NATURAL GAS be pleased 10
state :

(a) whether the Government have
approved a project for LPG separa-
tion facilities in Tamil Nadu:

(b) if so. the main featurces of the
proposed project. and

(c) the time by which this plan is
likely to be implemented ?

THE MINISTER OF PET-
ROLEUM AND NATURAL GAS
(SHRI B. SHANKARANAND) " (a)
to (c) M/s Madras Refineries Ltd. is
setting up a project at Panangudi
village in Thanjavur District to pro-
duce 16500 MTPA of LPG using
natural gas from Cauvery Basin at an
estimated cost of Rs. 404 crores. It is
estimated to be completed by January.
1994.
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Tourist Development in, Darjecling

4744. SHRI S. B. SIDNAL : Will
the Minister of CIVIL AVIATION
AND TOURISM be pleased to
state :

(a) whether the Gorkha National
Liberation Front (GNLF) has submit-
ted a memorandum to thc Govern-
ment regarding the development of
tourism in Darjeeling:

(b) if so. the details thereof and
suggestions made in the memoran-
dum: and

(c) the action taken by the Govern-
ment thereon ?

THE MINISTER FOR CIVIL
AVIATION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) No
such memorandum has bcen received
by the Central Department of
tourism.

(b) and (c) Do not arise

Fxpenditure on Vishnupravag Multi-
purpose Project

4745. SHRIBHU'VAN CHANDRA
KHANDURI - Will the Minister of
POWER AND NON-CONVEN-
TIONAL ENFRGY SOURCFS be
pleased to state -

(a) the amount carmarked for the
Vishnuprayag Multi-purpose Project
in Uttar Pradesh duiing the Seventh
Five-Year-Plan and the amount
actually spent thereon during the said
period: and

(b) the amount carmathed for the
Projcct during 1991-92°

THF MINISTER OF STATF OF
THE MINISTRY OF POWFR AND
NON-CONVENTIONAIL FNFRGY
SOURCES (SHRI KALP NATH
FAH:(a) An amount of Ry S0 ¢rores
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was approved by Planning Commis-
sion for Vishnuprayag Multi-purpose
Project in Uttar Pradesh during 7th
Plan Period. The actual expenditure
during this period was Rs. 6 crores
as per information received by Plan-
ning Commission.

(b) An amount of Rs. 1 crore was
recommended by Working Group of
Planning Commission for the year
1991-92.

12.00 hrs.
[Translation]

SHRI RABI RAY (Kendrapara)-
Mr. Speaker. Sir. I would like to draw
your attention and that of the House
to a very serious matter. Ever since the
minority Government came to power.
it is ignoring the matters affecting the
national interest. Mr. Speaker. Sir. in
fact. I want to draw vour attention and
that of the House to the propaganda
being made in favour of Pakistan for
last 15 days. Some of our dis-
tinguished guests such as Kaufman
who visited our country during the
last fifteen days and the U.S.
ambassador to Pakistan indulged in
Pro-Pakistan propaganda. In the
same manner Pro-Pakistan pro-
paganda was indulged in by
Organization of I\lamic Countries.
The Government has totally failed to
make any more to counter the pro-
paganda against India from these
three quarters. But the silent approach
of our Government indicates that the
Government is not paying any heed to
this matter. We arc ashamcd of
such a thing

Mr. Speaker. Sir Mr Kaufmman is
the shadow Foreign Secretary of the
[.abour Party of Britain. If the Labour
Party comes to power in Britain. he
will be the Foreign Sccretary Tam dis-
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tressed to state that during the course
of his visit to India as a State guest he
said that the Kashmir issue was not a
bilateral issue between India and
Pakistan and it should be inter-
nationalised. Ironically he had come
as a state guest.

Mr. Speaker. Sir. likewisc the U.S.
ambassador to Pakistan Mr. Oakley
stated that Kashmir was not a part of
India. Barring Syria and Algeria. the
entire world knows that the Organisa-
tion of Islamic Countries in its annual
conference took an adverse stand
against India and stood by Pakistan’s
side. Along with this 1 was deeply hurt
when ...*....which was given a lot
of assistance by our country. Mr.
Speaker. Sir. I want to highlight the
events taking place in U.S.A. and Bri-
tain. 1 have personally seen these
things during the course of my visit to
those countnes.

[English]

MR. SPEAKER : Reference to® will
nét form part of record.

[Translation]

SHRIRABI RAY - Mr Spcaker Sir.
they are our friendly countrics
Therefore. I am reluctant to taise these
issues.

Mr. Speaker. Sir. | saw this thing in
Britain and Parliiments of other
Furopean countrics. The Mcmbers of
l.abour Party are cquating Pakistan
with India in regard 1o Kashmir issue
During our talks on Kashmir issue |
came to know that Pakistani citizens
living in England pressurisc the M Ps.
of that country to make a propaganda
iv their favour The US. Congress has
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conducted a research on tt. In that
country Indians opposing Khalistan
are in majority and supporting
Khalistan arc in minority. The sup-
porters of secessionism in Kashmir
are in minority and they put pressure
on the Congress Members to pro-
pagate in favour of Pakistan. But the
research  revealed that Indian
population is very large in number.
But they are not putting as much pre-
ssurc on the US Congress Members as
much as they ought to do. I am of the
view that they should take a firm
offensive stand so as to curb the Pakis-
tani propaganda. I want that our
foreign missions should be asked to
curb their activities

Secondly. 1 would like to state that
the Members of Parliament and
Minister of Exaternal Affairs should
establish contacts with the Non Resi-
dent Indians. There is a hue and cry
that all the Indians therc arc quiet.
They are making Pro-India Pro-
paganda. But other pcople who are
Pro-Khalistau arc supporting Pakis-
tan. 1 would like to request the
CGiovernment to tutor the Indians how
they would retaliatc the anti-India
propaganda against Pakistan.

SHRI MORESHWAR SAVF
(Aurangabad)- M1 Speaker  Sir
through this August Housce. I would
like to draw the attention of the Minis-
ter of Home Affairs towards regular
illegal infiltration of forcign nationals
into our country. As per the reports

published in various newspapers
more than 60 lakh Bangladeshi
infiltrators  are residing in West

Bengal. These foreign infiltrators. par-
ticularly Bangladeshis. have spread
all over the country According to this
rcport more than 35 lakh foreign
nationals are living in  Assam.
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Similarly one lakh twenty five thou-
sand are living in Tripura. more than
one lakh are living in Assam. One
jakh arc living in Jammu-Kashmir.
one and a half lakhs arc living in
Bombay. more than 55 thousand arc
living in Hyderabad. 35 thousand are
living in Bhopal and more than ten
lakhs are living in Delhi. All of them
are residing illegally in the country. In
Bihar the number of infiltrators are
twelve lakhs, in Gujarat they are one

and a half lakhs and in Rajasthan’

their number has shot up to more
than two lakhs. As per latest reports
the number of foreign infiltrators in
Gujarat and Rajasthan is rising con-
stantly. These infiltrators are involved
in illegal supply of arms and smug-
gling of gold and silver. Forcign spies
in their disguise have also succceded
in infiltrating into our country They
are spying against the defence
institutions and security zones of the
country. These infiltiators are creating
serious hazards to housing. ationing
and sanitation by raising  slum
colonies here and therc in Bombay
and Delhi. Turge this August House to
take measures so as to drive out these
infiltrators at the carliest becausc
these elements not only posc a serious
threat to the security of the country
but also are causing tremendous loss
10 the economy and social structure of
the country. Security along the border
area should be tightened ~o as 10
check such illegal intiltration

MAHENDRA KUMAR SINGH
THAKUR (Khandwa) - M1 Speaker
Sir. due to sudden rise in the price of
cotton yarn thousands workers in the
powerloom scctor have become job-
less. they all on the brink of starvaticn
This has affected the dying process
calendar and printing Duc to this.
particularly in Burhanput town of
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Khandwa district fifty thousand
wecavers have become unemployed. |
urge the Government to pay attention
to these unemploycd weavers and
reinstate them in their jobs by making
available yarn at cheaper rates as
early as possible.

[English|

SHRI PAWAN KI/MAR BANSAL
(Chandigarh): Mr Spcaker. Sir. a
group of 470 families from Gurdaspur
district have fled their hearths and
homes in the wake of terrorist
violence in Punjab and arc presently

lying without any shelter on the lawns
of India Gate

They suffered an untold misery and
also loss of property. I am sorry to
point out that no assistance whatever
assistance has becn given by the
(Grovernment so far. has reached them.
Due to the heavy rains these days. if
you just visit the site where they are
staying. you will sec their plight. 1
would take this opportunity 10 urge
the Government through you that the
Government should look at the pro-
hlem from the humanitarian angle
and provide them the minimum basic
necessities of life immediately

[Translanon]

SHRI RAM NAIK (Bombay.
North)* The formet Prime Minister
and an eminent personality hon Shri
Morarii Desai conferred  the
highest civilian aw.id. Bhaiat Ratna
on the 24th August 1991 Shri Morarji
Desai is 95 today and is about to attain
100 ycars age. It was (uite but natural
that he was unable to come to Delhi
and receive the awand But in the pre-
scnt times he is the first Prime Minis-
ter to get this award in his life time
Both Shri Rajiv Gaundhi and Indita
Gandhi got this awaid posthumously

Was
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Since Shri Desai was not able to come
to Delhi due to age factor. it would
have been in the fitness of things had
the President or the Prime Minister or
the Vice-President gone to Shri
Desai’s house in Bombay for present-
ing him this award. But it was very
unfortunate that this award was given
through a Joint Secretary of the
Government. (Interruptions) The entire
programme was complcted in two
minute time. Neither a Minister nor
any M.P. or any other dignitary was
invited to this function. Though an
honour. it was conferred in a very
insulting manner. I would like to
know the reason why this highesthon-
our was conferred in this manner and
the Primec Minister should make a
statement on the Government's
approach in this regard and express
regret for this deplorable act 1
strongly resent this act. Discontent-
ment has spread all over Bombay due
to this. I want the Government and
the Prime Minister to give a clarifica-
tion on it. (Imerruprions) Fverybody
feels about it (Interruprions)

[English]

DR. KARTIKESWAR PATRA
(Balasore) : Through you. I would like
to bring to the notice of the August
House the unusual burden of respon-
sibility of Utkal University in Orissa
State. It is a pity that the number of
colleges under this Utkal Unisversity
rosc to the unprocedented number of
212 as against the maximum manage-
able number of about 100 collcges
under any single University. This
University has now the distinction of
being the largest University in India
in this regard. But this is a3 falsc scnsc
of pride. as in fact. it is helplessly
groaning under the unusual burden,
rendering it unable to discharge its
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function dissatisfactorily.

Ultimately. the (Government were
satisfied that it was inavoidably
necessary to establish another Univer-
sities for thc Districts of Balasore.
Msoyurbhanja and Keonjhar. The
U.G.C. also strongly supported this
view. But no positive steps have been
taken s0 far to establish a ncw Univer-
sity in Mayurbhanja. Orissa. That is
why I fervently submitted before the
Minister of Human Resource
Development that the U.GG.C. may be
directed to investigate into the matter.
A proposal should come from the
State Government and the Union
Government should consider this
case for the establishment of a ncw
University in these arcas.

SHRI LAIL K. ADVANI (Gandhi
Nagar) : Mr. Spcaker. Sit. | expected
that lcader of the House would give
clarification regarding this. I went 10
Bomaby on the last Sunday. a day
after this happening. Everyone. who
met me asked me as 1o who takes deci-
sion on these issues’ This is right that
the decisions are taken in the name of
President by way of regard but
decisions on these issucs are in fact
taken by the Government itsclf. It is
the Government which sclects the per-
sons for Bharat-Ratna award and also
decidcs about the processes 10 be
adopted to give away the award. A
Joint-Secretary goes and hands over
the award without any formal
ceremony. it is very graceless act. It
sans-grace. 80 the Government should
rectify it though belatcdly. The
Government should explain to the
nation as to why and how it all hap-
pened. Governor. who is representa-
tive of the President. or the Chief
Minister could have been assigned
this task. Governor or Chicf Minister
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could have gonc and given this
award.

Mr. Speaker. Sir. I have scen many
political leaders and have worked
with them. But a few great per-
sonalities like Shri Morarji Desai are
now there in our public-life. Had
Prime Minister himself gonc and
given this award to him personally. it
would not have made much dif-
ference. It would have been better if
the Governor or the Chief Minister of
that state had gonc and given this
award to him. I would like to know
whether duce consideration was given
to this issuc or everything was decided
abruptly at Joint Sccrctary or Scc-
retary level.

[English]

SHRI SOBHANADRFFSWARA
RAO VADDE (Vijaywada)- Sir. the
entirc Housc agrce with the views
expressed by the lcader of the
Opposition . . .(nterruprion) .

[Translation]

SHRI MADAN [ Al. KHURANA
(South Dclhi): The same treatment
was mceted out to Sardar Patcl. He
was also given the award in the
same manner .. fnerrupnon) .

SHRIRABI RAY ' Mr. Spcaker. Sir.
1 agrce with Advaniji on this point.
The M. Ps. like mc were shocked 10
rcad all this in the newspapers and we
failed to understand as to why were we
not invited to Bombay to atiend the
ceremony. [ am of the firm view that
many of us would have bheen very
happy to participate in that ceremony
Mr. Speaker. Sir. I think the Govern-
ment of India do not think on proper
lines. The burcauciais are dominating
and influencing the Government
That is why it failed 10 take right deci-
sion in this matter [t is very painful
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that neither the Chief Minister of
Maharashtra nor the Myor of Bom-
bay was invited to that ceremony nor
was there any political lcader present.
Though the Government's decision of
conferring Bharat-Ratna Award on
Morarji Desai was a good one but the
manner decided by burcaucrats 1o
give the award to him was very painful
for me. Ithas hurt the feelings of many
pcople. I have received many
ticlegrams from the people seeking
clarification. Sir. I would like to
rcquest you to take intcrest in this
matter. Some grace must have been
shown at the time of giving the
Bharat-Ratna Award 1o the former

Prime Minister. Morarji Desai. ..
(Interruptions)... .

(English]

THE MINISTER OF IHIUMAN
RESOURCE DEVELOPMENT

(SHRI ARJUN SINGID - Sir. one
thing [ can say that there can never be
any question of showing any disres-
pect to a senior leadcer of the country
like Shri Morarji Desai. So far as the
details and the facts of the casce. as
brought out. arc concermed—I would
likc the Mcmbers to bear with me—1
<shall bring all these things 1o the
noticc of the Prime Minister and suit-
able steps will he taken.

SIIRI BRAJA KISHORF TRI-
PATHY (Purd): The Government
chould tender an apology  flnrer-
ruptions)

[iranslation]

SHRI MOIIAN SINGIH (Deoria):
Mr. Spcaker. Sir. thiough this House. 1
would like to draw the Government's
attention towards an important issuc.
Sir. the ULFA militants have kid-
napped R Scnior  Adminisirative
Officets including some Scnior 1. A. S.
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Officers on 1st July. One of the kid-
napped officers is Shri Siva Kishore
Tiwari belonging to 1970 batch of 1. A.
S. He has seniority of 21 years. Four
senior officers including 3 senior
engincers belonging to O. N. G. C.
were also kidnapped. Two months
have passed but the <ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>